
List of cases which were e-filed during the month of May 2022

Court District Case No. Advocate Advocate email id

1 CENTRAL CS COMM-1185/22 9810315334 05/02/22 30.04.2022

CS COMM-1186/22 9810315334 05/02/22 30.04.2022

CS COMM-1196/22 MONICA GOEL 8800401525 05/04/22 02.05.2022

CS COMM-1197/22 9310096440 05/04/22 02.05.2022

CS COMM-1199/22 8800272829 05.05.2022 04.05.2022

S.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

SH. SANJIV KUMAR 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

ICICI BANK VS. 
MAHINDER PAL SINGH

JOGINDER 
SUKHIJA

jusjuris@gmail.com

ICICI BANK VS VAIBHAV 
SHRIVASTAVA

JOGINDER 
SUKHIJA

jusjuris@gmail.com

MUKUL GUPTA VS. 
STATE BANK OF INDIA

monicagoel.associates24@gma
il.com

M/S UNIQUE FARM AID 
PVT LTD

VS
MAHIPAL SINGH

YASHVANT 
SINGH

advyashvant@gmail.com

M/S NORTHEX & COMPANY
VS
SUMANJEET KAUR SUDHIR 

NAAGAR
hardikluthra@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

1 CENTRAL

OMP (I) COMM-60/22 ANIL SHARMA 9953686474aniladvocate1982@gmail.com 05.05.2022 04.05.2022

OMP (I) COMM-60/22TATA CAPITAL FINANCIAL SERVICES VS. PIRULALVIKAS SHARMA 9811205567sharmavikas407@gmail.com 06.05.2022 05.05.2022

CS COMM-1205/22 M.C. JOSHI 9999935053 06.05.2022 05.05.2022

CS COMM-1206/22 AMIT TOMAR 8800442587 06.05.2022 05.05.2022

OMP (I) COMM-297/22 VARUN BEDI 8285672608 09.05.2022 07.05.2022

CS COMM-1220/22 9810076766 09.05.2022 07.05.2022

SH. SANJIV KUMAR 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

PRADYUMAN KUMAR 
VS. AAKASH 
EDUCATIONAL SERVICE 
LTD.

INDIAN OVERSEAS BANK 
VS
REENU MEHTA advocatemcjoshi@gmail.com

PLA FOODS PVT LTD 
VS
SANDEEP KUMAR & ORS. info@tomarnassociates.com

TATA CAPITAL 
FINANCIAL SERVICES 
VS. JPS BUILDTECH

ADVOCATEVARUNBEDI@G
MAIL.COM

ICICI BANK VS. RINNIE 
WAHAB

SHAILENDER 
BABBAR

babbarandassociatesicici@gma
il.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

1 CENTRAL

CS COMM-1280/22 963546914 19.05.2022 18.05.2022

CS COMM-1297/22 J.C. GUPTA 8825461282 19.05.2022 18.05.2022

CS COMM-1355/22 9811331125 28.05.2022 27.05.2022

CS COMM-378/22 BIMAL KUMAR 9971950252 30.05.2022 28.05.2022

CS COMM-1379/22 9818030800 30.05.2022 28.05.2022

SH. SANJIV KUMAR 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

LEDERMAN EXPORTS 
VS. EKTA REHMAN

ABHISHEK 
KUMAR

krabhishek@gmail.com

SPARK ELECTRODES VS.
NATIONAL INSURANCE j.c.gupta@gmail.com

ASHOK JAIN VS. 
SHEMAROO 
ENTERTAINMEN

RAJESH 
BHATIA

RBHATIA_ADVOCATE@YAH
OO.CO.IN

MARUTI OVERSEAS VS 
JAGANNATH PRASAD 
DWARIKA PRASAD 

BIMALKUMARADVOCATE@
GMAIL.COM

ICICI BANK VS VAIBHAV 
SHRIVASTAVA

DEEPAK 
KAUSHIK 

induslegalia@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

1 CENTRAL

CS COMM-1337/22 8523667428 mksharma744@gmail.com 30.05.2022 28.05.2022

2 CENTRAL 8800272829 04-05-2022 02-05-2022

9999904433 05-05-2022 04-05-2022

011-47543981 06-05-2022 05-05-2022

9891361866 AK89869@GMAIL.COM 07-05-2022 06-05-2022

SH. SANJIV KUMAR 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

JAI SINGH BUDNIA VS 
RAM,SHYAM

MUKESH 
KUMAR 
SHARMA

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/1195/2022

NORTHEX Vs 
SUMANEET KAUR

GAURAV 
ARORA(P),

GAURAVARORALAWYER@G
MAIL.COM

CS 
(COMM)/1198/2022

CJ DARCL LOGISTICS 
LTD Vs MICROSAFE 
EXPRESS PVT LTD

ANIL Goel(P), internationallegalnetwork@gm
ail.com

CS 
(COMM)/1204/2022

ICICI BANK LTD Vs MR 
UMACHARAN SINGH

NAZIA 
PARVEEN(P),

sagarandsagar@live.com

CS 
(COMM)/1214/2022

M/S ZED PROCESSORS 
AND SUPPLIERS 
THROUGH PROP ALI 
RAZA Vs FUTOMIC 
DINRS LLP

ARUN KUMAR 
(P)



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

2 CENTRAL

9213233701 07-05-2022 06-05-2022

8800272829 07-05-2022 06-05-2022

9818280772 07-05-2022 06-05-2022

9818030800 09-05-2022 07-05-2022

8285672608 09-05-2022 07-05-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

OMP 
(COMM)/61/2022

ASHOK GUPTA Vs M/S 
KOTAK MAHINDRA 
PRIME LIMITED

SHANKAR 
DATT 
GAHTORI(P),

gahtorivijay@gmail.com

Execution 
(Comm)/12/2022

M/S SIPKA SALES 
CORPORATION Vs ANIL 
JASWAL

GAURAV 
ARORA(P),

GAURAVARORALAWYER@G
MAIL.COM

CS 
(COMM)/1213/2022

ICICI BANK Vs RAM 
NIWAS

CHETNA 
BHALLA(P),

PUNITBHALLA@GMAIL.CO
M

CS 
(COMM)/1218/2022

ICICI BANK Vs AJAY PAL 
SHARMA

DEEPAK 
KAUSHIK(P),

induslegalia@gmail.com

OMP (I) 
(COMM)/294/2022

M/S TATA CAPITAL 
FINANCIAL SERVICES 
LTD Vs 1 M/S JPS 
BUILDTECH PVT LTD

VARUN 
BEDI(P),

advocatevarunbedi@gmail.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

2 CENTRAL

8285672608 09-05-2022 07-05-2022

8285672608 09-05-2022 07-05-2022

9810076766 09-05-2022 07-05-2022

9811104452 11-05-2022 09-05-2022

9811391451 adv.m.fahad722gmail.com 12-05-2022 11-05-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

OMP (I) 
(COMM)/295/2022

M/S TATA CAPITAL 
FINANCIAL SERVICES 
LTD Vs 1 M/S JPS 
BUILDTECH PVT LTD

VARUN 
BEDI(P),

advocatevarunbedi@gmail.co
m

OMP (I) 
(COMM)/296/2022

TATA CAPITAL 
FINANCIAL SERVICES 
LIMITED Vs M/S JPS 
BUILDTECH PVT LTD 
AND ORS

VARUN 
BEDI(P),

advocatevarunbedi@gmail.co
m

CS 
(COMM)/1217/2022

ICICI BANK LIMITED Vs 
TAJU

SHAILENDRA 
BABBAR(P),

babbarsandassociatesicici@gm
ail.com

CS 
(COMM)/1225/2022

S K SALES 
CORPORATION Vs 
MANISH KUMAR NAGAR

ARUN KUMAR 
JHA(P),

arun@theacmeco.com

OMP 
(COMM)/63/2022

SATISH SHAH Vs M/S 
NEW ANAND AUTO 
CENTRE

Mohd Fahad(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

2 CENTRAL

9289085513 12-05-2022 11-05-2022

9818363576 12-05-2022 11-05-2022

9899100615 13-05-2022 12-05-2022

9811133644 MANOJK.ADV@GMAIL.COM 17-05-2022 13-05-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/1232/2022

M/S TULLIO  GIUSI 
SRLNOW KNOWN AS 
GAPI SERVICES SRL VAT 
00222160160 Vs M/S 
QUALITY POLY 
BUTTONS PVT LTD

md zunaid(P), kangandassociates@gmail.com

CS 
(COMM)/1233/2022

SUSHIL JAIN Vs M/S RK 
INDUSTRIES THROUGH 
ITS DIRECTOR SHRI 
RAVI CHADHA

KANCHAN 
JAIN(P),

KANCHAN.RAI.JAIN@GMAI
L.COM

CS 
(COMM)/1241/2022

HINDUSTAN METAL 
CAST HOUSE Vs MIYUSH 
GARG

ABHIMANYU 
GOEL(P)

ABHIMANYU@ASPARTNER.I
N

Execution 
(Comm)/22/2022

M/S SHRIRAM 
TRANSPORT FINANCE 
COMPANY LTD Vs USHA 
JAGGI

MANOJ 
KUMAR(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

2 CENTRAL

9268300000 19-05-2022 17-05-2022

9899350360 20-05-2022 19-05-2022

9999592027 20-05-2022 19-05-2022

9999592027 20-05-2022 19-05-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/1263/2022

SHRAJ JINDAL @ RAJ 
KUMAR JINDAL@ RAJ 
KUMAR AGGARWAL Vs 
RELIANCE INFRATEL 
LTD

BHARAT 
GUPTA(P),

bharat.guptaraca.net

Execution 
(Comm)/23/2022

M/S KOTAK MAHINDRA 
PRIME LIMITED Vs 
SANJAY PARIHAR

manish dua (P) MANISH.DUA.ADVOCATE@
GMAIL.COM

CS 
(COMM)/1271/2022

ICICI BANK LTD Vs 
MANISH KUMAR

HEMANT 
GUPTA(P),

juris@hemantgupta.co

CS 
(COMM)/1270/2022

ICICI BANK LTD Vs 
NASEEM UR REHMAN

HEMANT 
GUPTA(P),

juris@hemantgupta.co



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

2 CENTRAL

9811855122 ramasharma4597@gmail.com 20-05-2022 19-05-2022

ICICI BANK Vs REKHA 9818030800 20-05-2022 19-05-2022

9873347330 20-05-2022 19-05-2022

9212084750 20-05-2022 19-05-2022

9999925107 20-05-2022 19-05-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

Execution 
(Comm)/24/2022

M/S MLM INDIA LTD Vs 
SWEET INDUSTRIES 
INDIA PVT LTD

RAMA 
SHARMA(P),

CS 
(COMM)/1269/2022

PRASHANT 
KUMAR(P),

induslegalia@gmail.com

OMP (I) 
(COMM)/311/2022

IDFC FIRST BANK LTD 
Vs MANISH THAKRAL 
8209

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.c
om

CS 
(COMM)/1268/2022

NAHAR TRADING 
COMPANY Vs 
FOREMOST APPARELS 
PVT LTD

RAJ KUMAR 
SHARMA(P),

rajsharma_del@yahoo.com

CS 
(COMM)/1267/2022

SANJAY KUMAR GOEL 
Vs GRAVITA INDIA LTD

ADITYA 
TREHAN(P),

aparchopra@yahoo.in



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

2 CENTRAL

9810695699 ANILSAINI@LAWYER.COM 20-05-2022 19-05-2022

9818638678 21-05-2022 20-05-2022

9818030800 21-05-2022 20-05-2022

9717391663 21-05-2022 20-05-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/1266/2022

BALAJI TRADING 
COMPANYTHROUGH ITS 
PROP KIRAN SEHGAL Vs 
SHREE KRISHNA IMPEX

ANIL KUMAR 
SAINI (P),

CS 
(COMM)/1287/2022

NEW PREMIER RUBBER 
CO INDIA Vs JAIN 
HYDRAULICS PVT LTD

MANISH 
MACGREGOR(P
),

MANISHMACGREGOR@YAH
OO.COM

CS 
(COMM)/1286/2022

ICICI BANK Vs MOHD 
SANAULLAH SAMAD

PRASHANT 
KUMAR(P),

induslegalia@gmail.com

Execution 
(Comm)/25/2022

TATA CAPITAL 
FINANCIAL SERVICE 
PVT LTD Vs ABHISHEK 
BHARGAVA

Lalit Kumar 
Pandey(P),

LALITPANDEYADV@GMAIL.
COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

2 CENTRAL

9811267045 21-05-2022 20-05-2022

9560164323 21-05-2022 20-05-2022

9999093893 23-05-2022 21-05-2022

9958860135 pranaygovil94@gmail.com 23-05-2022 21-05-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/1285/2022

SH RAJESHWAR GARG 
Vs JAP APPARELS 
PVTLTD

NEERAJ 
GUPTA(P),

indo@juslawoffices.com

CS 
(COMM)/1290/2022

SIDH VINAYAK 
TRADING COMPANY 
THROUGH ITS 
PROPRIETOR Vs 
MORDAN POULTARY 
FARM THROUGH ITS 
PROPRIETOR/SIGNATO
RY

SH. MOHIT 
BANIWAL(P),

Baniwalndmohit@gmail.com

CS 
(COMM)/1295/2022

DEEPAK KUMAR 
SHARMA Vs ASHOK 
KUMAR

GAUTAM 
BHASIN(P),

eludcation.legal@outlook.com

CS 
(COMM)/1296/2022

RAVI ELECTRONICS Vs 
HPL ELECTRIC AND 
POWER LIMITED

Pranay Mohan 
Govil(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

2 CENTRAL

9818030800 26-05-2022 23-05-2022

8600910500 26-05-2022 23-05-2022

8600910500 26-05-2022 23-05-2022

9818030800 26-05-2022 23-05-2022

9810654872 ADVOCATECP@GMAIL.COM 26-05-2022 23-05-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/1307/2022

ICICI BANK Vs ZAV 
ENGINEERS PVT LTD

PRASHANT 
KUMAR(P),

induslegalia@gmail.com

CS 
(COMM)/1309/2022

ICICI BANK LTD Vs 
SUNIL KUMAR

Dhruv Joshi(P), office@triumphlegal.co.in

CS 
(COMM)/1310/2022

ICICI BANK LTD Vs 
SOMVIR

Dhruv Joshi(P), office@triumphlegal.co.in

CS 
(COMM)/1308/2022

ICICI BANK Vs RANJEET 
SINGH

PRASHANT 
KUMAR(P),

induslegalia@gmail.com

CS 
(COMM)/1316/2022

ICICI BANK LTD Vs 
NAVEEN KALIA

C. Parkash(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

2 CENTRAL

9810654872 ADVOCATECP@GMAIL.COM 26-05-2022 23-05-2022

9810654872 ADVOCATECP@GMAIL.COM 26-05-2022 23-05-2022

9810654872 ADVOCATECP@GMAIL.COM 26-05-2022 23-05-2022

9810654872 ADVOCATECP@GMAIL.COM 26-05-2022 23-05-2022

9810906618 26-05-2022 23-05-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/1315/2022

ICICI BANK LTD Vs ANUJ 
VATS

C. Parkash(P),

CS 
(COMM)/1314/2022

ICICI BANK LTD Vs 
GULJARI LAL

C. Parkash(P),

CS 
(COMM)/1311/2022

ICICI BANK LTD Vs 
NITIN PANT

C. Parkash(P),

CS 
(COMM)/1312/2022

ICICI BANK LTD Vs 
MANISH KUMAR

C. Parkash(P),

CS 
(COMM)/1313/2022

ANUJ JAINPROP M/S 
PEARL INTERNATIONAL 
Vs AMANTARAN 
SWEETS

VIKAS 
DUDEJA(P),

vikas.dudeja.adv@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

2 CENTRAL

9711793507 naveenjain11289@gmail.com 27-05-2022 26-05-2022

011-47543981 28-05-2022 27-05-2022

9278120142 28-05-2022 27-05-2022

7838530419 abhirathparashar1@gmail.com 28-05-2022 27-05-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/1333/2022

MS APSARA SAREE Vs 
NITIN DHANDARIA

NAVEEN 
JAIN(P),

CS 
(COMM)/1350/2022

ICICI BANK Vs MAMTA 
KHANNNA

NAZIA 
PARVEEN(P),

sagarandsagar@live.com

Execution 
(Comm)/39/2022

M/S AAR KAY FIN LEASE 
PVT LTD Vs ANIL 
KUMAR YADAV

ANIL KUMAR 
YADAV (P)

YADAVTRAVELSLINES@GM
AIL.COM

Execution 
(Comm)/40/2022

M/S KOTAK MAHINDRA 
PRIME LIMITED Vs 
VINAY KUMAR

ABHIRATH 
PARASHAR(P)



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

2 CENTRAL

9811270502 28-05-2022 27-05-2022

9818280772 28-05-2022 27-05-2022

9811161300 28-05-2022 27-05-2022

9999633366 Chamber771.772@gmail.com 30-05-2022 28-05-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/1349/2022

POWERTEX TOOLS 
COMPANY PRIVATE 
LIMITED Vs SAMUNDRA 
KANWER PROPRIETOR 
OF M/S SHREENATH 
SALES CORPORATION

KAMAL 
GARG(P),

kamalgarg.adv@gmail.com

CS 
(COMM)/1348/2022

ICICI BANK Vs MOHD 
TONY

CHETNA 
BHALLA(P),

PUNITBHALLA@GMAIL.CO
M

CS 
(COMM)/1347/2022

BANK OF INDIA Vs 
MAINISH KUMAR 
MAURYA PROP VOLTAIN 
POWER SOLUTION

VARUN 
SHARMA(P),

adv.varunsharma@gmail.com

CS 
(COMM)/1364/2022

MS BENTEN BOOKS MR 
SANNIDHYA AGRAWAL 
PARTNER TO THE SAID 
FIRM Vs VAIBHAV 
BOOKS SERVICE

Kumar & 
chaudhary 
associates (p)



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

2 CENTRAL

8178399521 aayush.adv17@gmail.com 30-05-2022 28-05-2022

9810654872 ADVOCATECP@GMAIL.COM 30-05-2022 28-05-2022

9313524887 30-05-2022 28-05-2022

9313524887 30-05-2022 28-05-2022

9916338183 30-05-2022 28-05-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/1365/2022

MIYUSH GARG Vs 
BHAGIRATH MUTHA 
AND CO

AAYUSH 
KHETARPAL (P)

CS 
(COMM)/1363/2022

ICICI BANK LTD Vs 
ANURAG YADAV

C. Parkash(P),

CS 
(COMM)/1360/2022

VIJAY KUMAR Vs AMIT 
KHANDELWAL

MUKESH 
YADAV (P)

mukeshyadavadv1970@gmail.
com

CS 
(COMM)/1361/2022

VIJAY KUMAR Vs 
GUDDU SHAUE

MUKESH 
YADAV (P)

mukeshyadavadv1970@gmail.
com

Counter 
Claim/23/2022

SHIV STORE EXIM AND 
ANR Vs M/S APURVA 
INTERNATIONAL

Vikhyat 
Oberoi(P),

vikhyat.oberoi@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

2 CENTRAL

9811178506 31-05-2022 30-05-2022

3 CENTRAL CS(COMM)  1188/2022TIRUPATI IDUSTRIES V/S SITARAM AGGARWALSH. ARUN 9871425155 varun.arun2907@gmail.com 02.05.2022 30.04.2022

CS(COMM)  1189/2022ICICI BANK LTD. V/S PAWAN KUMARSH. JOGINDER SUKHIJA9810315334 02.05.2022 30.04.2022

CS(COMM)  1202/2022 SH. FEROZE AHMED9810016199 06.05.2022 05.05.2022

CS(COMM)  1203/2022RAVINDER KUMAR SHARMA V/S RAJINDER KUMAR SH. DEEPAK BASHTA9999149022 06.05.2022 05.05.2022

MISC. DJ/309/2022 M/S KABIR GLASS AND AGENCY V/S HOME NEEDS SH. KRISHNA MOHAN9899932192 N/A 06.05.2022 05.05.2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/1383/2022

SH SUMIT GUPTA Vs M/S 
AMIT ELECTROSTAT

Suchita Dixit(P), agnihotrisuchita@gmail.com

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

jusjuris@gmail.com

M/S ABDUL KHALIQUE 
V/S M/S SHIPRA ESTATE 
LTD.
& JAI KRISHAN ESTATE 
DEV

ferozehmd@gmaill.com

deepakbashta@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

3 CENTRAL

CS(COMM)  1210/2022ICICI BANK LTD. V/S  SUMIT KUMARSH. DEEPAK KAUSHIK9818030800 07.05.2022 06.05.2022

CS(COMM)  1211/2022 MS. CHETNA BHALLA9818280772 07.05.2022 06.05.2022

CS(COMM)  1222/2022ICICI BANK LTD. V/S  VIPUL KUMARSH. DEEPAK KAUSHIK9818030800 09.05.2022 07.05.2022

CS(COMM)  1229/2022 SH. BIJAY MOHAN GOSWAMI9015893668 advbmg2016@gmail.com 11.05.2022 10.05.2022

CS(COMM)  1236/2022IDBI BANK LTD. V/S RAM NARESH SAXENASH. VIVEK KUMAR98111867703 12.05.2022 11.05.2022

EX. (COMM.)19/2022 MS. DEEPA SINHA 9810438220 12.05.2022 11.05.2022

EX. (COMM.)21/2022 M/S CAPFLOT FINCANCIAL SERVICES PVT. LTD.RAJEEV SAGAR 9810021846 13.05.2022 12.05.2022

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

induslegalia@gmail.com

iCICI BANK LTD. V/S  DEEPAK BHADANA & ANR. PUNITBHALLA@GMAIL.CO
M

induslegalia@gmail.com

PUNJAB NATIONAL 
BANK V/S M/S 
MAYANKA BAGS 
& ANR.

kumarvivekadv@gmail.com

M/S CAPRI GLOBAL 
CAPITAL LTD. V/S 
S.R. ENTERPRISES & 
ORS.

info@prasadsinha.com

sagarandsagar@live.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

3 CENTRAL

OMP(I)(COMM) 298/2022AXIS BANK LTD. V/S CHAMMPA DEVISH. AJAY YADAV98680214452 13.05.2022 12.05.2022

OMP(I)(COMM) 299/2022AXIS BANK LTD. V/S MANRAJ MEENASH. AJAY YADAV98680214452 13.05.2022 12.05.2022

CS(COMM)  1249/2022 MS. MITHALI GUPTA, 9958347986 17.05.2022 13.05.2022

CS(COMM)  1250/2022M/S TULLIO GIUSI SRL V/S GLOSSY BUTTONSSH. T.P.S. KANG 9810199352 17.05.2022 13.05.2022

CS(COMM)  1252/2022ICICI BANK LTD. V/S  SHANSH. DEEPAK KAUSHIK9818030800 18.05.2022 17.05.2022

CS(COMM)  1253/2022RATAN LAL BANSAL V/S VIJAY DHALIASH. SHAYNK KUMAR8595615868 18.05.2022 17.05.2022

CS(COMM)  1254/2022ICICI BANK LTD. V/S  VISHAL KUMARSH. DEEPAK KAUSHIK9818030800 18.05.2022 17.05.2022

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

ajayyadav_19@yahoo.co.in

ajayyadav_19@yahoo.co.in

M/S S.K. EDUCATIONS 
PVT. LTD. V/S M/S 
KINDER
SCHOOL UNIFORM & 
ANR.

advocatemithali@gmail.com

kangandassociates@gmail.com

induslegalia@gmail.com

shaynk@ash.associates

induslegalia@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

3 CENTRAL

CS(COMM)  1255/2022ICICI BANK LTD. V/S  SUDHANSHU GUPTASH. DEEPAK KAUSHIK9818030800 18.05.2022 17.05.2022

MISC. DJ/327/2022 SH. AMIT MAIHAN9871697844 18.05.2022 17.05.2022

OMP(COMM) 67/2022SATISH SHARMA V/S KOTAK MAHINDRA PRIME LTD.SH. RAJESH KUMAR GAUTAM9811252424 N/A 19.05.2022 18.05.2022

CS(COMM)  1274/2022ICICI BANK LTD. V/S  NEHA MANCHANDASH. HEMANT GUPTA9899009971 20.05.2022 19.05.2022

CS(COMM)  1275/2022ICICI BANK LTD. V/S  RAJUSH. HEMANT GUPTA9899009971 20.05.2022 19.05.2022

CS(COMM)  1276/2022ICICI BANK LTD. V/S  JAAGRITISH. DEEPAK KAUSHIK9818030800 20.05.2022 19.05.2022

CS(COMM)  1277/2022BANK OF BARODA V/S SOURAV KUMAR & ANR.MS. GEETANJALI SHARMA8447833470 advocate.134@gmail.com 20.05.2022 19.05.2022

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

induslegalia@gmail.com

MOHD. JUBAIR & ORS. 
V/S ORIENTAL 
INSURANCE CO.
LTD.

savlanassociate@gmail.com

juris@hematgupta.in

juris@hematgupta.in

induslegalia@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

3 CENTRAL

CS(COMM)  1278/2022 SH. GAURAV KUMAR SAINI8527409559 20.05.2022 19.05.2022

CS(COMM)  1279/2022 SH. RAKESH KANSAL9810042236 20.05.2022 19.05.2022

CS(COMM)  1282/2022ADIDAS AG V/S ASHOK KUMAR (UNKNOWN)SH. PRAMOD KUMAR SINGH9810481016 21.05.2022 20.05.2022

CS(COMM)  1283/2022M/S C.B.S. PUBLISHERS V/S HARMUKH VORASH. YOGENDER GAUTAM9810668042 21.05.2022 20.05.2022

CS(COMM)  1284/2022ICICI BANK LTD. V/S  MANOJSH. DEEPAK KAUSHIK9818030800 21.05.2022 20.05.2022

CS(COMM)  1292/2022 SH. NEERAJ KUMAR JHA8825276304 23.05.2022 21.05.2022

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

GURU MAHIMA 
ELECRONICS V/S SHREE 
KRISHAN
IMPEX

anilsaini@lawyer.com

SARJEEVAN SINGH V/S 
M/S CHANDRAUDAI 
AUTOMOBILES PVT. 
LTD.

kansalrakesh@yahoo.com

maill@thelegist.com

yogendergautam.legal@gmail.
com

induslegalia@gmail.com

SHIV BATRA, SOLE 
PROP. OF M/S MAMTA 
INDUSTRIES
V/S 
PRADEEP KUMAR 
TYAGI, SOLE PROP. OF 
PRADEEP 
TRADING COMPANY

neerajjhaadv@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

3 CENTRAL

CS(COMM)  1301/2022ICICI BANK LTD. V/S  MOHD. IRFANSH. SHAILENDER BABBAR9810076766 25.05.2022 24.05.2022

CS(COMM)  1302/2022ADIDAS AG V/S ASHOK KUMAR (UNKNOWN)SH. PRAMOD KUMAR SINGH9810481016 25.05.2022 24.05.2022

CS(COMM)  1317/2022 SH. SATYENDRA KUMAR SINGH9811161525 sksingh116@gmail.com 26.05.2022 25.05.2022

CS(COMM)  1318/2022 SH. DHRUV JOSHI9600910500 26.05.2022 25.05.2022

CS(COMM)  1319/2022 MS. AMRITA JHA9968153558 26.05.2022 25.05.2022

CS(COMM)  1320/2022ICICI BANK LTD. V/S ASHISH RANJANSH. C. PRAKASH9810654872 26.05.2022 25.05.2022

CS(COMM)  1321/2022ICICI BANK LTD. V/S  DURGA RAMSH. C. PRAKASH9810654872 26.05.2022 25.05.2022

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

babbarsandassociatesicici@gm
ail.com

maill@thelegist.com

SANJAY SEHGAL V/S 
NORTH DELHI 
MUNICIPAL 
CORPORATION & ANR.

ICICI BANK LTD. V/S  
MAA VAISHNO BRIGHT 
BAR 
STEEL

office@triumphlegal.co.in

ASHOK SHARMA V/S 
M/S NEO DEVELOPERS 
PRIVATE
LIMITED

adv.amritajha@gmail.com

advocatecp@gmail.com

advocatecp@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

3 CENTRAL

CS(COMM)  1322/2022ICICI BANK LTD. V/S  ISAC NALIYAN NALIYATHSH. C. PRAKASH9810654872 26.05.2022 25.05.2022

CS(COMM)  1323/2022JITENDER SINGH V/S RAJIV VERMASH. MANENDRA MISHRA9818949469 26.05.2022 25.05.2022

EX. (COMM.) 30/2022KOTAK MAHINDRA BANK V/S SUMIT GUPTASH. ABHISHEK KAUSHIK9368521167 26.05.2022 25.05.2022

EX. (COMM.) 31/2022 SH. LALIT PANDEY8130383193 26.05.2022 25.05.2022

EX. (COMM.) 32/2022 SH. R.K. RAJAN 9311022102 26.05.2022 25.05.2022

CS(COMM)  1336/2022ICICI BANK LTD. V/S  SATYANAND ORAONSH. C. PRAKASH9810654872 27.05.2022 26.05.2022

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

advocatecp@gmail.com

lawgicalalliance@gmail.com

adv.abhishekkaushik@gmail.c
om

CARS24 FINANCIAL 
SERVICES PVT. LTD. 
V/S AUTOMOTION 
THROUGH MOHD. 
ASHRAF & ANR.

lalitpandayadv@gmail.com

KOTAK MAHINDRA 
PRIME LTD. V/S SATYA 
PRAKSH 
SHARMA & ANR.

rajanandcompany@gmail.com

advocatecp@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

3 CENTRAL

CS(COMM)  1337/2022 SH. C. PRAKASH9810654872 27.05.2022 26.05.2022

CS(COMM)  1338/2022ICICI BANK LTD. V/S  CHUNA RAMSH. DEEPAK KAUSHIK9818030800 27.05.2022 26.05.2022

CS(COMM)  1339/2022ICICI BANK LTD. V/S HARBEER YADAV & ANR.MS. CHETNA BHALLA9818280772 27.05.2022 26.05.2022

CS(COMM)  1340/2022 SH. S.C. JAIN 8178399521 aayush.adv17@gmail.com 27.05.2022 26.05.2022

CS(COMM)  1341/2022 SH. ADITYA JAIN8383935944 27.05.2022 26.05.2022

CS(COMM)  1353/2022 SH. J.K. SHARMA9811161300 28.05.2022 27.05.2022

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

ICICI BANK LTD. V/S  
VIJAY KUMAR VERMA, 
PROP. OF
M/S NITEEKA FOOD 
PRODUCTS

advocatecp@gmail.com

induslegalia@gmail.com

PUNITBHALLA@GMAIL.CO
M

M/S BISHAN CHAND 
NARESH KUMAR V/S
M/S BHAGIRATH 
MUTHA & CO

M/S SRI VIMAL NEHRU 
EXPORTS PVT. LTD. V/S
M/S JAIN COTTS

jain.adityaraj@yahoo.com

BANK OF INDIA V/S 
WASHID RAZA, PROP. 
FO UNIQUE
ENTERPRISES

adv.varunsharma@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

3 CENTRAL

CS(COMM)  1362/2022 SH. ARPIT JAIN 9999781797 advarpit1jain1@gmail.com 30.05.2022 28.05.2022

CS(COMM)  1366/2022ICICI BANK LTD. V/S  ASHWANI KUMARSH. SHAILENDER BABBAR9899585301 30.05.2022 28.05.2022

CS(COMM)  1367/2022M2CLOUD LLP V/S YOGESH BHATNAGARSH. LOKESH SUKHWANI9999973616 30.05.2022 28.05.2022

CS(COMM)  1368/2022 SH. ANIL SETHI 9811109342 30.05.2022 28.05.2022

CS(COMM)  1369/2022 SH. ANIL SETHI 9811109342 30.05.2022 28.05.2022

CS(COMM)  1370/2022 SH. ANIL SETHI 9811109342 30.05.2022 28.05.2022

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

S.A. BOOK AGENCY V/S 
M/S UNIVERSAL 
RESEARCH
BOOKS, PROP. SH. A.R. 
SIMON

babbarsandassociatesicici@gm
ail.com

lokesh.sukhwani@gmail.com

M/S SARDARI LAL & 
COMPANY 
V/S 
M/S SUWALKA & 
SUWALKA PROPERTIES 
AND 
BUILDERS

asethiadvocate@yahoo.com

M/S SARDARI LAL & 
COMPANY  V/S  M/S 
SMID 
INFRASTRUCTURE PVT. 
LT.D

asethiadvocate@yahoo.com

M/S SARDARI LAL & 
COMPANY  V/S  
M/S S J P INFRACON 
LTD.

asethiadvocate@yahoo.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

3 CENTRAL

CS(COMM)  1372/2022 MOHD. SULEMAN KHAN9818416099 N/A 30.05.2022 28.05.2022

CS(COMM)  1384/2022 SH. M.K. MIGLANI9811081980 31.05.2022 30.05.2022

CS(COMM)  1385/2022MAHESH SHARMA V/S MAYAKANT GARGSH.ANIL BHASIN9810080362 31.05.2022 30.05.2022

CS(COMM)  1386/2022 SH. LALIT KUMAR9811103959 N/A 31.05.2022 30.05.2022

4 CENTRAL CS (COMM)/1194/2022 PRANAY TRIVEDI 04.05.2022 29.04.2022

CS (COMM)/1191/2022 JOGINDER SUKHIJA9810315334 JUSJURIS@GMAIL.COM 04.05.2022 29.04.2022

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

HANUMAN RICE 
TRADERS V/S M/S 
WHITEFIELDS
OVERSEAS LTD. & ORS.

JAYSON INDUSTRIES 
V/S CROWN CRAFT 
INDIA PVT.
LTD.

mail@wrbindia.com

bhasinlegal@yahoo.co.in

M/S ASHOKA SALES 
CORPORATION V/S 
M/S PYTEX JEWELLERS 
PVT. LTD. & ORS.

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

SHAILJA PAPERS LTD 
VS. SAHIL JAIN

ee PRANAY.TRIVEDI@YAHOO.
CO.IN

ICICI BANK LIMITED VS. 
KULDEEP SINGH



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

4 CENTRAL

CS (COMM)/1192/2022 JOGINDER SUKHIJA9810315334 JUSJURIS@GMAIL.COM 04.05.2022 29.04.2022

CS (COMM)/1207/2022 ASHOK KUMAR SINGH8287291544 06.05.2022 29.04.2022

CS (COMM)/1209/2022 PANKAJ SINGHAL9891475320 nil 06.05.2022 29.04.2022

EX(COMM)10/2022 AJAY UPPAL 9811740125 06.05.2022 29.04.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

ICICI BANK LIMITED VS. 
MOHD. HANEEF

M/S SHAGUN 
ENTERPRISES PVT LTD 
VS. M/S SHRIRAM 
PACKAGING 
INDUSTRIES

ADVASHOK061176@GMAIL.C
OM

MAHAMAYA OVERSEAS 
V/S ANKIT GUPTA

TATA CAPITAL 
FINANCIAL SERVICES 
LTD VS. SOURABH 
ROHILLA

VIRTOUS.PEOPLE@GMAIL.C
OM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

4 CENTRAL

CS (COMM)/1212/2022 SANJEEV CHOPRA9711142200 CHOPRA6791@GMAIL.COM 07.05.2022 02.05.2022

CS (COMM)/1221/2022 9899619440 09.05.2022 29.04.2022

CS (COMM)-1224/2022 SH. RAJIV MEHRA 9811164491 10.05.2022 07.05.2022

CS (COMM)-1234/2022 ATUL KUMAR SINGH9555526556 ADV.AKSS@GMAIL.COM 12.05.2022 07.05.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CANARA BANK VS. 
MOHD NADEEM & ANR

VIJAY KUMAR ARORA 
VS. RUNGTA COLLEGE 
OF ENGINEERING AND 
TECHNOLOGY

ADVTANDON2151@GMAIL.C
OM

NAGPAL FABIRCS PVT. 
LTD. VS. RAJEEV 
GULATI AND Anrs.

rajivmehraadv@yahoo.com

M/S ELMECO PROJECTS 
PVT LTD VS. M/S HPL 
ELECTRIC & POWER 
LIMITED



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

4 CENTRAL

CS (COMM)-1237/2022 PRAMOD KR SINGH9718209970 MAIL@THELEGIST.COM 13.05.2022` 07.05.2022

CS (COMM)-1243/2022 DEEPAK KAUSHIK9818030800 13.05.2022` 05.05.2022

CS (COMM)-1242/2022 RAJESH MAINI 9873175678 CHOPRAST@YAHOO.COM 13.05.2022` 05.05.2022

OMP (COMM)-64/2022 ASHISH KUMAR SHARMA9313471929 13.05.2022` 05.05.2022

CS (COMM)-1245/2022 PARVEZ BASHISTA9643655565 NA 13.05.2022` 05.05.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

M/S ASK AUTOMOTIVE 
PRIVATE LIMITED VS. 
BALAJI TRADING

ICICI BANK LIMITED VS. 
RAMESH KUMAR GERA

INDUSLEGALIA@GMAIL.CO
M

GAURAV GULATI VS. 
DHEERAJ KANWAR

UNION OF INDIA VS. 
M/S JAUNSAR 
CONSTRUCTION PVT 
LTD

ASHISHSHARMA379@GMAI
L.COM

TRADE CORP VS. G M 
ENTERPRISES



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

4 CENTRAL

CS (COMM)-1246/2022 T.P.S KANG AND ASSOCIATES9810199352 17.05.2022 05.05.2022

CS (COMM)-1248/2022 KAPIL KHER 9891072729 ANILKHER@GMAIL.COM 17.05.2022 05.05.2022

CS (COMM)-1247/2022 BABBAR AND ASSOCIATES9810076766 17.05.2022 05.05.2022

CS (COMM)-1256/2022 SOVI BIPNEET SINGH9811218405 18.05.2022 06.05.2022

CS (COMM)-1260/2022 SAGAR AND SAGAR011-47543981 19.05.2022 11.05.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

M/S TULLIO GIUSI SRL 
V//S M/S SQUIRE 
BUTTON

KANGANDASSOCIATES@GM
AIL.COM

M/S KABIR 
ENTERPRISES VS AAV 
CLEARING PRIVATE LTD

ICICI BANK LIMITED VS. 
SURAJ KUMAR

BABBARANDASSOCIATESICI
CI@GMAIL.COM

BANK OF 
MAHARASHTHRA VS. 
RAFEEK AHMED

INFO@ABSLEGALSOLUTION
S.COM

ICICI BANK LIMITED VS. 
SINGH AND KAMRA 
EDUCATION PVT LTD

SAGARANDSAGAR@LIVE.CO
M



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

4 CENTRAL

OMP I (COMM) 309/2022 AJAY YADAV 9868021452 19.05.2022 11.05.2022

OMP I (COMM) 308/2022 AJAY YADAV 9868021452 19.05.2022 11.05.2022

OMP I (COMM) 310/2022 VIKAS GARG 9999689033 19.05.2022 11.05.2022

OMP I (COMM) 312/2022 SHASHWAT MISHRA9999666289 20.05.2022 12.05.2022

CS (COMM)-1281/2022 GEETANJALI SHARMA8447833470 20.05.2022 12.05.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

AXIS BANK LIMITED VS. 
K.C. JAIN TRAVELS

AJAYYADAV_19@YAHOO.CO
,IN

AXIS BANK LIMITED VS. 
HAIDER ALI

AJAYYADAV_19@YAHOO.CO
,IN

PARIVAHAN ROAD 
CARRIERS VS. KOTAK 
MAHINDRA BANK LTD

VIKASYADAV2011@GMAIL.C
OM

UGRO CAPITAL LIMITED 
VS. JAY FORMULATIONS 
LIMITED & ORS

SHASHWATMISHRA44@GM
AIL.COM

BANK OF BARODA VS. 
MRS. SAROJ RANI & ANR

ADVOCATE.134@GMAIL.CO
M



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

4 CENTRAL

CS (COMM)-1288/2022 SHRAVAN KR BANSAL620197015 21.05.2022 12.05.2022

OMP (COMM)-1288/2022 MANU SHARMA9810555216 21.05.2022 12.05.2022

CS (COMM)-1291/2022 DEEPAK KAUSHIK9818030800 21.05.2022 12.05.2022

CS (COMM)-1293/2022 DEEPAK KAUSHIK9818030800 23.05.2022 18.05.2022

CS (COMM)-1300/2022 KAMRA ASSOCIATES8447871289 24.05.2022 18.05.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

POLO/LAUREN 
COMPANY L.P V/S 
VISHAL JAIN

UNITEDMARK@UNITEDIPR.
COM

KRANTI AUTOMOBILES 
PVT LTD VS. KOTAK 
MAHINDRA PRIME LTD

MANUSHARMA4V1@GMAIL.
COM

ICICI BANK LIMITED VS. 
SATYA RAM

INDUSLEGALIA@GMAIL.CO
M

ICICI BANK LIMITED VS. 
RAMANPREET KAUR 
SURI

INDUSLEGALIA@GMAIL.CO
M

HARI LAL GUPTA VS. 
DAYA SHANKAR 
JAISWAL

KAMRASANJEEV@GMAIL.C
OM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

4 CENTRAL

OMP (COMM)-70/2022 A.N.AGGARWAL9811258052 26.05.2022 18.05.2022

CS (COMM)-1306/2022 RAJEEV GARG 9868011459 26.05.2022 18.05.2022

CS (COMM)-1305/2022 AJAY GUPTA 9910000740 26.05.2022 18.05.2022

CS (COMM)-1324/2022 HEMANT GUPTA9899009971 JURIS@HEMATNGUPTA.IN 26.05.2022 18.05.2022

CS (COMM)-1335/2022 DEEPAK KAUSHIK9818030800 27.05.2022 18.05.2022

CS (COMM)-1334/2022 DEEPAK KAUSHIK9818030800 27.05.2022 18.05.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

SUMAN LATA VS. AXIS 
BANK LTD

RSAGGARWALANA@GMAIL.
COM

EKANSH BANSAL VS. 
SARJEEWAN DHIR

ADVOCATERAJEEVGARG@G
MAIL.COM

ILA VEDI VS. MAYANK 
MALANI

AJAYGUPTA1972@GMAIL.CO
M

ICICI BANK LIMITED VS. 
RAJESH KHANNA

ICICI BANK LIMITED VS. 
RAJESH

INDUSLEGALIA@GMAIL.CO
M

ICICI BANK LIMITED VS. 
RAM KISHAN PAL

INDUSLEGALIA@GMAIL.CO
M



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

4 CENTRAL

CS (COMM)-1351/2022 DEPAK JAIN 8588826199 DKJ.ADV@GMAIL.COM 28.05.2022 18.05.2022

CS (COMM)-1357/2022 ANKUR SINGHAL9811126091 28.05.2022 18.05.2022

CS (COMM)-1371/2022 KAMAL GARG 9811270502 30.05.2022 24.05.2022

CS (COMM)-1373/2022 CHETNA BHALLA9818280772 30.05.2022 24.05.2022

CS (COMM)-1374/2022 VIKAS SHARMA 9899964094 30.05.2022 24.05.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

BKL AGRO FOODS PVT 
LTD VS. SUMIT KUMAR

KARTIKAY IMPEX 
PRIVATE LIMITED VS. 
COIRFOAM INDIA PVT 
LTD

ANKURSINGHADVOCATE@
GMAIL.COM

POWERTEX TOOLS 
COMPANY PVT LTD VS. 
GAJENDER SINGH 
RATHORE

OFFICEKAMALGARG@GMAI
L.COM

ICICI BANK LIMITED VS. 
UDAY PRATAP

PUNITBHALLA@GMAIL.CO
M

R.K.ENTERPRISES VS. 
RAJESH JAIN

VIKASSSHARMAADV1980@G
MAIL.COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

5 CENTRAL CS COMM – 1187/22 ICICI BANK LTD V/S GAURAV SUBHASH JAINJOGINDER KR SUKHIJA9810315334 02.05.2022 02.05.2022

MISC DJ – 305/22 ICICI BANK LTD V/S ATUL SHARMAMANISH DEWAN 02.05.2022 02.05.2022

EX – 9/22 KOTAK MAHINDRA PRIME V/S KRANTI AUTOMOBILESAJAY UPPAL 9971353872 06.05.2022 06.05.2022

MISC DJ – 313/22 SIR GANGA RAM HOSPITAL V/S GAURI SHANKARSUBHASH KR 9899598059 07.05.2022 07.05.2022

CS COMM – 1215/22 ICICI BANK LTD V/S MAHESH KUMARCHETNA BHALLA 07.05.2022 07.05.2022

CS COMM – 1216/22 ICICI BANK LTD V/S SEEMA MADAANCHETNA BHALLA 07.05.2022 07.05.2022

CS COMM – 1219/22 MOHD DANISH V/S MD ILYAS AHMAD MEER @ BOBBY9891070159 09.05.2022 09.05.2022

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

5 CENTRAL

EX – 14/22 PARAS MARKETING V/S KARM LAMINATORS P LTD9891486210 09.05.2022 09.05.2022

CS COMM – 1223/22 SBI V/S KAUSHAL KUMARVIJAY PRAKASH 9810210832 10.05.2022 10.05.2022

EX – 16/2022 VINAR SYSTEM P LTD V/S SH ARVIND SINGHANIAMUNISH GUPTA 10.05.2022 10.05.2022

CS COMM – 1226/22 CREATIVE EDGE P LTD V/S JITENDERBRIJESH TIWARI 11.05.2022 11.05.2022

CS COMM – 1227/22 MULTANI LAL CHUGH V/S RANJAN ELWADHI HUFSATYA PRAKASH 11.05.2022 11.05.2022

CS COMM – 1228/22 SHIVANI CHANDHOK V/S A S SENTHIL KRSURINDER JAIN 11.05.2022 11.05.2022

CS COMM – 1231/22 M/S SEA BIRDS REFRIGRATION V/S M/S NARULA CORNER HOUSE MRINAL BHARAT RAM 12.05.2022 12.05.2022

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

5 CENTRAL

CS COMM – 1238/22 ASIAN ENTERPRISES V/S THE DELHI UNIVERSITY CO-OP STORERANDHIR KR 13.05.2022 13.05.2022

CS COMM – 1239/22 X NET LOGISTICS & SUPPLY V/S ERDE TECHNOLOGIES P LTDHAIDER ABBAS 13.05.2022 13.05.2022

CS COMM – 1240/22 TRADE CORP V/S G M ENTERPRISESAKASH KR 13.05.2022 13.05.2022

EX – 20/22 A U SMALL FIN BANK V/S RAHUL YADAVANJALI NEHRA 9968488318 13.05.2022 13.05.2022

OMP COMM – 65/22 OM PRAKASH V/S LAXMI MAURYA 17.05.2022 17.05.2022

OMP (I) COMM – 301/22UGRO CAPITAL LTD V/S JAY FORMULATIONS LTDJAGDEEP  SHARMA 17.05.2022 17.05.2022

OMP COMM – 66/22 SAFIQ AHMED AND ANR V/S CHOLAMANDALAM INVESTMENTAMARPREET SINGH 18.05.2022 18.05.2022

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

5 CENTRAL

CS COMM – 1257/22 SBI V/S NIKHIL WASSON GOPAL CHAND SHARMA7838929829 18.05.2022 18.05.2022

CS COMM – 1258/22 ADANI WILMAR V/S AMITDUSHYANT KR 9811600017 18.05.2022 18.05.2022

CS COMM – 1259/22 ICICI BANK LTD V/S SUMIT TYAGIDEEPAK KAUSHIK 9818050800 18.05.2022 18.05.2022

OMP (I) COMM – 304/22AXIS BANK LTD V/S BAGCHAND KUMAWATNITIN MEHTA 18.05.2022 18.05.2022

OMP (I) COMM – 305/22AXIS BANK LTD V/S CHANDRESH PARASHARNITIN MEHTA 18.05.2022 18.05.2022

OMP (I) COMM – 306/22AXIS BANK LTD V/S NAVNEET KR SOMANINITIN MEHTA 18.05.2022 18.05.2022

M EX – 255/22 BHARAT SHARMA V/S RAKESH KRNAVEEN KR 8587054079 18.05.2022 18.05.2022

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

5 CENTRAL

MISC DJ – 328/22 MUKESH GOEL V/S SDMCAVINASH KR TRIVEDI9312210460 18.05.2022 18.05.2022

OMP (I) COMM – 313/22IDFC FIRST BANK V/S ABHISHEK SAWHNEYMAYANK MAHAJAN7503464768 20.05.2022 20.05.2022

CS COMM – 1272/22 VARIETY METAL CORP V/S CHEMPHARM INDUSTRIESIN PERSON 20.05.2022 20.05.2022

CS COMM – 1273/22 ICICI BANK LTD V/S NAVEEN NISCHAL SINGH PRASHAN KR 9818050800 20.05.2022 20.05.2022

CS COMM – 1289/22 SBI V/S MR NAVAL KISHORE JAINSUNIL SEHRAWAT 21.05.2022 21.05.2022

EX – 26/22 M/S GANGA CREATIONS V/S ARUN KR ARVIND LALGURCHARAN SINGH 9891721000 21.05.2022 21.05.2022

CS COMM – 1294/22 POWERTEK TOOLS CO P LTD V/S KISHAN LAL KAGORMAL SHARMA 23.05.2022 23.05.2022

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

5 CENTRAL

CS COMM – 1298/22 UNION OF INDIA V/S DALBIR SINGH INDER KAUL 24.05.2022 24.05.2022

CS COMM – 1303/22 ICICI BANK LTD V/S PANKAJ KARKIPRASHANT KR 9818050800 25.05.2022 25.05.2022

CS COMM – 1304/22 ICICI BANK LTD V/S HASMUDDINPRASHANT KR 9818050800 25.05.2022 25.05.2022

CS COMM – 1325/22 ICICI BANK LTD V/S HEMLATA C PRAKASH 26.05.2022 26.05.2022

CS COMM – 1326/22 ICICI BANK LTD V/S HARBAKSH SINGH GHUMMANDHRUV JOSHI 26.05.2022 26.05.2022

CS COMM – 1327/22 ICICI BANK LTD V/S NITISH KRDHRUV JOSHI 26.05.2022 26.05.2022

CS COMM – 1328/22 ICICI BANK LTD V/S HARUNC PRAKASH 26.05.2022 26.05.2022

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

5 CENTRAL

CS COMM – 1329/22 ICICI BANK LTD V/S NADIR KHANC PRAKASH 26.05.2022 26.05.2022

CS COMM – 1330/22 ICICI BANK LTD V/S SURINDER KR SARDHNAC PRAKASH 26.05.2022 26.05.2022

EX – 35/22 KOTAK MAHINDRA BANK V/S GARIMA SHUKLAABHISHEK KAUSHIK 26.05.2022 26.05.2022

EX – 36/22 M/S DEVARHA COMMUNICATION V/S M/S IDI COMMUNICATION P LTDBARINDER SINGH MALIK9810444698 26.05.2022 26.05.2022

CS COMM – 1342/22 ICICI BANK LTD V/S  ROHIT JOSHIC PRAKASH 27.05.2022 27.05.2022

CS COMM – 1343/22 ICICI BANK LTD V/S KSHITIJ RAGHUVANSHIC PRAKASH 27.05.2022 27.05.2022

CS COMM – 1344/22 ROOPKAMAL AGGARWAL V/S SHREE JI AGRO FOOD PRODC PRAKASH 27.05.2022 27.05.2022

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

5 CENTRAL

EX – 38/22 PRACHI INDIA P LTD V/S ROHIT BOOK DEPOTRAHUL KR VERMA 27.05.2022 27.05.2022

EX – 41/22 KOTAK MAHINDRA PRIME  V/S ARJUN KRROHIT BOHRA 7838530419 28.05.2022 28.05.2022

CS COMM – 1352/22 M/S APSARA SAREE V/S SONIA SAREE & ORSNAVEEN JAIN 28.05.2022 28.05.2022

OMP COMM – 71/22 INDIAN OIL CORP V/S CJ DARCL LOGISTICS LTDKRISHAN KR 9718885227 28.05.2022 28.05.2022

CS COMM – 1358/22 M 2 CLOUD LLP V/S MR NABEENLAL AMARYALOKESH SUKHWANI9818000009 30.05.2022 30.05.2022

CS COMM – 1359/22 REEMA MANOCHA V/S N D M CS K SINGH 30.05.2022 30.05.2022

OMP COMM – 72/22 VINEET GUPTA V/S AXIS BANK LTDSANJAY AGGARWAL9999279361 30.05.2022 30.05.2022

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

5 CENTRAL

OMP (I) COMM – 314/22MITTAL FIN LTD V/S SEEMASHOBHIT GUPTA 30.05.2022 30.05.2022

OMP (I) COMM – 315/22MITTAL FIN LTD V/S WASEEMSHOBHIT GUPTA 30.05.2022 30.05.2022

OMP COMM – 73/22 DEEPAK KR CHAURASIYA V/S HDFC BANK LTD NAVIN KR 31.05.2022 31.05.2022

6 CENTRAL 1184/2022 CANARA BANK VS M/S GANDHI ENTERPRISES SUBODH KUMAR SINGH9811375940 02-05-2022 25-04-2022

1190/20222 ICICI BANK VS SUSHILA DEVISATISH KUMAR 9213905829MANISH@KLFINDIA.COM 04-05-2022 16-04-2022

1193/2022 ICICI BANK VS RAJEEV RANJANRANJAN & COMPANY9311022101 04-05-2022 21-04-2022

1200/2022 levi strauss vs ashok kumarpramod kumar singh 9718209970mail@thelegist.com 05-05-2022 27-04-2022

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

SH. PARAMJIT 
SINGH, DISTRICT 
JUDGE(COMMERCIA
L)-06, CENTRAL

ADVSUBODHKUMARSINGH
@GMAIL.COM

RANJAN.AND.COMPANY@G
MAIL.COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

6 CENTRAL

1201/2022 9811308916 05-05-2022 04-04-2022

02/2022 UM/S ALLAHABAD CANNING VS UNION OF INDIAMS. K KIRAN SHARMA9818893995 05-05-2022

293/2022 9811205567sharmavika407@gmail.com 06-05-2022 05-05-2022

1208/2022 9891475320 06-05-2022 05-05-2022

15/2022 09-05-2022 30-04-2022

62/2022 ISHU GUAPT VS KOTAK MAHINDRA SHANKANT DATT GAHTORI9211233701 11-05-2022 06-05-2022

1230/2022 SBI VS ANIL KUMAR VIJAY PRAKASH 9810210832 11-05-2022 25-04-2022

SH. PARAMJIT 
SINGH, DISTRICT 
JUDGE(COMMERCIA
L)-06, CENTRAL

delhi sc st obc mvs bhagat sing orsaditya chopra anand@justjurist.com

tata capital financial vs shaurya enterprisesvikas sharma

louish kumar vs ankir guptapankaj singhal

icici bank vs mohd ismail achetna bhalla

GAHTORIVIJAY@GMAIL.CO
M

VIJAYPRAKASH9682@GMAI
L.COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

6 CENTRAL

1235/2022 M.S GRIPPERS VS M.S TRIUMPH MOTORSABHISHEK GUPTA 8285828057M.KSING2109@GMAIL.COM 12-05-2022 02-04-2022

300/2022 8802218291ajayyadav19@yaoo.co.in 13.05.2022 12.05.2022

1244/2022 9718209970 13.05.2022 10.05.2022

1251/2022 9899426326 18.05.2022 05.05.2022

302/2022 9868021452 18.05.2022 17.05.2022

303/2022 9868021452 18.05.2022 17.05.2022

OMP(I)307/2022 9971625140 18.05.2022 17.05.2022

SH. PARAMJIT 
SINGH, DISTRICT 
JUDGE(COMMERCIA
L)-06, CENTRAL

AXIS Bank Vs Shree GRChemicals Nitin Mehta

Adidas AG Vs Ashok KumarPramod Kumar Singh mail@thelegist.com

Rakesh Gupta Vs Shah Global & Hazard ControlArav Kapoor aravkapoor@outlook.com

Axis Bank Vs Ghanshyam Ajay Yadav ajayyadav_19@YAHOO.CO.IN

Axis Bank Vs Kaptan Singh BhatiAjay Yadav ajayyadav_19@YAHOO.CO.IN

Yashbir Singh VsTower Vision India Pvt. Ltd.Chirag Jain advchiragjain@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

6 CENTRAL

1264/2022 PLAZA ELECTRICAL VS BALJEET SINGHABHAY SHAHAI 9971067110BLD1969@GMAIL.COM 19-05-2022 13-05-2022

1265/2022 IKON WIRES VS GLOBAL ENTERPRISESSAROJ KUMAR SINGH7042655532 19-05-2022 13-05-2022

1262/20222 ANURAG MITTAL VS V.N ENTERPRISESKUSHAGRA BANSAL9999448798 19-05-2022 12-05-2022

12621/2022 ICICI BANKVS  NADEEM AHAMADBABBAR & ASSOCIATES9810076766 19-05-2022 07-05-2022

337/2022 9811299468 24-05-2022 21-05-2022

OMP(Comm) 69/22 25.05.2022 24.05.2022

1331/2022

SH. PARAMJIT 
SINGH, DISTRICT 
JUDGE(COMMERCIA
L)-06, CENTRAL

KUSHAGRABANSAL@AKASS
OCIATES.ORG.IN

BABBARSANDASSOCIATESIC
ICI@GMAIL.COM

meenakshi polymers vs top team machine bmj law partners llp a.joshi@bmjlawpartners.com

Enhance Asthetic and cosmetic studios Vs M/s Tata CapitalNikunj verma

icici bank vs aditi enterprises



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

6 CENTRAL

1332/2022 triumph legal 8600910500 26-05-2022 24-05-2022

1346/2022 ICICI BANK VS ATUL PRATAP SINGH RAJPUTDEEPAK KAUSHIK 27-05-2022 13-05-2022

1345/2022 ICICI BANK VS QURSHI ALAMDEEPAK KAUSHIK 27-05-2022 13-05-2022

1354/2022 7303296156neelam.malik8512@gmail.com 28-05-2022 25-04-2022

CS (Comm)1382/22 30-05-2022 26-05-2022

7 West OMP (I) (COMM)/325/2022HDFC BANK Vs AMISHA SETHI 9958683230naveen101@gmail.comj 12-05-2022 28-04-2022

OMP (I) (COMM)/328/2022HDFC BANK Vs NEERAJ  SHARMA 9958683230naveen101@gmail.comj 12-05-2022 28-04-2022

SH. PARAMJIT 
SINGH, DISTRICT 
JUDGE(COMMERCIA
L)-06, CENTRAL

icici bank vs pawan kumar meena office@triumphlegal.co.in

pooja designers vs shri achal jain neelam kumaru 

M/s MH Tex Vs M/s Malhotra IntegratorsAditya Jain jain.adityaraj@yahoo.com

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

Naveen  Sharma

Naveen  Sharma



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

7 West

OMP (I) (COMM)/327/2022HDFC BANK Vs KISHAN  LAL 9958683230naveen101@gmail.comj 12-05-2022 28-04-2022

OMP (I) (COMM)/326/2022HDFC BANK Vs AZHAR KHAN KHAN 9958683230naveen101@gmail.comj 12-05-2022 28-04-2022

OMP (I) (COMM)/322/2022HDFC BANK Vs RAGHBIR SINGH BHARDWAJ9958683230naveen101@gmail.comj 12-05-2022 28-04-2022

OMP (I) (COMM)/332/2022ORIX LEASING AND FINANCIAL SERVICES INDIA LTD Vs CCR LOGISTICS PRIVATE LIMITED9811594109p.k.sinha72@gmail.com 23-05-2022 20.05.2022

OMP (I) (COMM)/331/2022ORIX LEASING AND FINANCIAL SERVICES INDIA LTD Vs CCR LOGISTICS PRIVATE LIMITED9811594109p.k.sinha72@gmail.com 23-05-2022 20.05.2022

OMP (I) (COMM)/345/2022ORIX LEASING AND FINANCIAL SERVICES INDIA LTD Vs CCR LOGISTICS PRIVATE LIMITED9811594109p.k.sinha72@gmail.com 28-05-2022 20.05.2022

OMP (I) (COMM)/346/2022ORIX LEASING AND FINANCIAL SERVICES INDIA LTD Vs CCR LOGISTICS PRIVATE LIMITED9811594109p.k.sinha72@gmail.com 28-05-2022 20.05.2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

Naveen  Sharma

Naveen  Sharma

Naveen  Sharma

Pramod Kumar

Pramod Kumar

Pramod Kumar

Pramod Kumar



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8 West CS/COMM/321/2022 9811308916 02.05.2022 02.05.2022

MISC.DJ/218/2022 K.S. YADAV 9212578087 csyadav20@gmail.com 05.05.2022 05.05.2022

CS/COMM/323/2022 9711747766 05.05.2022 05.05.2022

CS/COMM/324/2022 KAMAL SETHI 9711747766 05.05.2022 05.05.2022

CS/COMM/325/2022 SBI VS. OM PRAKASH ARVIND GUPTA 05.05.2022 05.05.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

M/S DEEKAY PRINTERS 
VS. M/S AART

ANAND 
PRAKASH

anand@justjueist.com

SHRI AMBA INDUSTRIES 
VS. GENUINE AUTO 

AGENCY

SANJAY KUMAR VS. C.K. 
INFRA EQUIPMENT

info.ckinfra@gmail.com

SANJAY KUMAR VS. BSL 
ENGINEER

advocate15kamalsethi@gmail.c
om

advocate.arvindgupta@gmail.c
om



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8 West

CS/COMM/326/2022 KAPIL KHER 9891072729 05.05.2022 05.05.2022

CS/COMM/327/2022 9711747766 05.05.2022 05.05.2022

CS/COMM/328/2022 989191118 05.05.2022 05.05.2022

CS/COMM/336/2022 CHETAN ROY 9811735248 07.05.2022 07.05.2022

CS/COMM/340/2022 995349390 09.05.2022 09.05.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

ITC. LTD. VS T.J. MKT. 
PVT. LTD.

anilkher@gmail.com

SANJAY KUMAR VS. M/S 
CAPACITE INFRA 
PROJECT

SETHI LAW 
ASSOCIATES

kamal@sethilawassociates.co
m

M/S RAJBIR TIMBER 
TRADERS VS. M/S 
NIRMAN ENCAN 
PROJECT

BAMMI & 
ASSOCIATES

office@bammiassociates.com

VOLEX PRODUCT VS. 
INSPIRE HIRE 
ENTERPRISES

chetan@integriataslawfirm.co
m

LAXMI FLOAT GLASS VS. 
SHYAM GLASS CO.

SIDHANT 
BHATIA

sidhantbhatia@bavlegal.in



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8 West

CS/COMM/341/2022 KAPIL KHER 9891072729 09.05.2022 09.05.2022

CS/COMM/342/2022 995349390 09.05.2022 09.05.2022

CS/COMM/343/2022 ERAM KHAN 9717099220 eramadv2000@gmail.com 10.05.2022 10.05.2022

CS/COMM/345/2022 KALPANA kalpanakrrao12@gmail.com 10.05.2022 10.05.2022

CS/COMM/346/2022 CHETAN ROY 9811735248 10.05.2022 10.05.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

SUN BROADAST 
EQUIPMENTS VS. SAI 
VIDEO LLP

anilkher@gmail.com

LAKSHMI FACTORY 
TOOLS PVT. LTD. VS. 
MARSHALL MACHINES 
LTD.

SIDHANT 
BHATIA

sidhant@bavlegal.in

PUNJAB NATIONAL 
BANK VS. M/S 
LINKPOCKETS.COM

CANARA BANK VS. 
SANDEEP NIRWAN

VOLEX PRODUCTS VS. 
P.R. KNITS

chetan@integritaslawfirm.co



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8 West

CS/COMM/347/2022 999959779 lawyer24@yahoo.com 10.05.2022 10.05.2022

CS/COMM/348/2022 9810092257 10.05.2022 10.05.2022

CS/COMM/344/2022 9811343911 10.05.2022 10.05.2022

CS/COMM/353/2022 9899911324 11.05.2022 11.05.2022

NITIN KUMAR 9823566899 11.05.2022 11.05.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

AQUALITE INDUSTRIES 
PVT. LTD. VS. MOHD. 
JAMAL

ABHISHEK 
GUPTA

CANARA BANK VS. 
HARISH KR. JETHANI

VANDANDA 
BHATIA

bhatiaandcompany171@gmail.
com

CANARA BANK VS. 
SANJIV KUMAR

RAJIV B. 
SAMAIYAR & 

KALPANA

rbsanaiyar.adv@gmail.com

KOHLITENT HOUSE VS. 
M/S ANTIQUIE

AMP LOYAL 
SOLUTION

amitadvocate@yahoo.co.in

OMP(I)/COMM/321/2
022

B.D. CREDITS LTD. VS. 
ANGAD KR.

office@jucattorneys.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8 West

CS/COMM/354/2022 9212888057 12.05.2022 12.05.2022

CS/COMM/355/2022 9212888057 13.05.2022 13.05.2022

CS/COMM/356/2022 9810865249 13.05.2022 13.05.2022

CS/COMM/357/2022 9811059400 17.05.2022 17.05.2022

CS/COMM/358/2022 18.05.2022 18.05.2022

CS/COMM/359/2022 18.05.2022 18.05.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CANARA BANK VS. M/S 
RITESH FABRICATORS

CHITRA 
MALHOTRA

chitrasobti@gmail.com

CANARA BANK VS. 
MANOJ KR. GUPTA

CHITRA 
MALHOTRA

chitrasobti@gmail.com

MASTERSTOKE SALON 
VS. RAJIV MALIK

SATISH KR. 
MISHRA

INDIAN OVERSEAS 
BANK VS. MALIKA 
MALHOTRA

PRAMOD 
KUMAR

pramodkumar_adv@yahoo.co.
in

DENTSPLY INDIA VS. 
RAYA IMPEX

VISHWENDRA 
VERMA

verma.vishwendra@yahoo.co.i
n

DENTSPLY VS. OMNI 
DISTRIBUTORS

VISHWENDRA 
VERMA

verma.vishwendra@yahoo.co.i
n



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8 West

CS/COMM/360/2022 18.05.2022 18.05.2022

CS/COMM/364/2022 B.B. PRADHAN 9891351195 20.05.2022 20.05.2022

CS/COMM/363/2022 9953154353 20.05.2022 20.05.2022

CS/COMM/365/2022 807653615 20.05.2022 20.05.2022

CS/COMM/329/2022 9811594109 21.05.2022 21.05.2022

CS/COMM/330/2022 9811594109 21.05.2022 21.05.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

DENTSPLY INDIA VS. 
PUJAS ENTERPRISES

VISHWENDRA 
VERMA

verma.vishwendra@yahoo.co.i
n

DERIVE TRAVELWALA 
VS. INDIA SPORTS 
FISHES

pradhanandcompany@gmail.c
om

BANK OF BARODA VS. 
GOURISH BAKSHI

SUMEETANAN
D

sumeetanand.adv@gmail.com

ADANI WILLMAR VS. 
CANARA BANK

MAYANK 
GUPTA

adv.guptamayank@gmail.com

ORIX LEASING VS. CCR 
LOGISTICS

PRAMOD 
KUMAR SINHA

pramodkumar_adv@yahoo.co.
in

ORIX LEASING VS. CCR 
LOGISTICS

PRAMOD 
KUMAR

pramodkumar_adv@yahoo.co.
in



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8 West

CS/COMM/366/2022 9810134864 21.05.2022 21.05.2022

CS/COMM/367/2022 9717747452 21.05.2022 21.05.2022

CS/COMM/368/2022 9311555670 21.05.2022 21.05.2022

CS/COMM/369/2022 9868873986 pmahipal09@gmail.com 21.05.2022 21.05.2022

CS/COMM/373/2022 VINOD KUMAR 9350999608 23.05.2022 23.05.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

ANAND VS. HARMAN 
RICE

SAMEER 
DIWAN

sameerdeewan123@rediffmail.
com

CANARA BANK VS. 
SUSHMA

CHITRA 
MALHOTRA

chitrasobti@gmail.com

MADHAV PLYWOOD VS. 
M/S WOOD PACKERS

SUKHDEEP 
SINGH 

CHOUDHARY

microvision131@reddiffmail.co
m

PUNJAB NATIONAL 
BANK VS. SUNL KUMAR 
SHARMA

PARIKSHIT 
MAHIPAL

M/S GREEN PLANET VS. 
M.K. ELECTRONICS

advocatevinod1969@gmail.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8 West

MANOJ KUMAR 9811133644 24.05.2022 24.05.2022

MANOJ KUMAR 9811133644 24.05.2022 24.05.2022

MANOJ KUMAR 9811133644 24.05.2022 24.05.2022

CS/COMM/380/2022 PUNIT AHUJA 9999054886 25.05.2022 25.05.2022

CS/COMM/381/2022 81788002668 25.05.2022 25.05.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)/COMM/333/2
022

SHRIRAM TRANSPORT 
FIN. CO. LTD. VS. OM 
PRAKASH VERMA

manojk.adv@gmail.com

OMP(I)/COMM/334/2
022

ORIX LEASING VS. EURO 
CAB SERVICES PVT. LTD.

manojk.adv@gmail.com

OMP(I)/COMM/335/2
022

SHRIRAM TRANSPORT 
FIN. CO. LTD. VS. 
PUSHPENDRA

manojk.adv@gmail.com

PRAMOD TANDON VS. 
MANOJ KUMAR

advpuneetahuja@gmail.com

DIESTER CHEMICAL VS. 
NAVRATAN TRADERS

CHOPRA @ 
CHOPRA 

ADVOCATES

contacttoca@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8 West

CS/COMM/382/2022 81788002667 25.05.2022 25.05.2022

CS/COMM/383/2022 81788002667 25.05.2022 25.05.2022

ARBT. A 2/2022 NISCHAL JOSHI 981106587 25.05.2022 25.05.2022

CS/COMM/385/2022 9212257887 26.05.2022 26.05.2022

CS/COMM/386/2022 9811041494 26.05.2022 26.05.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

M/S DIESTER 
CHEMICALS VS. M/S 
YASH POLYMERS 
CHEMICALS

CHOPRA @ 
CHOPRA 

ADVOCATES

contacttoca@gmail.com

M/S DIESTER 
CHEMICALS VS. M/S 
BHARAT LAL 
INTERNATIONAL

CHOPRA @ 
CHOPRA 

ADVOCATES

contacttoca@gmail.com

ABHISHEK GARG VS. 
ADHIKAR VAISH

adv.nischal@gmail.com

ADIE BRASWON 
BREWERIES PVT. LTD 
VS. PUMMY SINGH

shailenderkamra@yahoo.com

KARANDEEP SINGH VS. 
M/S PRAMOTIONAL 
CLUB

RADHEY 
SHYAM

radheyshyamadv@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8 West

CS/COMM/387/2022 9810061558 26.05.2022 26.05.2022

CS/COMM/388/2022 VIVEK KUMAR 9811807703 26.05.2022 26.05.2022

CS/COMM/389/2022 UDIT GROVER 9999932126 vgrover91@gmail.com 26.05.2022 26.05.2022

CS/COMM/390/2022 9212257887 26.05.2022 26.05.2022

9811594109 26.05.2022 26.05.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

M/S SYNERGY 
RETAILERS PVT. LTD. 
VS. M/S ARJUN 
CONTINENTAL PVT. LTD

scsinghal@rediffmail.com

IDBI BANK VS. M/S 
AMICIZIA ENABLERS & 
ADVISORS PVT. LTD.

kumarvivekadv@gmai.com

DEEPAK GADEOCK VS. 
GOVT OF NCT

ADIE BROSON 
BREWERIES PVT. LTD 
VS. ANIL KR. SINGH

SHAILENDER 
KUMAR

shailenderkamra@yahoo.com

OMP(I)/COMM/338/
2022

ORIX LEASING & FIN. 
CO. LTD. VS. CCR 
LOGISTICS

PRAMOD 
KUMAR

pramodkumar_adv@yahoo.co.
in



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8 West

CS/COMM/ 393/2022 9868422289 raisushil0915@gmail.com 27.05.2022 27.05.2022

MANOJ KUMAR 9811133644 27.05.2022 27.05.2022

9811594109 p.k.sinha72@gmail.com 27.05.2022 27.05.2022

CS/COMM/400/2022 9811993041 28.05.2022 28.05.2022

CS/COMM/401/2022 UBI VS. JAI BABEDI ALOK KUMAR 9911000126 alokadv2001@gmail.com 28.05.2022 28.05.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CANARA BANK VS. 
SIMARPREET SINGH

SUSHIL KUMAR 
RAI

OMP(I)/COMM/339/2
022

SHRIRAM TRANSPORT 
VS. VIJAY SINGH

manojk.adv@gmail.com

OMP(I)/COMM/340/
2022

ORIX LEASING & FIN. 
CO. LTD. VS. CCR 
LOGISTICS

PRAMOD 
KUMAR

SANGITA FURNITURE 
CONCEPTS VS. M/S 
SINGHAL HARDWARE

ANIRUDH 
GUPTA

mail@anirudhgupta.co.in



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8 West

CS/COMM/402/2022 9810088164 28.05.2022 28.05.2022

CS/COMM/403/2022 9711028091 28.05.2022 28.05.2022

CS/COMM/404/2022 ALOK KUMAR 9911000126 alokadv2001@gmail.com 28.05.2022 28.05.2022

CS/COMM/405/2022 9910078970 pratyark1009@gmail.com 28.05.2022 28.05.2022

9811594109 p.k.sinha72@gmail.com 28.05.2022 28.05.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

M/S SUPERTECH PVT. 
LTD. VS. M/S STONEX 
INDIA

DAVINDER 
HORA

deviender@hotmail.com

UBI VS. M/S BALAJI 
TYRE AGENCY

MEENU 
SHARMA

meenuvatts@gmail.com

UBI VS. SHRI SHYAMJI 
SHG

M/S RAVAGO SHAH 
POLYMERS VS. PME 
INFRATECH.PVT. LTD

PRATYARK 
VATS

OMP(I)/COMM/343/2
022

ORIX LEASING & FIN. 
CO. LTD. VS. CCR 
LOGISTICS

PRAMOD 
KUMAR



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8 West

9811594109 p.k.sinha72@gmail.com 28.05.2022 28.05.2022

CS/COMM/410/2022 UBI VS. PARAG SHG ALOK KUMAR 9811000126 alokadv2001@gmail.com 30.05.2022 30.05.2022

CS/COMM/411/2022 T.K. DADHICH 9910078470 pratyark1009@gmail.com 30.05.2022 30.05.2022

CS/COMM/412/2022 ALOK KUMAR 9911000126 alokadv2001gmail.com 30.05.2022 30.05.2022

CS/COMM/413/2022 ALOK KUMAR 9911000126 alokadv2001@gmail.com 30.05.2022 30.05.2022

MISC.DJ/294/2022 7011794418 sumeshgandhi.29gmail.com 30.05.2022 30.05.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)/COMM/344/2
022

ORIX LEASING & FIN. 
CO. LTD. VS. CCR 
LOGISTICS

PRAMOD 
KUMAR

M/S STONEX INDIA VS. 
GOSHAR ALLINACE

UBI VS/ SARSWATI 3 
SHG

UBI VS/ VAISHNO MATA 
SHG

SHIVANI LEATHERS & 
CLOTHES VS. ASHWANI 
KATYAL

SUMESH 
GANDHI



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8 West

MISC.DJ/295/2022 7011794418 sumeetanand.adv@gmail.com 30.05.222 30.05.2022

CS/COMM/418/2022 9818376231 mwlawassociates@gmail.com 31.05.2022 31.05.2022

9 PULKIT DEORA 7532883063 ndh117@outlook.com 02.05.22 28.04.22

PULKIT DEORA 7532883063 ndh117@outlook.com 02.05.22 28.04.22

9971177170 lrlflegal@gmail.com 02.05.22

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

SHIVANI LEATHER & 
ASHWANI KATYAL

SUMESH 
GANDHI

ARCHIE & JUGHED 
INDIA VS. SHAMTHI LAL 
MAHAVIR

VIJAY KR. 
WADHWA

MS. SANTOSH SNEHI 
MANN, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

CS(COMM) 
2302/2022

COLLIERS 
INTERNATIONALINDIA 
PROPERTY SERVICES 
PVT LTD VS LOGIX 
INFRTECH

CS(COMM) 
2303/2022

COLLIERS 
INTERNATIONALINDIA 
PROPERTY SERVICES 
PVT LTD VS VIPUL IT 
INFRA-SOFT PVT LTD

OMPI(COMM)2300 /
2022

HERO FINCORP LTD VS 
SIBI ALEX

AMITABH 
SINGH



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9

SHIV PRASAD 9891287242 shivp19@gmail.com 04.05.22 02.05.22

9891880710 lalwanisunil1990@gmail.com 04.05.22 19.04.22

9999714826 04.05.22 30.04.22

CS(COMM) 2319/2022 9818038100 shikharkumar73@gmail.com 04.05.22 01.05.22

9818038100 shikharkumar73@gmail.com 04.05.22 01.05.22

MS. SANTOSH SNEHI 
MANN, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

OMP(I)
(COMM)2333/2022

SMT RAM MURTI VS 
MAHINDRA AND 
MIHINDRA FINANCIAL 
SERVICES LTD

CS(COMM) 
2334/2022

DR JAIKISHAN ROHRA 
VS DR HIMANSHU 
BHASIN AND OTHERS

SUNIL 
LALWANI

CS(COMM) 
1009/2022

NORTHERN SPIRITS 
LIMITED VS ASIAN 
HOTELS ( NORTH) 
LIMITED

DUSHYANT 
MANOCHA

dushyant@mglawassociates.co
m

UCO BANK VS SONU 
KUMAR PRASAD

SHIKHAR 
KUMAR

CS(COMM) 
2318/2022

UCO BANK VS PREM 
LATA GUPTA

SHIKHAR 
KUMAR



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9

CS(COMM) 2321/2022 D P BHATIA 9811191766 dpbhatia123@gmail.com 04.05.22 27.04.22

8860030068 walwlegal@gmail.com 06.05.22 29,04.22

8860030068 walwlegal@gmail.com 06.05.22 29.04.22

9999031721 sourabh@samayalaw.in 07.05.22 06.05.22

9811161525sksingh116@gmail.com 07.05.22 20.04.22

MS. SANTOSH SNEHI 
MANN, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

M/S MLJP CHEMICALS 
PVT LTD VS M/S RUCHI 
ORGANICS LIMITED

CS(COMM) 
2363/2022

M/S VALVOLINE 
CUMMINS PVT LTD VS  
JYOTI THAKURIA

RAKESH 
WADHWA

CS(COMM) 
2364/2022

M/S VALVOLINE 
CUMMINS PVT LTD VS 
M/S HIGHWAY 
LUBESHOPPE

RAKESH 
WADHWA

CS(COMM) 
2373/2022

KAILASHPATI 
POLYPLAST PVT LTD VS 
M/S RGHAV 
INDUSTRIES

SOURABH 
GUPTA

CS(COMM) 
2375/2022

DEVENDER KUMAR 
KASANA

SATYENDRA  
KR SINGH



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9

RNJIT KHATRI 9810659593khatriranjit@gmail.com 07.05.22 06.05.22

RASHI BANSAL 9811229212rashi.bansal@rblaw.in 09.05.22 05.05.22

9811756351 10.05.22 05.05.22

9560233456info@legalimperials.com 11.05.22 09.05.22

9811059400 12.05.22 11.05.22

MS. SANTOSH SNEHI 
MANN, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

CS(COMM) 
2381/2022

MOVERS 
INTERNATIONAL PVT 
LTD VS VIOLET 
APPARELS PVT LTD

OMP(I)
(COMM)2387/2022

BLUE BELL LOGISTICS 
PVT LTD VS M/S 
SAKTTHI FOOTWEAR

CS(COMM) 
2432/2022

STATE BANK OF INDIA  
VS RAMESH SINGH

MUKESH 
RANJAN

mukeshranjanadvocate@gmail
.com

CS(COMM) 
2445/2022

LEELA RAM VS 
MANAPPURAM FINANCE 
LTD AND OTHERS S

DEEPAK 
DAHIYA

CS(COMM) 
2469/2022

INDIAN OVERSEAS 
BANK VS MOHIT GULATI 
AND OTHERS

PRAMOD 
KUMAR

pramodkumar_adv@yahoo.co
m.in



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9

8587907189rohitrathioffice@gmail.com 12.05.22 10.05.22

9810631`642 13.05.22 11.05.22

cs(COMM)2479/2022 9717777388sumitgehlot@fidelegal.com 13.05.22 11.05.22

9968196623Vvtarun481@outlook.com 13.05.22 11.05.22

MS. SANTOSH SNEHI 
MANN, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

CS(COMM) 
1009/2022

AZ CLOUD 
TECHNOLOGIES PVT 
LTD VS NATIONAL 
INTERNET 
EXCHANGE ;OF INDIA 
AND ANOTHER

ROHIT 
RATHI85879071
89

CS(COMM) 
2472/2022

ECOM EXPRESS 
LIMITED VS M/S 
WOOPLR 
TECHNOLOGIES

aviramani@convergence-
legal.com

M/S AMBIENCE 
COMMERCIAL 
DEVELOPERS  PVT LTD 
VS

SUMIT 
GEHLAWAT

OMPI(COMM)2485 /
2022

M/S DAIRY CHEM 
CORPORATION VS 
HIMALAYA FOOD 
INTERNATIONAL 
LIMITED

VIRENDER 
TARUN



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9

9555202636satya.kum1984@gmail.com 17.05.22 13.05.22

9871803433vikrantvashishth@gmail.com 19.05.22 13.05.22

9818893545 20.05.22 18.05.22

CS(COMM) 2615/2022 9811215280 20.05.22 09.05.22

AMIT BAJAJ 9213187809 advocate.puneet@gmail.com 20.05.22 17.05.22

MS. SANTOSH SNEHI 
MANN, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

OMP(I)(COMM) 
2507/22

MANAPPURAM FINANCE 
LTD VS LAGON PANDEY

SATYADEO 
KUMAR

CS(COMM) 
2549/2022

M/S HARI BHOOMI 
COMMUNICATIONS PVT  
LTD VS SHEFALI

VIKRANT 
VASHISHT

CS(COMM) 
2604/2022

M/S RASHTRIYA 
MAHILA KOSH VS M/S 
JEEVAN JYOTI  KALA 
KENDRA

PRABHAKAR 
AWASTHI

prbhakarawasthi697@gmail.co
m

SANJEEV KUMAR VS 
M/S NIHAL CHAND 
MANGAL SAIN JAIN AND 
ANOTHER

ASHISH 
UPADHAYAY

uapdhayaylawchambers@gmai
l.com

CS(COMM) 
2603/2022

HINDUSTAN MEDIA 
VENTURES LTD VS M/S 
CHALLENGE 
ADVERTISING PVT LTD



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9

SHASHI P OJHA 9891584230 sojha@maip.com 20.05.22 19.05.22

ABHA VIJAYAN 9953335792 abhavijayan@gmail.com 21.05.22 20.05.22

ABHA VIJAYAN 9953335792 abhavijayan@gmail.com 21.05.22 20.05.22

9971103133 23.05.22 20.05,.22

cs(COMM) 2661/2022 9811870224 sslaw3162gmail.com 23.05.22 21.05.22

MS. SANTOSH SNEHI 
MANN, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

CS(COMM) 
2620/2022

PUMA SE VS  SAI 
UNIVERSAL SHOPPING 
ECOMPVT LTD

OMP(i)(COMM) 
2625/22

TOYTA FINANCIAL 
SERVICES INDIA LTD VS 
POONAM NARESH

OMP(i)(COMM) 
2629/22

TOYTA FINANCIAL 
SERVICES INDIA LTD VS  
ABHISHEK YUGAL

CS(COMM) 
2643/2022

SEVA ADVISORY LLP VS 
INDIAN BANK AND 
OTHERS

SIDDHARTH 
PREEK

sachdevanisha1008@gmail.co
m

MITA INDIA PRIVATE 
LTD VS AR COATING & 
SERVICES PRIVATE LTD

LAKSHAY 
SAWHNEY



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9

CS(COMM)2667/2022 9868119078 zubedabegumadv@gmail.com 24.05.22 21.05.22

CS(COMM)2683/2022 9899218215rahulssmalhotra@gmail.com 25.05.22 21.05.22

9899239930 exislegal@gmail.com 27.05.22 23.05.2022

AMOL SINHA 9910847958 27.05.22 26.05.22

MS. SANTOSH SNEHI 
MANN, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

SATISH LAMBA VS 
ALIND GARG

ZUBEDA 
BEGUM

M/S LORDBIHARI 
FASHIONS PVT LTD VS 
ATC TELECOM 
INFRASTRUCTURE PVT 
LTD

RAHUL 
MALHOTRA

CS(COMM) 
2728/2022

M/S AGM CHEMICAL VS 
M/S RAM PRINTS 
SOLUTIONS

SHWENTAK 
SHARMA

CS(COMM) 
2734/2022

BHARAT BHUSHAN 
SAWHNEY VS M/S ASIAN 
HOTEL(NORTH) 
LIMITED AND OTHERS

amolsinha.associates@gmail.c
om



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
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Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9

CS(COMM) 2775/2022 PARMA NAND 9717522293 parmanand.r@gmail.com 28.05.22 26.04.22

MANOJ KUMAR 9868650379 manojkr_singh@hotmil.com 28.05.22 23.05.22

CS(COMM) 2755/2022 MANOJ KUMAR 9868650379 manojkr_singh@hotmil.com 28.05.22 23.05.22

MANOJ KUMAR 9868650379 manojkr_singh@hotmil.com 28.05.22 23.05.22

CS(COMM) 2761/2022 MANOJ KUMAR 9868650379 manojkr_singh@hotmil.com 28.05.22 23.05.22

MS. SANTOSH SNEHI 
MANN, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

DE LAGE LANDEN 
FINANCIAL BHAGWATI 
PRASAD ;AND ANOTHER

CS(COMM) 
2763/2022

DE LAGE LANDEN 
FINANCIAL VS HARE 
MOHAN SINGH AND 
OTHERS

DE LAGE LANDEN 
FINANCIAL VS VIKAS 
KUMAR AND ANOTHER

CS(COMM) 
2756/2022

DE LAGE LANDEN 
FINANCIAL VS  SHISHU 
PAL

DE LAGE LANDEN 
FINANCIAL VS ISHAK 
AND OTHERS



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9

9810640303madhur@amsassociates.co.in 28.05.22 26.05.22

9873906312 officegmlegal@gmail.com 28.05.22 26.05.22

OMP(COMM) 2781/22 SAHIL GAUR 9560690036 gargsahiladv@gmail.com 28.05.22 27.05.22

OMP(COMM) 2779/22 9717140440 nyayrrassicuates@gmail.com 28.05.22 26.05.22

9958732424 roy.pankaj@yahoo.co.in 30.05.22 28.05.22

MS. SANTOSH SNEHI 
MANN, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

CS(COMM) 
2759/2022

HT MEDIA  VS 
LIBERATUM LTD

MADHUR 
DHINGA

CS(COMM) 
2776/2022

PUNJAB NATIONAL 
BANK VS M/S SUNITA 
GUPTA AND OTHERS

MUDITA 
SHARSA

AMARSONS 
COMMERCIAL PVT LTD 
VS SENTYISS PHARMA 
PVT LTD

SHEIKH BASITRUDDIN 
VS M/S BAJAJ FINANCE 
LTD

ROHIT 
SHARMA

CS(COMM) 
2824/2022

DE LAGE LANDEN 
FINANCIAL VS JALIL 
KHAN

PANKAJ 
KUMAR
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Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9

9958732424 roy.pankaj@yahoo.co.in 30.05.22 28.05.22

9958732424 roy.pankaj@yahoo.co.in 30.05.22 28.05.22

7541024482 manisha2814@gmail.com 30.05.22 26.05.22

9958732424 roy.pankaj@yahoo.co.in 30.05.22 28.05.22

9958732424 roy.pankaj@yahoo.co.in 30.05.22 28.05.22

MS. SANTOSH SNEHI 
MANN, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

CS(COMM) 
2825/2022

DE LAGE LANDEN 
FINANCIAL VS SANDEEP 
KUMAR OJHA

PANKAJ 
KUMAR

CS(COMM) 
2832/2022

DE LAGE LANDEN 
FINANCIAL VS 
PRATIBHA DEVI

PANKAJ 
KUMAR

OMP(COMM) 
2835/22

ALICE BLUE FINANCIAL 
SERVICES PVT LTD VS 
RINKU

SIDDHARTH 
SHANKAR

CS(COMM) 
2839/2022

DE LAGE LANDEN 
FINANCIAL VS SANDEEP 
KUMAR OJHA

PANKAJ 
KUMAR

CS(COMM) 
2842/2022

DE LAGE LANDEN 
FINANCIAL VS GOPAL 
SINGH CHOUHAN

PANKAJ 
KUMAR
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Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9

9958732424 roy.pankaj@yahoo.co.in 30.05.22 28.05.22

9958732424 roy.pankaj@yahoo.co.in 30.05.22 28.05.22

10 SOHAIL KHAN 9555713550sohailkhn.aadlegal@gmail.com02.05.22 26.04.22

8750021607 04.05.22 10.04.22

CS(COMM) 2317/2022 9818038100 shikharkumar73@gmail.com 04.05.22 01.05.22

MS. SANTOSH SNEHI 
MANN, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

CS(COMM) 
2849/2022

DE LAGE LANDEN 
FINANCIAL VS 
AVASHANT KUMAR

PANKAJ 
KUMAR

CS(COMM) 
2856/2022

DE LAGE LANDEN 
FINANCIAL VS 
JITENDRA SINGH AND 
OTHERS

PANKAJ 
KUMAR

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

CS(COMM) 
2301/2022

SYNC INDESIGN PVT 
LTD VS SASUNG INDIA 
ELECTRONICS PVT LTD

CS(COMM) 
2324/2022

JAI LAXMI 
ENTERPRISES PVT LTD 
VS COSMO FERRITES 
LIMITED

SHUBHAM 
JIAN

shubhamjain@utkrishthalaw.c
om

UCO BANK VS 
VISHAKHA

SHIKHAR 
KUMAR



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
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Nobile 
Number

Date of 
Registration

Date of e-
filing

10

9818038100 shikharkumar73@gmail.com 04.05.22 01.05.22

CS(COMM)2749/2022 9717777388sumitgehlot@fidelegal.com 04.05.22 11.05.22

9828558690 05.05.22 04.05.22

9811059400 05.05.22 29.04.22

8860030068 walwlegal@gmail.com 06.05.22 29,04.22

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

CS(COMM) 
2320/2022

UCO BANK VS KARAN 
PAL

SHIKHAR 
KUMAR

M/S AMBIENCE 
COMMERCIAL 
DEVELOPERS  PVT LTD 
VS ZESTY FOODS

SUMIT 
GEHLAWAT

CS(COMM) 
2339/2022

RAMANLAL 
PUGHANTHMALJI JAIN 
AND OTHERS VS M/S 
BIC CELLO ( INDIA ) PVT 
LTD  AND OTHERS

SHAILEN 
BHATIA

advocate.shailenbhatia 
89@gmail.com

CS(COMM) 
2346/2022

INDIAN OVERSEAS 
BANK VS M/S GAV 
ENTERPRISES AND 
BROTHER

PRAMOD 
KUMAR

pramodkumar_adv@yahoo.co
m.in

CS(COMM) 
2362/2022

M/S VALVOLINE 
CUMMINS PVT LTD VS 
AJAY KHATRI

RAKESH 
WADHWA
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Date of e-
filing

10

8860030068 walwlegal@gmail.com 06.05.22 29,04.22

9811101222 sababd@asa-partners.com 06/05/2022 27.04.22

9871567339sabhay@lexindigo.in 07.05.22 21.04.22

RK MEHTA 9999110690 kunal_mehta@line.in 09.05.22 06.05.22

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

CS(COMM) 
2365/2022

M/S VALVOLINE 
CUMMINS PVT LTD vs 
M/S GARGAYA MOTORS 
PRIVATE LIMITED

RAKESH 
WADHWA

CS(COMM) 
2352/2022

JASKARAN SINGH 
CHOPRA VS M/S POOJA 
FINLEASE LTD

SONAL 
ANANAD

OMP(T)
(COMM)2384 /2022

SQUADM 
TECHNOLOGIES PVT 
LTD VS RATTAN INDIA 
FINANCE PVT LTD

SABHAY 
CHOUDHARY

CS(COMM) 
1002/2022

M/S GLOBE GROUND 
INDIA PVT LTD VS M/S 
GIROMY SAMONI INE
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Nobile 
Number

Date of 
Registration

Date of e-
filing

10

9555202636satya.kum1984@gmail.com 09.05.22 06.05.22

RAJU DUDANI 98110247834rajududaniadv@gmail.com 11.05.22 30.04.22

9811028608nagpal@hotmail.com 17.05.22 12.05.22

OMP(COMM) 2521/22 9811028608nagpal@hotmail.com 17.05.22 12.05.22

R K MEHTA 9999110690kunal_mehta@live.in 18.05.22 18.04.22

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

OMP(I)
(COMM)2386/2022

MANAPPURAM FINANCE 
LTD VS KEWAL SINGH

SATYADEO 
KUMAR

CS(COMM) 
2445/2022

M/S ASAHI INDIA GLASS 
LTD VS M/S ALUMILITE 
ARCHITECTURALS 
LIMITED

OMP(COMM) 
2520/22

M/S J.K. ENTERPRISES 
VS UNION OF INDIA

ARVIND 
KUMAR 
NAGPAL

M/S J.K. ENTERPRISES 
VS UNION OF INDIA

ARVIND 
KUMAR 
NAGPAL

CS(COMM) 
2528/2022

M/S BCH ELECTRIC LTD 
VS ATUL SINGLA
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Number

Date of 
Registration

Date of e-
filing

10

9871803433vikrantvashishth@gmail.com 19.05.22 13.05.22

PALLAV GUPTA 9910186086advpallavgupta@gmail.,com 19.05.22 12.04.22

AMIT BAJAJ 9213187809 advocate.puneet@gmail.com 20.05.22 17.05.22

AMIT BAJAJ 9213187809 advocate.puneet@gmail.com 20.05.22 17.05.22

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

CS(COMM) 
2548/2022

M/SHARI BHOOMI 
COMMUNICATIONS PVT 
LTD VS ASCENT MEDIA 
SOLUTIONS PVT LTD

VIKRANT 
VASHIST

CS(COMM) 
2543/2022

CORROSION 
ENGINEERS PVT LTD VS 
KUNDAN PRESISION 
COMPONENTS PVT LTD 
AND OTHERS

CS(COMM) 
2602/2022

HINDUSTAN MEDIA 
VENTURES LTD VS  
BALAJI SHIKSHA 
SERVICES PVT LTD

CS(COMM) 
2601/2022

HINDUSTAN MEDIA 
VENTURES LTD VS 
MUKHTARUN HASAN 
ABBASI
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Date of 
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Date of e-
filing
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CS(COMM) 2611/2022 9868276033surender2507@gmail.com 20.05.22 14.03.22

ABHA VIJAYAN 9953335792 abhavijayan@gmail.com 21.05.22 20.05.22

ABHA VIJAYAN 9953335792 abhavijayan@gmail.com 21.05.22 20.05.22

ABHA VIJAYAN 9953335792 abhavijayan@gmail.com 21.05.22 20.05.22

9899397290sksingh7002@gmail.com 21.05.22 20.05,.22

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

M/S ANAND GLASS 
WORKS VS M/S MODY 
DECORA AND STONES 
PVT LTD

SURENDER 
SINGH

OMP9I)(COMM) 
2631/22

TOYTA FINANCIAL 
SERVICES INDIA LTD VS 
SURESH KUMAR

OMP(i)(COMM) 
2629/22

TOYTA FINANCIAL 
SERVICES INDIA LTD VS  
ABHISHEK YUGAL

OMP(i)(COMM) 
2624/22

TOYTA FINANCIAL 
SERVICES INDIA LTD VS  
RAM KUMAR

CS(COMM) 
2623/2022

M/S CURRIE & BROWN 
(INDIA) PVT LTD VS 
TUSHAR KANTI BISWAS

SHAILENDRA 
KUMAR SINGH
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Date of 
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Date of e-
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10

CS(COMM)2656/2022 9999890553 richa1290@gmail.com 23.05.22 13.05.22

8010056536 25.05.22 23.05.2022

NIRAJ JHA 9650618231 asv.niraj@hotmail.com 17.05.22 17.05.22

ANKUR SOOD 9810088832 ankursoodoffice@gmail.com 27.05.22 24.05.22

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

DELHI STATE 
INDUSTRIAL AND 
INFRASTRUCTURE 
DEVELOPMENT 
CORPORATION LTD

RICHA 
DHAWAN

OMP(I)(COMM) 
2685/22

GOPAL DAS ESTATES 
AND HOUSING PVT LTD 
VS AMAN ANAND

BIMLENDU 
SHEKHAR

bimlendushekhar77@gmail.co
m

CS(COMM) 
2706/2022

LAKSHYA INDIA GROUP 
VS EDIT ONE 
INTERNATIONAL

CS(COMM) 
2723/2022

M/S VOLTAS LIMITED 
VS M/S BRAHMPUTRA 
INFRASTRUCTURE LTD
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Date of e-
filing
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OMP(COMM) 2724/22 ARUN SYAL 91971797715 syalandcompany@gmail.com 27.05.22 17.05.22

OMP(COMM) 2731/22 9810828177 delhi.msa@gmail.com 27.05.22 26.05.22

OMP(COMM) 2757/22 9873485810 28.05.22 09.05.22

OMP(COMM) 2799/22 RK JOSHI 9811086445 rkjoshi315@gmail.com 28.05.22 27.05.22

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

THE ASHOK VS 
SURAKSHA SECURITY 
AGENCY

MOONWALK INFRA 
PROJECTS PRIVATE 
LIMITED VS 
HINDUSTAN 
CONSULTANCY AND 
SERVICES LIMITED

MADHUP 
SINGHAL

VISHWJIT PATHAK VS 
ADITYYA BIRLA  
HOUSING FINANCE LTD

ANKUSH 
BANSAL

advocateankushbansal@gmail.
com,

NATIONAL COUNCIL OF 
YMCAS OF INDIZA  VS 
M/S NORTHERN 
CONSTRUCTION AND 
ASSOCIATES
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CS(COMM) 2775/2022 PARMA NAND 9717522293 parmanand.r@gmail.com 28.05.22 26.04.22

MANOJ KUMAR 9868650379 manojkr_singh@hotmil.com 28.05.22 27.05.22

OMP(COMM) 2819/22 9811338691 30.05.22 27.05.232

9953133627 jhapradeep2010@hotmail.com 30.05.22 28.05.22

9958732424 roy.pankaj@yahoo.co.in 30.05.22 28.05.22

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

DE LAGE LANDEN 
FINANCIAL

CS(COMM) 
2754/2022

DE LAGE LANDEN 
FINANCIAL

UNIO OF INDIA VS 
ALCON BUILDERS

SANDEEP 
CHANDNA

chandnasandeep@hotmail.co
m

CS(COMM)2 
821/2022

HOUSINGH 
DEVELOPMENT 
FINANCE CORP LTD VS 
AMIT KUMAR CHHARI 
AND OTHERS

PRADEEP 
KUMAR JHA

CS(COMM) 
2822/2022

DE LAGE LANDEN 
FINANCIAL VS THAKUR 
SINGH

PANKAJ 
KUMAR
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Date of 
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9958732424 roy.pankaj@yahoo.co.in 30.05.22 28.05.22

9958732424 roy.pankaj@yahoo.co.in 30.05.22 28.05.22

9958732424 roy.pankaj@yahoo.co.in 30.05.22 28.05.22

9958732424 roy.pankaj@yahoo.co.in 30.05.22 28.05.22

9958732424 roy.pankaj@yahoo.co.in 30.05.22 28.05.22

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

CS(COMM) 
2827/2022

DE LAGE LANDEN 
FINANCIAL VS 
NARENDRA SINGH

PANKAJ 
KUMAR

CS(COMM) 
2829/2022

DE LAGE LANDEN 
FINANCIAL VS 
KAUSHLENDRA PRASAD

PANKAJ 
KUMAR

CS(COMM) 
2830/2022

DE LAGE LANDEN 
FINANCIAL VS MANOJ

PANKAJ 
KUMAR

CS(COMM) 
2837/2022

DE LAGE LANDEN 
FINANCIAL VS MATRU

PANKAJ 
KUMAR

CS(COMM) 
2844/2022

DE LAGE LANDEN 
FINANCIAL VS PAPPU 
SINGH YADVAV

PANKAJ 
KUMAR
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Date of e-
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10

9958732424 30.05.22 28.05.22

9958732424 roy.pankaj@yahoo.co.in 30.05.22 28.05.22

9958732424 roy.pankaj@yahoo.co.in 30.05.22 28.05.22

9200744888 abhinavagnihotri5@gmail.com 30.05.22 28.05.22

9958732424 roy.pankaj@yahoo.co.in 30.05.22 28.05.22

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

CS(COMM) 
2843/2022

DE LAGE LANDEN 
FINANCIAL VS KHET 
SINGH

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

CS(COMM) 
2850/2022

DE LAGE LANDEN 
FINANCIAL VS RAM 
DINESH SINGH

PANKAJ 
KUMAR

CS(COMM) 
2852/2022

DE LAGE LANDEN 
FINANCIAL VS RAJEEV 
KUMAR

PANKAJ 
KUMAR

CS(COMM) 
2853/2022

SAPPHIRE FOODS INDIA 
LIMITED VS RISA JYOTI

DEEPAK 
VOHRA

CS(COMM) 
2855/2022

DE LAGE LANDEN 
FINANCIAL VS SHIV RAJ

PANKAJ 
KUMAR



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

11 SHASHI P OJHA 9891584230sojha@maip.com 04.05.22 02.05.22

SHASHI P OJHA 9891584230sojha@maip.com 04.05.22 02.05.22

9910357773 rk@vidhisamhita.com 05.05.22 02.05.22

981102261 atul.s.mathur@khaitanco. com 05.05.22 04.05.22

9871441764 06.05.22 3.05.22

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW DELHI 
DISTRICT

CS(COMM) 
2335/2022

PUMA SE VS ASHOK 
KUMAR

CS(COMM) 
2336/2022

PUMA SE VS ASHOK 
KUMAR

CS(COMM) 
1009/2022

EDUCATION TODYA  VS 
HRH CITY PROJECTS 
PRIVATE LIMITED AND 
ANOTHER

RAJESH 
KUMAR

OMP(I)
(COMM)2343 /2022

INOX AIR PRODUCTS 
LIMITED VS AUTOLITE 
(INDIA ) LIMITED

ATUL 
SHANKER 
MATHUR

OMPI(COMM)2361/2
022

M/S ADLAKHA 
ASSOCIATES PVT LTD VS 
DELHI STATE CANCER 
INSTITUTE

AVINASH 
KUMAR 
TRIVEDI

avinashtrivedi.legal@gmail.co
m
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11

8130120381accounts@64express.com 06.05.22 22.04.22

SHASHI P OJHA 9891584230sojha@rnaip.com 06.05.22 04.05.22

RISHI CHAWLA 9871457890 09.05.22 04.05.22

9555202636satya.kum1984@gmail.com 09.05.22 06.05.22

9953265353 vibhor150@hotmail.com 12.05.22 09.05.22

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW DELHI 
DISTRICT

CS(COMM) 
2354/2022

M/S NISHA CARGO 
FORWARDERS VS M/S B 
FOUR EXPRESS 
SERVICES PVT LTD AND 
OTHERS

VIPUL 
AGGARWAL

CS(COMM) 
2355/2022

PUMA SE VS ASHOK 
KUMAR

CS(COMM) 
2389/2022

CANRA BANK  VS SUMIT 
KUMAR AND OTHER

chawlaassociates1976@gmail.c
om

OMPI(COMM)2392/2
022

MANAPPURAM FINANCE 
LTD VS LAGON PANDEY

SATYADEO 
KUMAR

CS(COMM) 
1009/2022

PUNJAB NATIONAL 
BANK VS M/S MKS 
INCORPORATION

VIBHOR 
SHARMA
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8233119499 vasisth.lex@gmail.com 12.05.22 09.05.22

9810101034 info@lawintellect.com 12.05.22 07.05.22

9975492578adv.vishal052@gmail.com 13.05.22 07.05.22

CS(COMM) 2494/22 9899408618shaliniadvocate@gmail.com 17.05.22 09.05.22

9654545855legal@shivamsharmainfo 19.05.22 17.50.22

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW DELHI 
DISTRICT

OMPI(COMM)2468/2
022

M/S SAGARRATNA 
RESTAURANTS PVT LTD 
M/S GOVINDA MOTELS 
PVT LTD AND ANOTHER

AMAN 
VASHISTH

OMPI(COMM)2464 /
2022

M/S JAINCO BUILDERS 
VS DHRUV MADAN

SUMIT 
CHANDAN

OMPI(COMM)2475 /
2022

VEHICLE FACTORY 
JABALPUR A UNIT OF 
AVNL VS M/S SARR 
FREIGHT CORP

ADITYA 
SHARMA

STATE BANK OF INDIA 
VS MANOJ KUMAR

SHALINI 
UPADHYAY

CS(COMM) 
2544/2022

BEE SEA AIR SERVICES 
(I) PVT LTD VS AMIT 
GOSWAMI AND 
ANOTHER

SHIVAM 
SHARMA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

11

CS(COMM) 2557/2022 ALEX JOPSEPH 9899120689alexjosephadv@outlook.com 19.05.22 16.05.22

9811215280 20.05.22 09.05.22

VISHAL SINHA 9868018656jiugmina@gmail.com 21.05.22 20.05.22

SUMIT SAURAV 7042039746sumitsaurav@hotmail.com 25.05.22 23.05.22

99990042642 sri.anshu83@gmail.com 26.05.22 10.05.22

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW DELHI 
DISTRICT

MINSARA GTOLD PVT 
LTD VS SMT REKHA 
GOEL AND ANOTHER

CS(COMM) 
2616/2022

SANJEEV KUMAR VS 
MUKESH GARG

ASHISH 
UPADHAYAY

uapdhayaylawchambers@gmai
l.com

OMP(COMM) 
2634/22

VIJYANT AGARWAL AND 
OTHER VS M/S BPTP 
LTD

CS(COMM) 
2684/2022

CANARA BANK (E-
SYNDICATE) VS 
MR(LATE) SURESH PAL

CS(COMM) 
2709/2022

PUNJAB NATIONAL 
BANK VS M/S TIMBER

ANSHUMAN 
SRIVASTAVA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

11

SUMIT GUAR 9868384843sumit@bbslegal.in 24.05.22 24.05.22

7838390214shahrukhezaj@hotmail.com 26.05.22 25.05.22

CS(COMM)2701 /2022 9811867909rohan@rsrlegal.in 26.05.22 24.05.22

CS(COMM) 2714/2022 9810076398info@nmslawyers.com 26.05.22 24.05.22

CS(COMM) 2710/2022 9811072845wlawlegal@gmail.com 26.05.22 21.05.22

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW DELHI 
DISTRICT

CS(COMM) 
2708/2022

M/S MOOCHAND 
MOTORS VS RAHUL 
SEJWAL

CS(COMM) 
2702/2022

TV TODAY NETWORK 
LIMITED VS RAMIT 
VERMA AND OTHERS

SHAHRUKH 
EJAZ

RITU MUKHERJI VS M/S 
APACE BUILDERS AND 
CONTRACTORS PRIVATE 
LIMITED

ROHAN 
ROHATGI

M/S VINDHYA  
TELELINKS LIMITED VS 
M/S CMI LIMITED

NARENDERA M 
SHARMA

M/S VALVOLINE 
CUMMINS PVT LTD VS  
SIMPLEX 
INFRASTRUCTUE 
LIMITED

RAKESH 
WADHWA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

11

CS(COMM) 2773/2022 PARMA NAND 9717522293parmanand.r@gmail.com 28.05.22 26.04.22

PARMA NAND 9717522293parmanand.r@gmail.com 28.05.22 26.04.22

MANOJ KUMAR 9868650379 manojkr_singh@hotmil.com 28.05.22 27.05.22

VIJAY KASANA 9873416665vijaydkasana@gmail.com 28.05.22 27.05.22

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW DELHI 
DISTRICT

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PRIVATE 
LIMITED VS SURESH 
CHAND AND ANOTHERS

CS(COMM) 
2774/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PRIVATE 
LIMITED VSJAJIT 
SINGHA ND ANOTHERS

CS(COMM) 
2760/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS 
SUKHJENDRA AND 
OTHERS

CS(COMM) 
2782/2022

M/S DIVINE INFRACON 
PVT LTD VS ASHOK 
KUMAR GUPTA AND 
ANR



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

11

MANOJ KUMAR 9868650379 manojkr_singh@hotmil.com 28.05.22 27.05.22

SD LATHI 7620424281Ssarojdlathi1956@gmail.com 30.05.22 25.05.22

9953133627 jhapradeep2010@hotmail.com 30.05.22 28.05.22

9958732424 roy.pankaj@yahoo.co.in 30.05.22 28.05.22

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW DELHI 
DISTRICT

CS(COMM) 
2762/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD VS OM 
PRAKASH

OMPI(COMM) 
2801/22

GODAVARI PROJECTS 
PVT LTD VS DIRECTOR 
GENERAL OF MAP

CS(COMM) 
2820/2022

HOUSINGH 
DEVELOPMENT 
FINANCE CORP LTD VS 
AMIT KUMAR CHHARI 
AND OTHERS

PRADEEP 
KUMAR JHA

CS(COMM) 
2823/2022

DE LAGE LANDEN 
FINANCIAL VS VISHAL 
DUBEY

PANKAJ 
KUMAR



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

11

9958732424 roy.pankaj@yahoo.co.in 30.05.22 28.05.22

9958732424 roy.pankaj@yahoo.co.in 30.05.22 28.05.22

9958732424 roy.pankaj@yahoo.co.in 30.05.22 28.05.22

9958732424 roy.pankaj@yahoo.co.in 30.05.22 28.05.22

9958732424 roy.pankaj@yahoo.co.in 30.05.22 28.05.22

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW DELHI 
DISTRICT

CS(COMM) 
2826/2022

DE LAGE LANDEN 
FINANCIAL VS 
RAJENDER SINGH

PANKAJ 
KUMAR

CS(COMM) 
2828/2022

DE LAGE LANDEN 
FINANCIAL VS BHURE 
KHAN

PANKAJ 
KUMAR

CS(COMM) 
2833/2022

DE LAGE LANDEN 
FINANCIAL VS 
BHAMBHU RAM 
GURJAR

PANKAJ 
KUMAR

CS(COMM) 
2831/2022

DE LAGE LANDEN 
FINANCIAL VS NIYAMAT

PANKAJ 
KUMAR

CS(COMM) 
2834/2022

DE LAGE LANDEN 
FINANCIAL VS SUSHILA

PANKAJ 
KUMAR



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

11

9958732424 roy.pankaj@yahoo.co.in 30.05.22 28.05.22

9958732424 roy.pankaj@yahoo.co.in 30.05.22 28.05.22

9958732424 roy.pankaj@yahoo.co.in 30.05.22 28.05.22

9958732424 roy.pankaj@yahoo.co.in 30.05.22 28.05.22

9958732424 roy.pankaj@yahoo.co.in 30.05.22 28.05.22

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW DELHI 
DISTRICT

CS(COMM) 
2836/2022

DE LAGE LANDEN 
FINANCIAL VS RAJEEV 
KUMAR

PANKAJ 
KUMAR

CS(COMM) 
2838/2022

DE LAGE LANDEN 
FINANCIAL VS DEEPAK 
KUMAR

PANKAJ 
KUMAR

CS(COMM) 
2840/2022

DE LAGE LANDEN 
FINANCIAL VS 
JASVINDER SINGH AND 
OTHERS

PANKAJ 
KUMAR

CS(COMM) 
2841/2022

DE LAGE LANDEN 
FINANCIAL VS 
MOHAMMAD MINAJ 
GANI

PANKAJ 
KUMAR

CS(COMM) 
2845/2022

DE LAGE LANDEN 
FINANCIAL VS POORAN 
SINGH YADAV

PANKAJ 
KUMAR



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH 8076881188 02-05-2022 02-05-2022

KAMAL BANSAL(P),9810911743 kba@kbaa.in 02-05-2022 02-05-2022

CS (COMM)/287/2022 DEEPA SHARMA(P),9717243243 ajay@sondhilawchambers.com 02-05-2022 02-05-2022

RAJESH KUMAR(P),9958726491 jangraadvocate@gmail.com 04-05-2022 04-05-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

CS 
(COMM)/288/2022

M/S ZEA MAIZE 
PRIVATE LIMITED Vs 
M/S AMBUJ HOTEL 
REAL ESTATE PRIVATE 
LTD

CS 
(COMM)/286/2022

HARISH KUMAR DUBEY 
Vs FAMILY 
HEALTHCARE 
HOSPITAL PVT LTD

MURLI LAUNGANI Vs 
M/S ANR FOODWORKS 
LLP

OMP (I) 
(COMM)/458/2022

CARS 24 FINANCIAL 
SERVICES PRIVATE 
LIMITED Vs PRASHANT 
PANWAR



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

VISHAL CHOUDHARY(P),9811414440 vikasvicky@hotmail.com 04-05-2022 04-05-2022

FAHAD IMTIAZ(P),9818208200 purvshbutaan@gmail.com 05-05-2022 05-05-2022

CS (COMM)/295/2022 Shubham Saigal(P),9407223688 shubhamsaigal@gmail.com 05-05-2022 05-05-2022

Shubham Saigal(P),9407223688 shubhamsaigal@gmail.com 05-05-2022 05-05-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

CS 
(COMM)/292/2022

M/S INDIAN CORK 
INDUSTRIES Vs 
SWASTIK COPPER PVT 
LTD

OMP 
(COMM)/23/2022

HI TECH PIPES LTD Vs 
INDIAN OIL 
CORPORATION

IFFCO MC CROP 
SCIENCE PRIVATE 
LIMITED THR ANIL 
DHINGRA Vs 
DWARKADISH AGRO 
ENTERPRISES THR 
MANISH PATIDAR

CS 
(COMM)/296/2022

IFFCO MC CROP 
SCIENCE PRIVATE 
LIMITED THR ANIL 
DHINGRA Vs M/S IFFDC 
KRISHAK SEVA KENDRA 
MANUA THR SIKARI RAI



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

SANJEEV KUMAR(P),8285002845 sanjeev.pathak@srcslegal.com 05-05-2022 05-05-2022

SANJEEV KUMAR(P),8285002845 sanjeev.pathak@srcslegal.com 05-05-2022 05-05-2022

RAJESH KUMAR(P),9958726491 jangraadvocate@gmail.com 05-05-2022 05-05-2022RAJESH KUMAR(P),9958726491 jangraadvocate@gmail.com 05-05-2022 05-05-2022

RAJESH KUMAR(P),9958726491 jangraadvocate@gmail.com 05-05-2022 05-05-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/461/2022

IDFC FIRST BANK LTD 
Vs SUNIL  GUPTA  7827

OMP (I) 
(COMM)/462/2022

IDFC FIRST BANK LTD 
Vs MANOJ  GIRI 7252

OMP (I) 
(COMM)/463/2022

TOYOTA FINANCIAL 
SERVICES
 INDIA  LTD Vs GURNAM 
SINGHTOYOTA 
FINANCIAL SERVICES
 INDIA  LTD Vs GURNAM 
SINGHTOYOTA 
FINANCIAL SERVICES
 INDIA  LTD Vs GURNAM 
SINGHTOYOTA 
FINANCIAL SERVICES
 INDIA  LTD Vs GURNAM 
SINGHTOYOTA 
FINANCIAL SERVICES
 INDIA  LTD Vs GURNAM 
SINGHTOYOTA 
FINANCIAL SERVICES
 INDIA  LTD Vs GURNAM 
SINGHTOYOTA 
FINANCIAL SERVICES
 INDIA  LTD Vs GURNAM 
SINGHTOYOTA 
FINANCIAL SERVICES
 INDIA  LTD Vs GURNAM 
SINGH

OMP (I) 
(COMM)/464/2022

TOYOTA 
FIANACIALSERVICE 
INDIA LTD Vs NAVEEN 
SEHGAL

OMP (I) 
(COMM)/465/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SUCHINDRA KUMAR 
DAS



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

Shubham Saigal(P),9407223688 shubhamsaigal@gmail.com 05-05-2022 05-05-2022

CS (COMM)/297/2022 MOHIT SHARMA(P),9810134793 allipcare@gmail.com 05-05-2022 05-05-2022

GOVIND BALLABH PANDEY(P),9718618928 govind19feb@gmail.com 06-05-2022 06-05-2022

SANJEEV KUMAR(P),8285002845 sanjeev.pathak@srcslegal.com 06-05-2022 06-05-2022

SANJEEV KUMAR(P),8285002845 sanjeev.pathak@srcslegal.com 06-05-2022 06-05-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

CS 
(COMM)/298/2022

IFFCO MC CROP 
SCIENCE PRIVATE 
LIMITED Vs SREE SURYA 
AGRO CHEMICALS THR 
PROP KSN RAJU

RSPL HEALTH PRIVATE 
LIMITED Vs SAIED 
AKHTAR

CS 
(COMM)/300/2022

PUNJAB NATIONAL 
BANK Vs VINESH 
KUMAR

OMP (I) 
(COMM)/484/2022

IDFC FIRST BANK LTD 
Vs RAVINDER  LALARAM 
2940

OMP (I) 
(COMM)/482/2022

IDFC FIRST BANK LTD 
Vs AFROZ  ALI 7006



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

RAHUL BHARADWAJ(P),9958726491 jangraadvocate@gmail.com 06-05-2022 06-05-2022

RAJESH KUMAR(P),9958726491 jangraadvocate@gmail.com 06-05-2022 06-05-2022

RAJESH KUMAR(P),9958726491 jangraadvocate@gmail.com 06-05-2022 06-05-2022

RAJESH KUMAR(P),9958726491 jangraadvocate@gmail.com 06-05-2022 06-05-2022

RAJESH KUMAR(P),9958726491 jangraadvocate@gmail.com 06-05-2022 06-05-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/483/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SHANUWAZ MOHD 
ALLIMUDDIN

OMP (I) 
(COMM)/477/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
RAHUL JAIN

OMP (I) 
(COMM)/476/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
DEEPAK SAHU

OMP (I) 
(COMM)/474/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
KUSHAL PAL

OMP (I) 
(COMM)/478/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
PRABHATI LENKA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

RAJESH KUMAR(P),9958726491 jangraadvocate@gmail.com 06-05-2022 06-05-2022

RAJESH KUMAR(P),9958726491 jangraadvocate@gmail.com 06-05-2022 06-05-2022

RAJESH KUMAR(P),9958726491 jangraadvocate@gmail.com 06-05-2022 06-05-2022

RAJESH KUMAR(P),9958726491 jangraadvocate@gmail.com 06-05-2022 06-05-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/479/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
UTPALA BARUAH

OMP (I) 
(COMM)/475/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
GOURAV KUMAR JAIN

OMP (I) 
(COMM)/473/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
VEERPAL SINGH BRAR

OMP (I) 
(COMM)/480/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
DINESH KUMAR



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

RAJESH KUMAR(P),9958726491 jangraadvocate@gmail.com 06-05-2022 06-05-2022

MOHIT KUKREJA(P),999627826 advkukreja@gmail.com 06-05-2022 06-05-2022

ANSHUL MITTAL(P),8999220567 skmlawchambers@gmail.com 06-05-2022 06-05-2022

SANJEEV KUMAR(P),8285002845 sanjeev.pathak@srcslegal.com 07-05-2022 07-05-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/481/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
MANACLE 
ENGINEERING AND 
INFRASTRUCTURE 
LIMITED

CS 
(COMM)/299/2022

M/S MY TRAVEL 
SWITCH PVT LTD 
THROUGH ITS 
DIRECTOR MR RAJEEV 
KUMAR Vs M/S PIETRA 
DURA CREATIVE 
MANAGEMENT LLP 
THROUGH ITS PARTNER 
NARENDER SINGH

OMP 
(COMM)/24/2022

BHAWNA CHUGH Vs 
TOYOTA FINANCIAL 
SERVICES INDIA LTD

OMP (I) 
(COMM)/489/2022

IDFC FIRST BANK LTD 
Vs SAURABH  KALIA 
2299



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

SANJEEV KUMAR(P),8285002845 sanjeev.pathak@srcslegal.com 07-05-2022 07-05-2022

SABHAJEET SINGH YADAV(P),8375848527 legalstreet.in@gmail.com 07-05-2022 07-05-2022

SANJEEV KUMAR(P),8285002845 sanjeev.pathak@srcslegal.com 07-05-2022 07-05-2022

SANJEEV KUMAR(P),8285002845 sanjeev.pathak@srcslegal.com 07-05-2022 07-05-2022

RAJESH KUMAR(P),9958726491 jangraadvocate@gmail.com 09-05-2022 09-05-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/490/2022

IDFC FIRST BANK LTD 
Vs AJOY KUMAR MISRA 
8951

CS 
(COMM)/303/2022

RED CUBE DIGITAL 
MEDIA PRIVATE 
LIMITED Vs APL APOLLO 
TUBES LIMITED

OMP (I) 
(COMM)/487/2022

IDFC FIRST BANK LTD 
Vs VIKAS  DAYAL 
PRABHU 8846

OMP (I) 
(COMM)/488/2022

IDFC FIRST BANK LTD 
Vs PUNEET  CHAUHAN 
9463

OMP (I) 
(COMM)/495/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
AJAZ UDDIN



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

RAJESH KUMAR(P),9958726491 jangraadvocate@gmail.com 09-05-2022 09-05-2022

RAJESH KUMAR(P),9958726491 jangraadvocate@gmail.com 09-05-2022 09-05-2022

RAJESH KUMAR(P),9958726491 jangraadvocate@gmail.com 09-05-2022 09-05-2022

SUNIL SEHRAWAT(P),9999330725 delhilawyers76@yahoo.co.in 09-05-2022 09-05-2022

DHARMENDRA SINGH(P),8800784740 shubhil1673@gmail.com 10-05-2022 10-05-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/496/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
UDAYBHAN GURJAR

OMP (I) 
(COMM)/497/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
NIKHIL KUMAR KOSHLE

OMP (I) 
(COMM)/504/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
RASHBEG SINGH

CS 
(COMM)/304/2022

STATE BANK OF INDIA 
Vs SHARMA SWEETS 
BAKERY AND CATERING

Execution 
(Comm)/28/2022

STATE BANK OF INDIA 
Vs RAJENDER SINGH



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

SANJEEV KUMAR(P),8285002845 sanjeev.pathak@srcslegal.com 10-05-2022 10-05-2022

SANJEEV KUMAR(P),8285002845 sanjeev.pathak@srcslegal.com 10-05-2022 10-05-2022

SANJEEV KUMAR(P),8285002845 sanjeev.pathak@srcslegal.com 10-05-2022 10-05-2022

SANJEEV KUMAR(P),8285002845 sanjeev.pathak@srcslegal.com 10-05-2022 10-05-2022

SANJEEV KUMAR(P),8285002845 sanjeev.pathak@srcslegal.com 10-05-2022 10-05-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/508/2022

IDFC FIRST BANK LTD 
Vs PRAVEEN KUMAR 
0210

OMP (I) 
(COMM)/509/2022

IDFC FIRST BANK LTD 
Vs GULSHAN  GAUTAM 
2365

OMP (I) 
(COMM)/510/2022

IDFC FIRST BANK LTD 
Vs RAHUL  DEO 3668

OMP (I) 
(COMM)/507/2022

IDFC FIRST BANK LTD 
Vs SAKSHI 
ENTERPRISES 2033

OMP (I) 
(COMM)/505/2022

IDFC FIRST BANK LTD 
Vs PREM  SINGH 3099



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

SANJEEV KUMAR(P),8285002845 sanjeev.pathak@srcslegal.com 10-05-2022 10-05-2022

SANJEEV KUMAR(P),8285002845 sanjeev.pathak@srcslegal.com 10-05-2022 10-05-2022

SANJEEV KUMAR(P),8285002845 sanjeev.pathak@srcslegal.com 10-05-2022 10-05-2022

Rohit Bohra(P), 9369850733 bnnlitigation@gmail.com 11-05-2022 11-05-2022

SANJEEV KUMAR(P),8285002845 sanjeev.pathak@srcslegal.com 11-05-2022 11-05-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/511/2022

IDFC FIRST BANK LTD 
Vs MUKESH  JOSHI 4951

OMP (I) 
(COMM)/512/2022

IDFC FIRST BANK LTD 
Vs SANJU  KUMAR 7507

OMP (I) 
(COMM)/506/2022

IDFC FIRST BANK LTD 
Vs LALIT BHATI 1595

Execution 
(Comm)/29/2022

KOTAK MAHINDRA 
PRIME LTD Vs GURU 
SANGAT SINGH

OMP (I) 
(COMM)/520/2022

IDFC FIRST BANK LTD 
Vs SUMIT  SUGAR SINGH 
1641



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

SANJEEV KUMAR(P),8285002845 sanjeev.pathak@srcslegal.com 11-05-2022 11-05-2022

ARUN CHHALHHIA(P),9899548659 11-05-2022 11-05-2022

SANJEEV KUMAR(P),8285002845 sanjeev.pathak@srcslegal.com 11-05-2022 11-05-2022

SANJEEV KUMAR(P),8285002845 sanjeev.pathak@srcslegal.com 12-05-2022 12-05-2022

SANJEEV KUMAR(P),8285002845 sanjeev.pathak@srcslegal.com 12-05-2022 12-05-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/521/2022

IDFC FIRST BANK LTD 
Vs SANJAY  JINDAL 5563

CS 
(COMM)/307/2022

ARDOUR DISTRIBUTION 
AND SERVICES PVT LTD 
Vs SHILPI ELECTRONIC

adhivaktaarun2001@gmail.co
m

OMP (I) 
(COMM)/519/2022

IDFC FIRST BANK LTD 
Vs SIDDHARTHA 
KUMAR SINGH 9355

OMP (I) 
(COMM)/529/2022

IDFC FIRST BANK LTD 
Vs MEENAKSHI  
MAHIPAL SINGH 2082

OMP (I) 
(COMM)/530/2022

IDFC FIRST BANK LTD 
Vs HIMANSHU  SINGH 
5209



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

SANJEEV KUMAR(P),8285002845 sanjeev.pathak@srcslegal.com 12-05-2022 12-05-2022

SANJEEV KUMAR(P),8285002845 sanjeev.pathak@srcslegal.com 12-05-2022 12-05-2022

SANJEEV KUMAR(P),8285002845 sanjeev.pathak@srcslegal.com 12-05-2022 12-05-2022

RAHUL BHARADWAJ(P),9958726491 jangraadvocate@gmail.com 13-05-2022 13-05-2022

SIDHANT KUMAR(P),9873047772 sidhant@sidhantkumar.net 13-05-2022 13-05-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/531/2022

IDFC FIRST BANK LTD 
Vs PARTHO SAROTHI 
SARKAR 3169

OMP (I) 
(COMM)/532/2022

IDFC FIRST BANK LTD 
Vs D N PRASAD 4726

OMP (I) 
(COMM)/528/2022

IDFC FIRST BANK LTD 
Vs SHARAD KUMAR 
TYAGI 8628

OMP (I) 
(COMM)/539/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
RADHA KAMAL 
UPADHYAYA

Execution 
(Comm)/31/2022

EMERGENT MEDITECH 
INDIA PVT LTD Vs RUBY 
INTERNATIONAL 
TRADERS



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

CS (COMM)/311/2022 Prashant Bhargava(P),9991119392 passandassociates@gmail.com 17-05-2022 17-05-2022

CS (COMM)/316/2022 SAHARSH JAUHARI(P),9811982989 advsaharshjauhari@gmail.cm 18-05-2022 18-05-2022

CS (COMM)/314/2022 RACHNA MAHESHWARI(P), 18-05-2022 18-05-2022

CS (COMM)/312/2022 KESHAV KUMAR(P),9999626126 keshav.adv1@gmail.com 18-05-2022 18-05-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

ORBIS SG PHARMA Vs 
SUJASVI PHARMA 
SOLUTIONS

PUNJAB NATIONAL 
BANK Vs KAMLESH

TINNA RUBBER AND 
INFRASTRUCTURE LTD 
Vs M/S AMAZING ARTS 
THROUGH ITS 
PARTNERS

9711005868  
8368869954

rachnamaheshwari74@gmail.c
om

AHUJA BUILDERS Vs 
NCC LIMITED AND ORS



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

SUDHINDRA TRIPATHI(P),8800784740 shubhil1673@gmail.com 18-05-2022 18-05-2022

SANJEEV KUMAR(P),8285002845 sanjeev.pathak@srcslegal.com 18-05-2022 18-05-2022

SANJEEV KUMAR(P),8285002845 sanjeev.pathak@srcslegal.com 18-05-2022 18-05-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

Execution 
(Comm)/37/2022

M/S  VED PRAKASH 
MITHAL AND SONS 
 THROUGH ITS 
PARTNER Vs UNION OF 
INDIAM/S  VED 
PRAKASH MITHAL AND 
SONS 
 THROUGH ITS 
PARTNER Vs UNION OF 
INDIAM/S  VED 
PRAKASH MITHAL AND 
SONS 
 THROUGH ITS 
PARTNER Vs UNION OF 
INDIAM/S  VED 
PRAKASH MITHAL AND 
SONS 
 THROUGH ITS 
PARTNER Vs UNION OF 
INDIA

OMP (I) 
(COMM)/552/2022

IDFC FIRST BANK LTD 
Vs DINESH KUMAR 
SHARMA 0639

OMP (I) 
(COMM)/554/2022

IDFC FIRST BANK LTD 
Vs DAYAL SINGH RAWAT 
5685



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

SANJEEV KUMAR(P),8285002845 sanjeev.pathak@srcslegal.com 18-05-2022 18-05-2022

SANJEEV KUMAR(P),8285002845 sanjeev.pathak@srcslegal.com 18-05-2022 18-05-2022

SANJEEV KUMAR(P),8285002845 sanjeev.pathak@srcslegal.com 18-05-2022 18-05-2022

SANJEEV KUMAR(P),8285002845 sanjeev.pathak@srcslegal.com 18-05-2022 18-05-2022

SANJEEV KUMAR(P),8285002845 sanjeev.pathak@srcslegal.com 18-05-2022 18-05-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/555/2022

IDFC FIRST BANK LTD 
Vs SAURAV  CHHABRA 
6809

OMP (I) 
(COMM)/550/2022

IDFC FIRST BANK LTD 
Vs YOGESH  SETH 4077

OMP (I) 
(COMM)/553/2022

IDFC FIRST BANK LTD 
Vs VAISHALI  SHARMA 
3181

OMP (I) 
(COMM)/551/2022

IDFC FIRST BANK LTD 
Vs CHAUDHRY NAIM 
PARDHAN 4928

OMP (I) 
(COMM)/556/2022

IDFC FIRST BANK LTD 
Vs USHA  RANI 7179



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

CS (COMM)/313/2022 MOHIT SHARMA(P),9810134793 allipcare@gmail.com 18-05-2022 18-05-2022

CS (COMM)/315/2022 SUMAN MANDAL(P),9811413039 adkc_6j@yahoo.com 18-05-2022 18-05-2022

RAJESH KUMAR(P),9958726491 jangraadvocate@gmail.com 18-05-2022 18-05-2022

8527007503 sumit@mvkini.com 18-05-2022 18-05-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

M/S RSPL LIMITED Vs 
M/S SUNIL STORE

UNION BANK OF INDIA 
Vs JMD TELECOMM AND 
ELECTRONICS AND ORS

OMP (I) 
(COMM)/557/2022

CAR24 FINANCIAL 
SERVICES PRIVATE 
LIMITED Vs MANPREET 
SINGH ALAGH

Execution 
(Comm)/36/2022

MCCOY 
ARCHITECTURAL 
SYSTEM PVT LTD Vs ALL 
INDIA TENNIS 
ASSOCIATION



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

CS (COMM)/318/2022 ankur aggarwal(P),9990042642 sri.anshu83@gmail.com 19-05-2022 19-05-2022

SANJEEV KUMAR(P),8285002845 sanjeev.pathak@srcslegal.com 20-05-2022 20-05-2022

SANJEEV KUMAR(P),8285002845 sanjeev.pathak@srcslegal.com 20-05-2022 20-05-2022

SANJEEV KUMAR(P),8285002845 sanjeev.pathak@srcslegal.com 20-05-2022 20-05-2022

CS (COMM)/319/2022 MANISH KUMAR MISHRA(P),9873553269 manish@inttladvocare.com 20-05-2022 20-05-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

CANARA BANK Vs 
PRAMOD SHARMA

OMP (I) 
(COMM)/564/2022

YES BANK LTD Vs 
MAHIPAL SUMER SINGH 
4713

OMP (I) 
(COMM)/565/2022

YES BANK LTD Vs 
GAURAV HALDER 6030

OMP (I) 
(COMM)/566/2022

IDFC FIRST BANK LTD 
Vs SANJIV  ARORA 2293

TTK PRESTIGE LTD Vs 
STOVE KRAFT LIMITED



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

MOHIT KUKREJA(P),9999627826 advkukreja@gmail.com 21-05-2022 21-05-2022

SANJEEV KUMAR(P),8285002845 sanjeev.pathak@srcslegal.com 21-05-2022 21-05-2022

SANJEEV KUMAR(P),8285002845 sanjeev.pathak@srcslegal.com 21-05-2022 21-05-2022

VIKAS SHARMA(P),9811205567 sharmavikas407@gmail.com 21-05-2022 21-05-2022

9910169360 amikuslaw@gmail.com 21-05-2022 21-05-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

CS 
(COMM)/320/2022

SMT ANJANA KATHURIA 
Vs SMT SUKHMEET 
KAUR

OMP (I) 
(COMM)/568/2022

IDFC FIRST BANK LTD 
Vs MANJU VIJENDRA 
SINGH 2727

OMP (I) 
(COMM)/567/2022

IDFC FIRST BANK LTD 
Vs VIRENDER  KUMAR 
3467

Execution 
(Comm)/39/2022

TATA CAPITAL 
FINANCIAL SERVICES 
LTD Vs VAIBHAV 
KUMAR

Execution 
(Comm)/40/2022

MS CERTAIN SHIELDS 
INDIA PVT LTD Vs SRC 
BUILDTECH PVT LTD



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

KRISHAN KUMAR(P),9910577700 krishenkumar@gmail.com 24-05-2022 24-05-2022

SANJEEV KUMAR(P),8285002845 sanjeev.pathak@srcslegal.com 24-05-2022 24-05-2022

MD. QUAMAR ALI(P),9811160421 qmr.rose@gmail.com 24-05-2022 24-05-2022

KUNAL MAKHIJA(P),9811015339 katyalsachin2008@gmail.com 24-05-2022 24-05-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP 
(COMM)/28/2022

SMALL FARMERS AGRI 
BUSINESS CONSORTIUM 
Vs M/S K D AGRO 
INDUSTRIES

OMP (I) 
(COMM)/577/2022

IDFC FIRST BANK LTD 
Vs DHARAM  PAL 4912

OMP 
(COMM)/27/2022

AVINASH SACHDEVA 
PROPRITER M/S 
DIMPLE LODGE Vs 
MAHANAGAR 
TELEPHONE NIGAM 
LIMITED

OMP (I) 
(COMM)/578/2022

YES BANK LTD Vs ASHA 
RAJJAN



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

KUNAL MAKHIJA(P),9811015339 katyalsachin2008@gmail.com 24-05-2022 24-05-2022

KUNAL MAKHIJA(P),9811015339 katyalsachin2008@gmail.com 24-05-2022 24-05-2022

KUNAL MAKHIJA(P),9811015339 katyalsachin2008@gmail.com 24-05-2022 24-05-2022

KUNAL MAKHIJA(P),9811015339 katyalsachin2008@gmail.com 24-05-2022 24-05-2022

KUNAL MAKHIJA(P),9811015339 katyalsachin2008@gmail.com 24-05-2022 24-05-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/579/2022

YES BANK LTD Vs 
RAHUL

OMP (I) 
(COMM)/580/2022

YES BANK LTD Vs BHIM 
SINGH

OMP (I) 
(COMM)/581/2022

YES BANK LTD Vs IQBAL 
QURESHI

OMP (I) 
(COMM)/582/2022

YES BANK LTD Vs 
ASCENT BUILDTECH 
PRIVATE LTD

OMP (I) 
(COMM)/583/2022

YES BANK LTD Vs DIVYA 
ARORA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

RAJESH KUMAR(P),9958726491 jangraadvocate@gmail.com 26-05-2022 26-05-2022

RAJESH KUMAR(P),9958726491 jangraadvocate@gmail.com 26-05-2022 26-05-2022

RAJESH KUMAR(P),9958726491 jangraadvocate@gmail.com 26-05-2022 26-05-2022

Shilpi Upadhyay(P),9911665826 mmlegal55@gmail.com 26-05-2022 26-05-2022

CS (COMM)/327/2022 SHRAVAN KUMAR BANSAL(P), unitedmark@unitedipr.com 27-05-2022 27-05-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/591/2022

KOTAK MAHINDRA 
BANK LIMITED Vs 
CHAND GLOBAL 
20161103749

OMP (I) 
(COMM)/590/2022

KOTAK MAHINDRA 
BANK LIMITED Vs 
CHAND GLOBAL 
20161103751

OMP (I) 
(COMM)/589/2022

KOTAK MAHINDRA 
BANK LIMITED Vs VIJAY 
KUMAR

CS 
(COMM)/323/2022

CYBER MEDIA 
RESEARCH AND 
SERVICES LTD Vs 
AISECT LIMITED

NIKE INNOVATE CV Vs 
LAR I SHOES

    26843455      
26936783



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

MANISH DHIR(P),9654978446 chestlaw@chestlaw@com 27-05-2022 27-05-2022

ALOK TRIPATHI(P),8800482088 adv.aloktripathi@gmail.com 28-05-2022 28-05-2022

CS (COMM)/331/2022 MATLOOB ALAM(P),9810276875 mat1006_adv@yahoo.com 28-05-2022 28-05-2022

ALOK TRIPATHI(P),8800482088 adv.aloktripathi@gmail.com 28-05-2022 28-05-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

CS 
(COMM)/328/2022

FRATELLI WINES 
PRIVATE LIMITED Vs 
MORNING STORES 
PRIVATE LIMITED

CS 
(COMM)/333/2022

ASSOCIATED ALCOHOL 
AND BREWERIES LTD Vs 
HARISH CHAUHAN 
WINE SHOP

RAGHAV ADITYA CHITS 
PVT LTD Vs JAGMOHAN

CS 
(COMM)/334/2022

ASSOCIATED ALCOHOL 
AND BREWERIES LTD Vs 
SUMIT CHAUHAN



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

KAMAL KANT CHHABRA(P),9289100001 sachinmiglani@gmail.com 28-05-2022 28-05-2022

CS (COMM)/335/2022 SURESH CHAND SINGHAL(P),9810061558 scsinghal@rediffmail.com 28-05-2022 28-05-2022

PRASHANT KUMAR(P),9818030800 induslegalia@gmail.com 28-05-2022 28-05-2022

RAJESH KUMAR(P),9958726491 jangraadvocate@gmail.com 28-05-2022 28-05-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

CS 
(COMM)/336/2022

UNION BANK OF INDIA 
Vs M/S DYNAMIC 
SOLUTIONS THROUGH 
ITS PROPRIETOR 
ANKUR KALIA S/O VIJAY 
KALIA

RAVI BATRA Vs EKAL 
VIDYALAYA 
FOUNDATION OF INDIA

CS 
(COMM)/332/2022

ICICI BANK Vs 
SHEETANSHU MISHRA

OMP (I) 
(COMM)/598/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SATISH KUMAR



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

RAJESH KUMAR(P),9958726491 jangraadvocate@gmail.com 28-05-2022 28-05-2022

RAJESH KUMAR(P),9958726491 jangraadvocate@gmail.com 28-05-2022 28-05-2022

RAJESH KUMAR(P),9958726491 jangraadvocate@gmail.com 28-05-2022 28-05-2022

RAVEESH THUKRAL(P),9717955168 njlawchambers@gmail.com 30-05-2022 30-05-2022

PRASHANT KUMAR(P),9818030800 induslegalia@gmail.com 30-05-2022 30-05-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/600/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
PRINCE KUMAR

OMP (I) 
(COMM)/601/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SHOYAB TAIYAB

OMP (I) 
(COMM)/599/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
FAKRUDDIN ABBASI

CS 
(COMM)/342/2022

MR RAJ SHEKHAR 
PANDEY Vs M/S WAVE 
MEGA CITY CENTER PVT 
LTD

CS 
(COMM)/340/2022

ICICI BANK Vs PADAM 
BHATI



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

Raghav Rajmalani(P),9958867445 30-05-2022 30-05-2022

RAJESH KUMAR(P),9958726491 jangraadvocate@gmail.com 30-05-2022 30-05-2022

RAJESH KUMAR(P),9958726491 jangraadvocate@gmail.com 30-05-2022 30-05-2022

RAJESH KUMAR(P),9958726491 jangraadvocate@gmail.com 30-05-2022 30-05-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

CS 
(COMM)/343/2022

NIVA BUPA HEALTH 
INSURANCE COMPANY 
LTD Vs MS TRANZLEASE 
HOLDINGS INDIA PVT 
LTD

rahul.sahay@sahaychamber.co
m

OMP (I) 
(COMM)/609/2022

CARS 24 FINANCIAL 
SERVICES PRIVATE 
LIMITED Vs SHASHANK 
SINGH

OMP (I) 
(COMM)/605/2022

CARS 24 FINANCIAL 
SERVICES PRIVATE 
LIMITED Vs DURGESH

OMP (I) 
(COMM)/604/2022

CARS 24 FINANCIAL 
SERVICES PRIVATE 
LIMITED Vs NAGARJUN 
K B



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

SANJEEV KUMAR(P),8285002845 sanjeev.pathak@srcslegal.com 30-05-2022 30-05-2022

SANJEEV KUMAR(P),8285002845 sanjeev.pathak@srcslegal.com 30-05-2022 30-05-2022

SANJEEV KUMAR(P),8285002845 sanjeev.pathak@srcslegal.com 30-05-2022 30-05-2022

Sunil kumar(P), 9811756351 30-05-2022 30-05-2022

CS (COMM)/341/2022 GAURAV GUPTA(P),9711998149 30-05-2022 30-05-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/606/2022

IDFC FIRST BANK LTD 
Vs SOM LOGISTIC 
SOLUTIONS PVT LTD 
46433

OMP (I) 
(COMM)/607/2022

IDFC FIRST BANK LTD 
Vs HARENDRA  SHARMA 
4457

OMP (I) 
(COMM)/608/2022

IDFC FIRST BANK LTD 
Vs VIPIN  KUMAR 4116

CS 
(COMM)/344/2022

STATE BANK OF INDIA 
Vs MR ZAFEER ALAM

mukeshranjanadvocate@gmail
.com

JITENDER KUMAR 
GUPTA Vs AMBIENCE 
PRIVATE LIMITED

gauravguptalawyers@gmail.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

CS (COMM)/345/2022 GAURAV GUPTA(P),9711998149 30-05-2022 30-05-2022

Lalit Pandey(P), 8130383143 lalitpandeyadv@gmail.com 31-05-2022 31-05-2022

Rohit Bohra(P), 9369850733 bnnlitigation@gmail.com 31-05-2022 31-05-2022

SANJEEV KUMAR(P),8285002845 sanjeev.pathak@srcslegal.com 31-05-2022 31-05-2022

SANJEEV KUMAR(P),8285002845 sanjeev.pathak@srcslegal.com 31-05-2022 31-05-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

JITENDER KUMAR 
GUPTA Vs AMBIENCE 
FACILITIES 
MANAGEMENT PRIVATE 
LIMITED

gauravguptalawyers@gmail.co
m

Execution 
(Comm)/51/2022

CARS 24 FINANCIAL 
SERVICES PVT LTD Vs 
SURENDER KAPILA

Execution 
(Comm)/49/2022

KOTAK MAHINDRA 
PRIME LTD Vs YOGESH 
KUMAR SINGH

OMP (I) 
(COMM)/618/2022

YES BANK Vs RAVINDRA 
KUMAR DHAMA  7688

OMP (I) 
(COMM)/615/2022

YES BANK Vs RAKESH 
KUMAR 3541



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

SANJEEV KUMAR(P),8285002845 sanjeev.pathak@srcslegal.com 31-05-2022 31-05-2022

SANJEEV KUMAR(P),8285002845 sanjeev.pathak@srcslegal.com 31-05-2022 31-05-2022

SANJEEV KUMAR(P),8285002845 sanjeev.pathak@srcslegal.com 31-05-2022 31-05-2022

RAJESH KUMAR(P),9958726491 jangraadvocate@gmail.com 31-05-2022 31-05-2022

13 SOUTH CS(COMM)289/2022 9971412326 02.05.2022 30.04.2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/616/2022

YES BANK Vs JITENDER 
TRIPATHI 1773

OMP (I) 
(COMM)/614/2022

YES BANK Vs ARPIT 
MANCHANDA 1727

OMP (I) 
(COMM)/617/2022

YES BANK Vs 
PRAVINDRA KUMAR 
5550

Execution 
(Comm)/50/2022

M/S MOHINDRA 
FINANCERS Vs VIJAY 
KUMAR CHAWLA

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

M/S. DARSHANA AGRO 
VS M/S. LIQUID 
ENTERTAINMENT

ANIS 
MOHAMMED

MOHD.ANISH962@GMAIL.C
OM 



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

CS(COMM)290/2022 9971412326 02.05.2022 30.04.2022

CS(COMM)291/2022 9971412326 02.05.2022 30.04.2022

8376049807 02.05.2022 28.04.2022

9958726491 jangraadvocate@gmail.com 04.05.2022 30.04.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

M/S. DARSHANA AGRO 
VS M/S. SUN SPOT CAFE 
PVT. LTD.

ANIS 
MOHAMMED

MOHD.ANISH962@GMAIL.C
OM 

M/S. DARSHANA AGRO 
VS M/S. YELLOW 
GINGER HOSPITALITY 
PRIVATE LIMTED

ANIS 
MOHAMMED

MOHD.ANISH962@GMAIL.C
OM 

OMP(I)
(COMM)457/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
MATRU SHAKTI 
CONSTRUCTIONS AND 
POWER PROJECT

RAHUL 
BHARDWAJ

ADVOCATEASHOK.1@GMAIL
.COM

OMP(I)
(COMM)459/2022

CARS24 FINANCIAL 
SERVICES LTD. VS. 
TIMMALA KIRAN

RAJESH 
JANGRA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

9958726491 jangraadvocate@gmail.com 04.05.2022 30.04.2022

9958726491 jangraadvocate@gmail.com 05.05.2022 02.05.2022

9958726491 jangraadvocate@gmail.com 05.05.2022 02.05.2022

9958726491 jangraadvocate@gmail.com 05.05.2022 02.05.2022

9958726491 jangraadvocate@gmail.com 05.05.2022 02.05.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)
(COMM)460/2022

CARS24 FINANCIAL 
SERVICES LTD. VS. 
SANJAY VIKHRAM 
YADAV

RAJESH 
JANGRA

OMP(I)
(COMM)466/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
ASHISH BHOYAR

RAJESH 
JANGRA

OMP(I)
(COMM)467/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
MUKESH KUMAR

RAJESH 
JANGRA

OMP(I)
(COMM)468/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
HARBHAN SINGH

RAJESH 
JANGRA

OMP(I)
(COMM)469/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
PRAVEEN KUMAR 
PATEL

RAJESH 
JANGRA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

9958726491 jangraadvocate@gmail.com 05.05.2022 02.05.2022

9958726491 jangraadvocate@gmail.com 05.05.2022 02.05.2022

9958726491 jangraadvocate@gmail.com 05.05.2022 02.05.2022

CS(COMM)293/22 RAJ KUMAR 9810007606 05.05.2022 24.03.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)
(COMM)470/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
RAVINDRA SINGH 
YADAV

RAJESH 
JANGRA

OMP(I)
(COMM)471/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
GHANSHAYAM DAS 
ASWANI

RAJESH 
JANGRA

OMP(I)
(COMM)472/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
DATTARAY ISHRWAR 
LONAKAR

RAJESH 
JANGRA

DEEPAK GUPTA VS 
RAKESH KUMAR 
CHAUHAN

ADVRAJKUMAR@GMAIL.CO
M 



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

CS(COMM)294/22 Shubham Saigal 9407223688 shubhamsaigal@jslaw.in 05.05.2022 29.04.2022

8285002845 06.05.2022 06.05.2022

9958726491 jangraadvocate@gmail.com 06.05.2022 04.05.2022

CS(COMM)301/2022 Shubham Saigal 9407223688 shubhamsaigal@jslaw.in 06.05.2022 05.05.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

IFFCO MC CROP 
SCIENCE PRIVATE 
LIMITED VS ODHONIC 
UTPADAN AVAM 
VIPRAN SAHKARI 
SAMITI, JHADAVPUR, 
BAREILLY

OMP(I)
(COMM)485/2022

IDFC FIRST BANK LTD. 
VS RAM NIWAS 9242

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.C
OM 

OMP(I)
(COMM)486/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
JITENDER KUMAR

RAJESH 
JANGRA

IFFCO MC CROP 
SCIENCE PRIVATE 
LIMITED VS IFFDC 
KIRSHAK SEWA 
KENDRA DUNGAR



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

8285002845 07.05.2022 04.05.2022

8285002845 07.05.2022 04.05.2022

8285002845 07.05.2022 04.05.2022

CS(COMM)302/2022 9818940707 07.05.2022 04.05.2022

OMP(COMM)25/2022 9818208200 07.05.2022 29.04.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)
(COMM)491/2022

IDFC FIRST BANK LTD. 
VS SURESH KUMAR

KESHAV 
DUDEJA

LITIGATION@SRCSLEGAL.C
OM 

OMP(I)
(COMM)492/2022

IDFC FIRST BANK LTD. 
VS DEEPAK KUMAR

KESHAV 
DUDEJA

LITIGATION@SRCSLEGAL.C
OM 

OMP(I)
(COMM)493/2022

IDFC FIRST BANK LTD. 
VS GURPREET SINGH

KESHAV 
DUDEJA

LITIGATION@SRCSLEGAL.C
OM 

JORAH CREATIVE AND 
ADVERTISING PVT. LTD. 
VS M/S IMAGE FACTORY 
& ANR

MILAN DEEP 
SINGH

SINGH.MILANDEEP@GMAIL
.COM

M/S HI-TECH PIPES LTD. 
VS M/S INDIAN OIL 
CORPORATION

PURVESH 
BUTTAN

PURVESHBUTTAN@GMAIL.
COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

9999535003 adv.absarahmad@gmail.com 09.05.2022 06.05.2022

9999535003 adv.absarahmad@gmail.com 09.05.2022 06.05.2022

9999535003 adv.absarahmad@gmail.com 09.05.2022 06.05.2022

9999535003 adv.absarahmad@gmail.com 09.05.2022 05.05.2022

9999535003 adv.absarahmad@gmail.com 09.05.2022 05.05.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)
(COMM)498/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
RASHBEG SINGH

MOHD. ABSAR 
AHMAD

OMP(I)
(COMM)499/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
MANOJ YADAV

MOHD. ABSAR 
AHMAD

OMP(I)
(COMM)500/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
ANGAD KUMAR PAIKA

MOHD. ABSAR 
AHMAD

OMP(I)
(COMM)501/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
MANOJ KISAN GULVI

MOHD. ABSAR 
AHMAD

OMP(I)
(COMM)502/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
HARBHAJAN SINGH

MOHD. ABSAR 
AHMAD



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

9999535003 adv.absarahmad@gmail.com 09.05.2022 05.05.2022

CS(COMM)305/2022 9718618928 not available 09.05.2022 06.05.2022

CS(COMM)306/2022 9891212667 09.05.2022 06.05.2022

9999535003 adv.absarahmad@gmail.com 10.05.2022 05.05.2022

9999535003 adv.absarahmad@gmail.com 10.05.2022 05.05.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)
(COMM)503/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
SURENDER SINGH

MOHD. ABSAR 
AHMAD

PUNJAB NATIONAL 
BANK VS OM PRAKASH 
& ANR.

GOVIND 
BALLABH 
PANDEY

GODREJ AND BOYCE 
MFG. CO. LTD. VS 
STERNE INDIA PRIVATE 
LIMITED AND ORS.

DEEPAK 
VASVANI

gautampanjwani12@gmail.co
m 

OMP(I)
(COMM)513/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
RUPINDER SINGH

MOHD. ABSAR 
AHMAD

OMP(I)
(COMM)514/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
VIVEK KHOSLA

MOHD. ABSAR 
AHMAD



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

9999535003 adv.absarahmad@gmail.com 10.05.2022 05.05.2022

9999535003 adv.absarahmad@gmail.com 10.05.2022 06.05.2022

9999535003 adv.absarahmad@gmail.com 10.05.2022 06.05.2022

9999535003 adv.absarahmad@gmail.com 10.05.2022 06.05.2022

8376049807 11.05.2022 03.05.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)
(COMM)515/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
JAGDISH SINGH

MOHD. ABSAR 
AHMAD

OMP(I)
(COMM)516/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
SURENDRA SINGH

MOHD. ABSAR 
AHMAD

OMP(I)
(COMM)517/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
PAWAN SOLANKI

MOHD. ABSAR 
AHMAD

OMP(I)
(COMM)518/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
KALACHAND MANDAL

MOHD. ABSAR 
AHMAD

OMP(I)
(COMM)522/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
PRAMOD RAJ BAHADUR

RAHUL 
BHARDWAJ

ADVOCATEASHOK.1@GMAIL
.COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

8376049807 11.05.2022 03.05.2022

8285002845 11.05.2022 07.05.2022

8285002845 11.05.2022 07.05.2022

8285002845 11.05.2022 07.05.2022

7982542729 11.05.2022 11.05.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)
(COMM)523/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
PRATEEK SHARMA

RAHUL 
BHARDWAJ

ADVOCATEASHOK.1@GMAIL
.COM

OMP(I)
(COMM)524/2022

IDFC FIRST BANK LTD. 
VS RAJINDER KUMAR 
KOHLI

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.C
OM 

OMP(I)
(COMM)525/2022

IDFC FIRST BANK LTD. 
VS NEERAJ 
CHAUDHARY

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.C
OM 

OMP(I)
(COMM)526/2022

IDFC FIRST BANK LTD. 
VS SHYAM KUMAR

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.C
OM 

OMP(I)
(COMM)527/2022

IDFC FIRST BANK LTD. 
VS SURINDER KERAM

BRIJESH 
KUMAR SINGH

ADVBRIJESHKUMARSINGH
@GMAIL.COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

CS(COMM)308/2022 9711747642 11.05.2022 07.05.2022

EX(COMM)30/22 F.ALAM 9818485541 11.05.2022 10.05.2022

8285002845 12.05.2022 09.05.2022

8285002845 12.05.2022 10.05.2022

8285002845 12.05.2022 10.05.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

SYSTEMAIR INDIA PVT. 
LTD. VS CONSULTANT 
COMBUSTION 
ENGINEER

SUNIL KUMAR 
SHARMA

SUNILLEGAL103@GMAIL.CO
M

FINOVA CAPITAL PVT 
LTD VS SHAHEED

F.ALAM@SETHIASSOCIATES
.IN

OMP(I)
(COMM)533/2022

IDFC FIRST BANK LTD. 
VS SHARAD MALIK

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.C
OM 

OMP(I)
(COMM)534/2022

IDFC FIRST BANK LTD. 
VS JAGDISH KUMAR 
SHARMA

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.C
OM 

OMP(I)
(COMM)535/2022

IDFC FIRST BANK LTD. 
VS VICKY CHANDANI

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.C
OM 



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

8285002845 12.05.2022 10.05.2022

8285002845 12.05.2022 10.05.2022

8285002845 12.05.2022 10.05.2022

CS(COMM)310/2022 MOHD. SAZID 8750905558sazid@awasthhlegal.com 12.05.2022 12.05.2022

8285002845 13.05.2022 11.05.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)
(COMM)536/2022

IDFC FIRST BANK LTD. 
VS KAPIL DEO SHARMA

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.C
OM 

OMP(I)
(COMM)537/2022

IDFC FIRST BANK LTD. 
VS ATUL ENTERPRISES

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.C
OM 

OMP(I)
(COMM)538/2022

IDFC FIRST BANK LTD. 
VS UPENDRA KUMAR 
PANDEY

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.C
OM 

DABUR INDIA LIMITED 
VS. URBAINE 
CONSUMER INDIA 
PRIVATE LIMITED & 
ORS.

OMP(COMM)540/202
2

IDFC FIRST BANK LTD. 
VS IRSHAD ALI

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.C
OM 



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

OMP(I)(COMM)541/2022IDFC FIRST BANK LTD. VS BINNI SHARMA 8285002845 13.05.2022 11.05.2022

OMP(I)(COMM)542/2022IDFC FIRST BANK LTD. VS NALIN KUMAR VERMA8285002845 13.05.2022 11.05.2022

8285002845 13.05.2022 11.05.2022

8285002845 13.05.2022 11.05.2022

8285002845 13.05.2022 11.05.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.C
OM 

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.C
OM 

OMP(I)
(COMM)543/2022

IDFC FIRST BANK LTD. 
VS RINKY JAGDISH

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.C
OM 

OMP(I)
(COMM)544/2022

IDFC FIRST BANK LTD. 
VS MAGNA BRANDS

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.C
OM 

OMP(I)
(COMM)545/2022

IDFC FIRST BANK LTD. 
VS SHEELA NARAYADH

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.C
OM 



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

8285002845 13.05.2022 11.05.2022

EX(COMM)32/2022 8800934843 13.05.2022 13.05.2022

EX(COMM)33/2022 ANIL MISHRA 9911221372 NOT AVAILABLE 13.05.2022 11.05.2022

8285002845 17.05.2022 13.05.2022

8285002845 17.05.2022 13.05.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)
(COMM)546/2022

IDFC FIRST BANK LTD. 
VS GOURAV JAKHAR

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.C
OM 

M/S VEDPRAKASH 
MITHAL & SONS VS. 
DELHI DEVELOPMENT 
AUTHORITY & ORS.

ROHAN 
JOSHUA

SUDHINDRATRIPATHI@GM
AIL.COM

M/S KRISHNA SUPER 
SPECIALITY OPTICALS 
PVT. LTD. VS M/S AGM 
DESIGN AND SYSTEM

OMP(COMM)548/202
2

IDFC FIRST BANK LTD. 
VS RAHUL BISHT

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.C
OM 

OMP(COMM)547/202
2

IDFC FIRST BANK LTD. 
VS RAKESH ARORA

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.C
OM 



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

8285002845 17.05.2022 13.05.2022

EX(COMM)34/2022 ROHIT BOHRA 9369850733 17.05.2022 11.05.2022

EX(COMM)35/2022 ROHIT BOHRA 9369850733 17.05.2022 11.05.2022

9999535003 adv.absarahmad@gmail.com 18.05.2022 18.05.2022

9711747642 18.05.2022 13.05.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP(COMM)549/202
2

IDFC FIRST BANK LTD. 
VS AMIT LOHIYA

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.C
OM 

KOTAK MAHINDRA 
PRIMVE LIMITED VS 
MOHD FAISAL & ORS.

BNNLITIGATION@GMAIL.C
OM

KOTAK MAHINDRA 
PRIME LIMITED VS 
SANJAY GHOSE & ORS.

BNNLITIGATION@GMAIL.C
OM

OMP(I)
(COMM)558/2022

CARS24 FINANCIAL 
PRIVATE LIMITED VS 
ANOOP VERMA

MOHD. ABSAR 
AHMAD

EXECUTION(COMM.)
38/22

SYSTEMAIR INDIA PVT. 
LTD. VS SAMOO 
ENGINEERING INDIA 
PVT. LTD.

SUNIL KUMAR 
SHARMA

SUNILLEGAL103@GMAIL.CO
M



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

CS(COMM)317/2022 Sarthak Bali 9899544135 info@aualegal.com) 18.05.2022 12.05.2022

8285002845 19.05.2022 18.05.2022

8285002845 19.05.2022 18.05.2022

8285002845 19.05.2022 18.05.2022

8285002845 19.05.2022 18.05.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

FROGG SPORTS INFRA 
PVT LTD VS SHRI USB 
SHIKSHA SAMITI AND 
ORS.

OMP(I)
(COMM)559/2022

IDFC FIRST BANK LTD. 
VS ASLAM KHAN

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.C
OM 

OMP(I)
(COMM)560/2022

IDFC FIRST BANK LTD. 
VS MEENU TANDON

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.C
OM 

OMP(I)
(COMM)561/2022

IDFC FIRST BANK LTD. 
VS VINEET JOHRI

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.C
OM 

OMP(I)
(COMM)562/2022

IDFC FIRST BANK LTD. 
VS JITESH GUNEJA

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.C
OM 



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

8285002845 19.05.2022 18.05.2022

OMP (COMM.) 26/22 9891467697 21.05.2022 05.05.2022

9871019871 21.05.2022 26.03.2022

8376049807 21.05.2022 13.05.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)
(COMM)563/2022

IDFC FIRST BANK LTD. 
VS NAVEEN SHARMA

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.C
OM 

SH. PANKAJ 
CHAUDHARY AND ANR. 
Vs. M/S MAHINDRA AND 
MAHINDRA FINANCIAL 
SERVICES LTD.

PRAMOD 
KUMAR 
AGGARWAL

PRAMODAGGARWAL0351@
GMAIL.COM

Execution (Comm.) 
41/22

NAVRANG 
ELECTRONICS Vs. 
SHAMBHU SHREE 
SERVICES PVT LTD AND 
ORS.

HARMESH 
KUMAR

ADVHARMESHKR@GMAIL.C
OM

Execution (Comm.) 
42/22

DHANI LOANS AND 
SERVICES LTD. Vs. 
DEEPA BHOLA

RAHUL 
BHARDWAJ

AMARANTH_RBC@YAHOO.
COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

8376049807 21.05.2022 18.05.2022

CS (COMM) 321/22 KETAN MADAN 9873140021 21.05.2022 20.05.2022

CS (COMM) 322/22 99990042642 SRI.ANSHU83@GMAIL.COM 21.05.2022 19.05.2022

VIKAS SHARMA 9811205567 21.05.2022 21.05.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

Execution (Comm.) 
43/22

HDB FINANCIAL 
SERVICES LTD. Vs. 
KAMIL KHAN AND ORS.

RAHUL 
BHARDWAJ

AMARANTH_RBC@YAHOO.
COM

SRS GROUP Vs. ALL 
INDIA INSTITUTE OF 
MEDICAL SCIENCES 
AND ORS.

KETANMADAN@GMAIL.CO
M

CANARA BANK Vs. VIJAY 
KUMAR AND ANR.

ANSHUMAN 
SRIVASTAVA

Execution (Comm.) 
44/22

TATA CAPITAL FINANCE 
SERVICES LTD VS 
MAGNITECH 
ENGINEERS AND ANR.

SHARMAVIKAS407@GMAIL.
COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

9599153502 TAGRAWAL.5@GMAIL.COM 23.05.2022 13.05.2022

9599153502 TAGRAWAL.5@GMAIL.COM 23.05.2022 13.05.2022

8285002845 23.05.2022 20.05.2022

8285002845 23.05.2022 20.05.2022

8285002845 23.05.2022 20.05.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

Execution (Comm.) 
45/22

KOTAK MAHINDRA 
BANK LTD VS CHANDRA 
PAL SINGH

TANUJ 
AGGARWAL

Execution (Comm.) 
46/22

KOTAK MAHINDRA 
BANK LTD VS 
SHEKHAWAT CARGO 
MOVERS 

TANUJ 
AGGARWAL

OMP (I) (COMM.) 
569/22

YES BANK LTD. Vs. 
ARVIND ROAD 
CARRIERS PVT LTD AND 
ANR

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.C
OM 

OMP (I) (COMM.) 
570/22

YES BANK LTD Vs. 
BHAVNA SURENDRA 
SHARMA 

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.C
OM 

OMP (I) (COMM.) 
571/22

YES BANK LTD Vs. 
VIRENDER OM 
PRAKASH 3212

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.C
OM 



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

8285002845 23.05.2022 20.05.2022

8285002845 24.05.2022 21.05.2022

8285002845 24.05.2022 21.05.2022

8285002845 24.05.2022 21.05.2022

8285002845 24.05.2022 21.05.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) (COMM.) 
572/22 

YES BANK LTD Vs. 
JOGINDER SOLANKI 

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.C
OM 

OMP (I) 
(COMM.)573/2022

IDFC FIRST BANK LTD. 
VS SURENDER 
KHUBIRAM

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.C
OM 

OMP (I) 
(COMM.)574/2022

IDFC FIRST BANK LTD. 
VS SUNIL KUMAR

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.C
OM 

OMP (I) 
(COMM.)575/2022

IDFC FIRST BANK LTD. 
VS CHANDER PRAKASH

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.C
OM 

OMP (I) 
(COMM.)576/2022

IDFC FIRST BANK LTD. 
VS NARESH KUMAR 
GUPTA

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.C
OM 



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

9811015339 25.05.2022 24.05.2022

9811015339 25.05.2022 24.05.2022

9811015339 25.05.2022 24.05.2022

9811015339 25.05.2022 24.05.2022

9811015339 25.05.2022 24.05.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) 
(COMM.)584/2022

YES BANK LTD. VS. 
SATISH SAINI

SACHIN 
KATYAL

KATYALSACHIN2008@GMAI
L.COM 

OMP (I) 
(COMM.)585/2022

YES BANK LTD Vs. 
LALITA

SACHIN 
KATYAL

KATYALSACHIN2008@GMAI
L.COM 

OMP (I) 
(COMM.)586/2022

YES BANK LTD Vs. 
SUNDER LAL KHARI

SACHIN 
KATYAL

KATYALSACHIN2008@GMAI
L.COM 

OMP (I) 
(COMM.)587/2022

YES BANK LTD Vs. ATUL 
DAWAR

SACHIN 
KATYAL

KATYALSACHIN2008@GMAI
L.COM 

OMP (I) 
(COMM.)588/2022

YES BANK LTD Vs. 
GULSHAN ARORA

SACHIN 
KATYAL

KATYALSACHIN2008@GMAI
L.COM 



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

9811015339 26.05.2022 24.05.2022

9811015339 26.05.2022 24.05.2022

CS (COMM) 324/2022 GAURAV 9953226302 26.05.2022 18.05.2022

CS (COMM) 325/2022 9811413039 ADKC_6J@YAHOO.COM 26.05.2022 18.05.2022

CS (COMM) 326/2022 MANU BANSAL 9910518080 MANU@ALOINDIA.COM 26.05.2022 23.05.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) 
(COMM.)592/2022

YES BANK LTD Vs. SHRI 
RAM LOGISTICS

SACHIN 
KATYAL

KATYALSACHIN2008@GMAI
L.COM 

OMP (I) 
(COMM.)593/2022

YES BANK LTD Vs. 
MANISHA JAIN

SACHIN 
KATYAL

KATYALSACHIN2008@GMAI
L.COM 

STATE BANK OF INDIA 
VS NIBHA GROVER 
PRAJAPATI

PRAKASH.GAURAV01@GMA
IL.COM 

UNION BANK OF INDIA 
VS M/S. JMD 
INFOCOMM

ADITYA KR. 
CHOUDHARY

M/S. EMBEE 
DIAGNOSTICS PVT. LTD. 
VS FOCUS IMAGING AND 
RESEARCH CENTRE 
PVT. LTD.



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

CS (COMM) 329/22 8588877758 27.05.2022 05.05.2022

CS (COMM) 330/22 8130115571 PREMP8421@GMAIL.COM 27.05.2022 24.05.2022

9958726491 jangraadvocate@gmail.com 27.05.2022 26.05.2022

9958726491 jangraadvocate@gmail.com 27.05.2022 26.05.2022

9958726491 jangraadvocate@gmail.com 27.05.2022 26.05.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

M/S. BALAJI PRECISION 
WORKS VS ARCOTECH 
LIMITED

PRAMOD 
PANDEY

PPLAWOFFICES@GAMIL.CO
M

M/S.MERCHANTS 
COURIER PVT. LTD. VS 
RENYU TANDON

PREM 
PRAKASH

OMP (I) 
(COMM.)594/2022

KOTAK MAHINDRA 
BANK LTD VS AJEET 
KUMAR SINGH

RAJESH 
JANGRA

OMP (I) 
(COMM.)595/2022

KOTAK MAHINDRA 
BANK LTD VS AJEET 
KUMAR SINGH

RAJESH 
JANGRA

OMP (I) 
(COMM.)596/2022

KOTAK MAHINDRA 
BANK LTD VS CHAND 
GLOBAL

RAJESH 
JANGRA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

9958726491 jangraadvocate@gmail.com 27.05.2022 26.05.2022

A.P. DHAMIJA 9818025538 NOT AVAILABLE 28.05.2022 09.05.2022

CS (COMM) 337/22 9999626125 KESHAV.AD1@GMAIL.COM 28.05.2022 18.05.2022

CS (COMM) 338/22 9999626125 KESHAV.AD1@GMAIL.COM 28.05.2022 18.05.2022

8285002845 28.05.2022 27.05.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) 
(COMM.)597/2022

KOTAK MAHINDRA 
BANK LTD VS CHAND 
GLOBAL

RAJESH 
JANGRA

Execution (Comm.) 
47/22

M/S. GENX FABRICS PV. 
LTD. VS M/S. ISEO 
CHEMIDIS PVT LTD

AHUJA BUILDERS VS 
TEEMAGE BUILDERS 
PRIVATE LIMITED AND 
ORS.

KESHAV 
KUMAR

AHUJA BUILDERS VS 
SAMIAH 
INTERNATIONAL 
BUILDERS LIMITED 
AND ORS

KESHAV 
KUMAR

OMP (I) 
(COMM.)602/22

IDFC FIRST BANK LTD. 
VS MADHU VERMA

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.C
OM 



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

8285002845 28.05.2022 27.05.2022

CS (COMM)339/22 9716992446 SURUCHIK24@GMAIL.COM 28.05.2022 25.05.2022

9958726491 jangraadvocate@gmail.com 30.05.2022 28.05.2022

CS (COMM) 347/2022 9873906312 30.05.2022 28.05.2022

EX(COMM) 48/2022 G S SANDHU 9350804758 30.05.2022 21.05.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) 
(COMM.)603/22

IDFC FIRST BANK LTD. 
VS ABDUL MALIK

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.C
OM 

PUNJAB NATIONAL 
BANK VS ASHOK 
KUSHWAHA @ ASHOK 
KUMAR KUSHWAHA

SURUCHI 
KUMARI

OMP (I) (COMM.) 
610/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
SONU KUMAR

RAJESH 
JANGRA

RAJAT GUPTA VS 
MAHARAJ SINGH

MUDITA 
SHARDA

OFFICE.GMLEGAL@GMAIL.
COM 

RAJ KUMAR JINDAL VS 
ADITYA BHUTANI

ADVGSSANDHU69@GMAIL.
COM 



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

CS (COMM) 346/2022 30.05.2022 13.05.2022

CS (COMM) 348/22 9958813761 31.05.20222 28.05.2022

9958726491 jangraadvocate@gmail.com 31.05.20222 30.05.2022

9958726491 jangraadvocate@gmail.com 31.05.20222 30.05.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

VJ INFONET PVT. LTD. 
VS M/S. TELEXCELL 
INFORMATION SYSTEMS 
LTD.

ANISHA 
MATHUR

9971096840 /
8287137491

CONTACT.SHEPHERDLAW@
GMAIL.COM

M/S. STALLION VS 
FRIENDS AUTO (INDIA) 
LTD. AND ORS.

SIDDHARTH 
VERMA

ADV.ROHAN96@GMAIL.CO
M

OMP (I) (COMM.) 
611/2022

CARS24 FINANCIAL 
PRIVATE LIMITED VS 
ANUSHKA AVINASH 
KEVANE

RAJESH 
JANGRA

OMP (I) (COMM.) 
612/2022

CARS24 FINANCIAL 
PRIVATE LIMITED VS 
RAHIL AHMED SHAIKH

RAJESH 
JANGRA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

9958726491 jangraadvocate@gmail.com 31.05.20222 30.05.2022

14 9811074162 rohitjain2003@gmail.com 04-05-2022 02.05.2022

9810239071 04-05-2022 02.05.2022

9654545855 legal@shivamsharma.info 05-05-2022 04.05.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) (COMM.) 
613/2022

CARS24 FINANCIAL 
PRIVATE LIMITED VS 
PAWAN KUMAR

RAJESH 
JANGRA

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL)-01

SOUTH-
EAST

CS 
(COMM)/429/2022

PAYTM WHOLESALE 
COMMERCE PRIVATE 
LIMITED Vs MR 
SURYABHAN KARBHARI 
BARKE

GAURAV 
JAIN(P),

CS 
(COMM)/428/2022

V FORM TECHNOPACK 
PRIVATE LIMITED Vs 
AMERICAN PRECOAT 
SPECIALITY PRIVATE 
LIMITED

BHARAT 
MALHOTRA(P),

officerakeshmalhotra@gmail.c
om

CS 
(COMM)/464/2022

GLOBUS TRANSITOS PVT 
LTD Vs PENON 
SHIPPING PVT LTD

SHIVAM 
SHARMA(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14

9810631642 06-05-2022 26.04.2022

9811008367 ishauhanadv01@gmail.com 07-05-2022 17.04.2022

9776994851 contact@jsurad.in 07-05-2022 28.04.2022

9810566116 09-05-2022 04.05.2022

7838661141 vineet2097@gmail.com 10-05-2022 09.05.2022

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL)-01

SOUTH-
EAST

CS 
(COMM)/462/2022

GC COUTURE Vs MURLI 
DHARAN

ASHISH 
VIRMANI(P),

avirmani@convergence_legal.c
om

CS 
(COMM)/502/2022

UCO BANK Vs M/S IRON 
NATION GYM

ISHWAR SINGH 
CHAUHAN(P),

CS 
(COMM)/459/2022

RESIDEO 
INTERNATIONAL INDIA 
PVT LTD Vs PULSE 
AUTOMATION PRIVATE 
LIMITED

AJEYO 
SHARMA(P),

CS 
(COMM)/405/2022

SH RAJESH NARULA Vs 
SOUTH DELHI 
MUNICIPAL 
CORPORATION

VIKAS 
SHARMA(P),

advocatevikassharma1@gmail.
com

CS 
(COMM)/488/2022

INBREW BEVERAGES 
PVT LTD Vs AMARPREET

Vineet Taneja(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14

9910955904 aashah83@yahoo.com 10-05-2022 09.05.2022

CS (COMM)/497/2022 9999086312 yuristpartners@gmail.com 10-05-2022 09.05.2022

9999086312 yuristpartners@gmail.com 10-05-2022 09.05.2022

7838661141 vineet2097@gmail.com 10-05-2022 09.05.2022

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL)-01

SOUTH-
EAST

CS 
(COMM)/498/2022

M/S CHAMBAL 
FERTILISERS AND 
CHEMICALS LTD Vs M/S 
BAGRAJSINI KRISHI 
BHANDAR PVT LTD

VARUN 
GUPTA(P),

SIMMTRONICS 
INFOTECH PVT LTD Vs 
KUNAL SHARMA

AKHIL 
VERMA(P),

CS 
(COMM)/496/2022

SIMMTRONICS 
INFOTECH PVT LTD Vs 
DES RAJ VERMA

AKHIL 
VERMA(P),

CS 
(COMM)/490/2022

INBREW BEVERAGES 
PVT LTD Vs 
GOLDENLINE 
DEVELOPERS PVT LTD

Vineet Taneja(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14

7838661141 vineet2097@gmail.com 10-05-2022 09.05.2022

7838661141 vineet2097@gmail.com 10-05-2022 09.05.2022

7838661141 vineet2097@gmail.com 10-05-2022 09.05.2022

9953128141amb.nirmal@gmail.com 12-05-2022 07.05.2022

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL)-01

SOUTH-
EAST

CS 
(COMM)/492/2022

M/S INBREW 
BEVERAGES PVT LTD Vs 
VRINDAVAN APPARELS 
PVT LTD

Vineet Taneja(P),

CS 
(COMM)/494/2022

M/S INBREW 
BEVERAGES PVT LTD Vs 
M/S KASHISH 
ELECTRICTY SERVICES 
PVT LTD

Vineet Taneja(P),

CS 
(COMM)/495/2022

M/S INBREW 
BEVERAGES PVT LTD Vs 
M/S ASHI EXPORTS PVT 
LTD

Vineet Taneja(P),

CS 
(COMM)/500/2022

BANK OF BARODA Vs 
M/S BM ENTERPRISES

NIRMAL 
KUMAR(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14

9871343259vineetmudgal@gmail.com 13-05-2022 12.05.2022

CS (COMM)/452/2022 9871343259vineetmudgal@gmail.com 13-05-2022 12.05.2022

CS (COMM)/451/2022 9871343259vineetmudgal@gmail.com 13-05-2022 12.05.2022

CS (COMM)/453/2022 9810028877lawyersinc@rediffmail.com 17-05-2022 13.05.2022

9958953958N/A 17-05-2022 13.05.2022

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL)-01

SOUTH-
EAST

CS 
(COMM)/450/2022

PUNJAB NATIONAL 
BANK Vs M/S SHAKSHI 
EMBROIDERY

Sheepali 
Patial(P),

PUNJAB NATIONAL 
BANK Vs SANTOSH 
SINGH AND ANR

Sheepali 
Patial(P),

PUNJAB NATIONAL 
BANK Vs DIGITAL INDIA 
TECHNOLOGY

Sheepali 
Patial(P),

UFLEX LIMITED Vs M/S 
LEO RETAIL CONCEPTS

SUNIL 
KUMAR(P),

CS 
(COMM)/454/2022

PUNJAB NATIONAL 
BANK THROUGH AR Vs 
M/S MENAKA'S 
THROUGH ITS 
PROPRIETOR MENAKA 
VASHIST

NEERAJ 
SAINI(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14

CS (COMM)/455/2022 9899327537N/A 17-05-2022 13.05.2022

9818365119 17-05-2022 13.05.2022

CS (COMM)/457/2022 9818365119 17-05-2022 13.05.2022

9811413039adkc_6j@yahoo.com 23-05-2022 17.05.2022

9811008367ischauhanadv01@gmail.com 20-05-2022 19.05.2022

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL)-01

SOUTH-
EAST

M/S U S SALES AGENCY 
Vs RAJENDER SAINI

AVINASH 
KUMAR 
TYAGI(P),

CS 
(COMM)/458/2022

STATE BANK OF INDIA 
Vs ANIL KUMAR

VARUN 
CHANDIOK(P),

chambersofvarunchandiok@g
mail.com

STATE BANK OF INDIA 
Vs MANVEER BISHT

VARUN 
CHANDIOK(P),

chambersofvarunchandiok@g
mail.com

CS 
(COMM)/484/2022

UNION BANK OF INDIA 
Vs KARISHMA DEEP

SUMAN 
MANDAL(P),

CS 
(COMM)/470/2022

UCO BANK Vs SRS 
TRADES INDIA

ISHWAR SINGH 
CHAUHAN(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14

CS (COMM)/472/2022 8126881879sam,c.mathew67@gmail.com 20-05-2022 19.05.2022

CS (COMM)/473/2022 9821961222 20-05-2022 19.05.2022

CS (COMM)/471/2022 20-05-2022

CS (COMM)/477/2022 9810682372shekhawatilegal@yahoo.com 21-05-2022 20.05.2022

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL)-01

SOUTH-
EAST

50 HERTZ LIMITED Vs 
INTERNATIONAL 
SOCIETY FOR SMALL 
AND MEDIUM 
ENTERPRISES

SAM C. 
MATHEW(P),

M/S SPOTON LOGISTICS 
PRIVATE LIMITED Vs 
M/S GET GO LOGISTICS 
PRIVATE LIMITED

HIMANSHI 
NAGPAL(P),

M/S ELNOVA PRIVATE 
LIMITED Vs M/S TRIM 
LINE COMPUTERS

PANKAJ 
KUMAR(P),

SANJAY AGGARWAL Vs 
M/S BANSAL MARBLES 
AND TILES

Mukesh 
kumar(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14

905071273dkaushik938@yahoo.co.in 21-05-2022 20.05.2022

9818681699shalabh.adv@gmail.com 23-05-2022 18.05.2022

9810375150N/A 25-05-2022 24.05.2022

9910955904aashah83@yahoo.com 25-05-2022 24.05.2022

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL)-01

SOUTH-
EAST

CS 
(COMM)/478/2022

M/S ROOTS 
MULTICLEAN LTD Vs 
M/S OSAKA SECURITY 
AND HOUSE KEEPING 
SERVICES PVT LTD

LUKESH 
ANAND 
VASHISHTHA(P
),

CS 
(COMM)/483/2022

RAJIV GUPTA HUF Vs 
SHRI PRASHANT SINGH 
CHAUHAN  AND ANR

SHALABH 
GUPTA(P),

CS 
(COMM)/505/2022

M/S JAIN ENTERPRISES 
Vs M/S EMD 
SCAFFOLDING INDIA 
PVT LTD

ARUN 
KUMAR(P),

CS 
(COMM)/504/2022

M/S CHAMBAL 
FERTILISERS AND 
CHEMICALS LTD Vs M/S 
AJAY KUMAR PAWAN 
KUMAR

VARUN 
GUPTA(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14

9818336108sanjayk.advacate@gmail.com 25-05-2022 24.05.2022

CS (COMM)/524/2022 9868546432 27-05-2022 24.05.2022

CS (COMM)/522/2022 7838889297aaspiresapra2010@gmail.com 27-05-2022 25.05.2022

CS (COMM)/523/2022 986854432 27-05-2022 25.05.2022

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL)-01

SOUTH-
EAST

CS 
(COMM)/503/2022

RAJDANI FLOUR MILLS 
LTD Vs SIMMI 
AGGARWAL

SANJAY 
KUMAR(P),

M/S AJAY INDUSTRIAL 
CORPORATION LIMITED 
Vs M/S PUSHKAR 
TRADING CO

NAVNEET 
SHARMA(P),

navneetsharmaadvocate@gmai
l.com

BANK OF BARODA Vs 
KAPIL PANDEY

SUSHIL KUMAR 
SAPRA(P),

AJAY INDUSTRIAL 
CORPORATION LIMITED 
Vs M/S APARAJITA 
ENGICON PRIVATE 
LIMITED

NAVNEET 
SHARMA(P),

navneetsharmaadvocate@gmai
l.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14

9717099220cramadv200@gmail.com 26-05-2022 18.05.2022

CS (COMM)/511/2022 9910186086advpallavgupta@gmail.com 26-05-2022 25.05.2022

CS (COMM)/510/2022 9910186086advpallavgupta@gmail.com 26-05-2022 25.05.2022

CS (COMM)/521/2022 8447174888legalneed77@gmail.com 27-05-2022 26.05.2022

CS (COMM)/527/2022 9654701400N/A 28-05-2022 26.05.2022

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL)-01

SOUTH-
EAST

CS 
(COMM)/509/2022

BANK OF BARODA Vs 
M/S GUPTA 
ENTERPRISES

THROUGH 
ERAM 
KHAN(P),

M/S MAXWELL Vs M/S 
MANSFIELD CABLES 
COMPANY LIMITED

PALLAV 
GUPTA(P),

M/S MAXWELL Vs M/S 
MACH INTERNATIONAL

PALLAV 
GUPTA(P),

M/S  RAJ CREATION Vs 
M/S SKY COLOUR 
FASHION

KULDEEP 
SINGH 
GREWAL(P),

M/S ROOTS 
MULTICLEAN LTD Vs 
M/S VISHAKHA 
FACILITY 
MANAGEMENT PVT  LTD

LUKESH 
ANAND 
VASHISHTHA(P
),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14

CS (COMM)/529/2022 9911111246tnsofficesc@gmail.com 28-05-2022 26.05.2022

9811867909rohanr@rsrlegal.in 28-05-2022 27.05.2022

CS (COMM)/526/2022 9810686171 28-05-2022 28.05.2022

CS (COMM)/542/2022 9818365119varunchandok@gmail.com 31-05-2022 30.05.2022

CS (COMM)/543/2022 9818365119varunchandok@gmail.com 31-05-2022 30.05.2022

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL)-01

SOUTH-
EAST

M/S JAIN ENTERPRISES 
Vs M/S MG INDUSTRIES 
PVT LTD

Vikas Kumar 
Singh(P),

CS 
(COMM)/528/2022

RITU MUKHERJI Vs 
RUDRA BUILDWELL 
PROJECTS PRIVATE 
LIMITED

ROHAN 
ROHTGI(P),

PUNJAB NATIONAL 
BANK Vs SMT YASMEN

POONAM 
SHARMA(P),

advgauravgupta005@gmail.co
m

STATE BANK OF INDIA 
Vs JAMSHED KHAN

VARUN 
CHANDIOK(P),

STATE BANK OF INDIA 
Vs TARANJEET SINGH

VARUN 
CHANDIOK(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14

9818365119varunchandok@gmail.com 31-05-2022 30.05.2022

CS (COMM)/541/2022 9818365119varunchandok@gmail.com 31-05-2022 30.05.2022

CS (COMM)/539/2022 9312046733yadavrajesh@gmail.com 31-05-2022 22.05.2022

9891011477advocatejallan@yahoo.co.in 31-05-2022 30.05.2022

CS (COMM)/545/2022 9891011477advocatejallan@yahoo.co.in 31-05-2022 30.05.2022

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL)-01

SOUTH-
EAST

CS 
(COMM)/540/2022

STATE BANK OF INDIA 
Vs SANJEEV KUMAR 
CHAVARIYA

VARUN 
CHANDIOK(P),

STATE BANK OF INDIA 
Vs PARAS JAIN

VARUN 
CHANDIOK(P),

M/S KAPOOR IMAGING 
PVT LTD Vs M/S PINKY 
OFFSET AND ANR

RAJENDRA 
YADAV(P),

CS 
(COMM)/544/2022

RAJINDER KHANNA 
ALIAS RAJINDER PAL 
KHANNA AND ORS Vs 
DINESH SEHGAL

PRAMOD 
JALAN(P),

RAJINDER KHANNA 
ALIAS RAJINDER PAL 
KHANNA AND ORS Vs 
SEHGAL BROTHERS

PRAMOD 
JALAN(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

15 CS (COMM)/394/2022ONE97 COMMUNICATIONS LTD Vs M/S BASIC FIRST LEARNING OPC (P) LIMITEDGAURAV JAIN(P), 9811074162rohitjn2003@gmail.com 04-05-2022 03.05.2022

CS (COMM)/401/2022RK POLYCREATIONS PVT LTD Vs M/S CLASSIC INDUSTRIESSandeep Yadav(P), 8287291544advashok061176@gmail.com 06-05-2022 05.05.2022

CS (COMM)/400/2022M/S MANOHAR SINGH PARAM PAL SINGH THROUGH PROP PARAM PAL SINGH Vs M/S ANSHIKA FASHION THROUGH PROP SH ARUN MAGGONadeem Khan(P), 8888887663attorneysanjog@gmail.com 06-05-2022 05.05.2022

CS (COMM)/404/2022UCO BANK Vs POONAM ISHWAR SINGH CHAUHAN(P),9811008367ischauhanadv01@gmail.com 07-05-2022 06.05.2022

CS (COMM)/403/2022UCO BANK Vs M/S NFCI ENTERPRENEURSISHWAR SINGH CHAUHAN(P),9811008367ischauhanadv01@gmail.com 07-05-2022 06.05.2022

CS (COMM)/402/2022UCO BANK Vs GEETA MEHRAISHWAR SINGH CHAUHAN(P),9811008367ischauhanadv01@gmail.com 07-05-2022 06.05.2022

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

SOUTH-
EAST



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

15

CS (COMM)/437/2022INBREW BEVERAGES PVT LTD Vs SHAMSHER SINGHVineet Taneja(P), 7838661141vineet2097@gmail.com 10-05-2022 09.05.2022

CS (COMM)/435/2022INBREW BEVERAGES PVT LTD Vs FORTUNE HEALTHCARE SERVICES PVT LTDVineet Taneja(P), 7838661141vineet2097@gmail.com 10-05-2022 09.05.2022

CS (COMM)/436/2022INBREW BEVERAGES Vs MANJIT SINGHVineet Taneja(P), 7838661141vineet2097@gmail.com 10-05-2022 09.05.2022

CS (COMM)/438/2022M/S INBREW BEVERAGES PRIVATE LIMITED Vs RAJ KUMAR GUPTAVineet Taneja(P), 7838661141vineet2097@gmail.com 10-05-2022 09.05.2022

CS (COMM)/434/2022INBREW BEVERAGES PVT LTD Vs PIONEER GEL PVT LTDVineet Taneja(P), 7838661141vineet2097@gmail.com 10-05-2022 09.05.2022

CS (COMM)/439/2022INBREW BEVERAGES PVT LTD Vs ALVIRA REALITY SERVICESVineet Taneja(P), 7838661141vineet2097@gmail.com 10-05-2022 09.05.2022

CS (COMM)/440/2022INBREW BEVERAGES PVT LTD Vs RAVINDER PAL SINGHVineet Taneja(P), 7838661141vineet2097@gmail.com 10-05-2022 09.05.2022

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

SOUTH-
EAST



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

15

CS (COMM)/444/2022PUNJAB NATIONAL BANK Vs HILLBERRY INDIA THROUGH ITS PROP VICKYMehak Khajuria(P), 8287583757mehak@arcanelegal.com 12-05-2022 11.05.2022

CS (COMM)/445/2022MS RISING EASTERN GLOBAL MERCHANDISING PVT LTD AND ORS Vs MS GOOD EARTH INDIA THROUGH ITS PARTNERSRAVI NARNAULIA(P),9871941162 12-05-2022 11.05.2022

CS (COMM)/443/2022M/S ROYAL CASA AMBIANCE DEVELOPERS LTD Vs GEO STORM OIL AND GAS COMOHD. AZHARUDDIN(P),9312240140adv.usman64@gmail.com 12-05-2022 11.05.2022

CS (COMM)/442/2022BANK OF BARODA Vs MR KISHAN LALNIRMAL KUMAR(P),9953128141amb.nimal@gmail.com 12-05-2022 11.05.2022

CS (COMM)/449/2022PUNJAB NATIONAL BANK Vs SHAH ALAMSheepali Patial(P), 9717387978 13-05-2022 12.05.2022

CS (COMM)/447/2022PUNJAB NATIONAL BANK Vs YUVANSH SAREE EMPORIUM THROUGH ITS PROPSheepali Patial(P), 9717387978 13-05-2022 12.05.2022

CS (COMM)/448/2022PUNJAB NATIONAL BANK Vs SH SANJAY FREDRICKSHUBHI SINGH(P), 9205138055SHUBHI@LEXINDIGO.IN 13-05-2022 12.05.2022

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

SOUTH-
EAST

pradeepkumaradv8@gmail.co
m

ADVSHEEPALI@GMAIL.CO
M

ADVSHEEPALI@GMAIL.CO
M



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
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Advocate 
Nobile 
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Date of 
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Date of e-
filing

15

CS (COMM)/446/2022M/S CHAMBAL FERTILISERS AND CHEMICALS LTD Vs M/S AMIT KHAD BHANDARVARUN GUPTA(P), 9910955904AASHAH83@YAHOO.COM 13-05-2022 12.05.2022

CS (COMM)/487/2022UNION BANK OF INDIA Vs DIVINE AUTOMATIONSUMAN MANDAL(P),9811413039N/A 23-05-2022 21.05.2022

CS (COMM)/468/2022INBREW BEVERAGES PVT LTD Vs KASHISH MANAGEMENT AND SERVICES PVT LTDVineet Taneja(P), 7838661141VINEET2097@GMAIL.COM 19-05-2022 18.05.2022

CS (COMM)/469/2022ASSOCIATED ALCOHOL AND BREWERIES LTD Vs GLOW INFOCOM  PVT LTDALOK TRIPATHI(P),8800482088N/A 19-05-2022 18.05.2022

CS (COMM)/475/2022STATE BANK OF INDIA Vs VINIT KUMAR SARASWATVARUN CHANDIOK(P),9818365119 20-05-2022 19.05.2022

CS (COMM)/476/2022UNIPOWER PROJECTS PRIVATE LIMITED Vs SUDHIR POWER PROJECTS LIMITEDGURPREET SINGH SACHDEVA(P),9910850147 20-05-2022 19.05.2022

CS (COMM)/474/2022SPOTON LOGISTICS PRIVATE LIMITED Vs M/S TS CLOTHING PRIVATE LIMITEDAMBER SACHDEVA 9821961222N/A 20-05-2022 19.05.2022

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

SOUTH-
EAST

VARUNCHANDIOK@GMAIL.
COM

SACHDEVA.GURPREET@YA
HOO.COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

15

CS (COMM)/481/2022SHREE BALA JI OVERSEAS Vs MR NAVEEN AGGARWALSHALABH GUPTA(P),9818681699 21-05-2022 20.05.2022

CS (COMM)/480/2022M/S CP WORLD LINES PVT LTD Vs M/S VANSHIKA SHIPPING AND LOGISTICS PVT LTDARVIND CHDDA(P),9810214845 21-05-2022 20.05.2022

CS (COMM)/479/2022UFLEX LIMITED Vs JAYLAXMI FOOD PROCESSING PVT LTDSUNIL KUMAR(P), 9810028877 21-05-2022 20.05.2022

CS (COMM)/482/2022M/S ROOTS MULTICLEAN LTD Vs M/S ANSH ORGANISATIONLUKESH ANAND VASHISHTHA(P),9654701400N/A 21-05-2022 20.05.2022

CS (COMM)/486/2022VAIBHAV KUMAR Vs QOGNIFY SECURITY TECHNOLOGIES PVT LTDSOURAV BAJAJ(P), 9871515879 23-05-2022 21.05.2022

CS (COMM)/485/2022M/S PERFECT ENGINEERING ASSOCIATES Vs HINDON CHEMICALS LIMITED ( FORMERLY HIND SILICATES PVT LTD)PRASHANT KUMAR(P),9818296378 23-05-2022 21.05.2022

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

SOUTH-
EAST

SHALABH.ADV@GMAIL.CO
M

ARVINDCHADDA@REDIFFM
AIL.COM

LAWYERSINC@REDIFFMAIL
.COM

CONSELGSNAGAR@GMAIL.
COM

SEEMASHARMA74@GMAIL.
COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

15

CS (COMM)/489/2022HARI SINGH Vs DYNAMIC AURA LLPBHARAT GUPTA(P),011-45640851 24-05-2022 23.05.2022

CS (COMM)/499/2022INDRA PRAKASH PATHAK Vs WAPCOS AND NPCC LIMITED AND ORSSUMAN GUPTA(P), 9873256616 24-05-2022 23.05.2022

CS (COMM)/491/2022 STANDARD COMPOUND INDUSTRIES Vs NITIN SINGHALVINEET JAIN(P), 9958127227 24-05-2022 23.05.2022

CS (COMM)/493/2022STANDARD COMPOUND INDUSTRIES Vs ROHIT MANCHANDAVINEET JAIN(P), 9958127227 24-05-2022 23.05.2022

CS (COMM)/506/2022AJAY INDUSTRIAL CORPORATION LIMITED Vs M/S SIMPLEX INFRASTRUCTURES LIMITEDNAVNEET SHARMA(P),9868546432 25-05-2022 24.05.2022

CS (COMM)/508/2022M/S CHAMBAL FERTILISERS AND CHEMICALS LTD Vs M/S BHAWANAVARUN GUPTA(P), 9910955904AASHAH83@YAHOO.COM 25-05-2022 24.05.2022

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

SOUTH-
EAST

LEGISTAUXILIARY@GMAIL.
COM

ANUBHANSHAVGFE@GMAI
L.COM

VINEETJAIN27@GMAIL.CO
M

VINEETJAIN27@GMAIL.CO
M

NAVNEETSHARMAADVOCA
TE@GMAIL.COM
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15

CS (COMM)/507/2022M/S RAJDHANI FLOUR MILLS LTD Vs NAYIMSANJAY KUMAR(P),9818336108 25-05-2022 24.05.2022

CS (COMM)/513/2022 BERGER PAINTS INDIA LTD Vs M/S UI FABRICATORS PRIVATE LIMITEDRohit Kumar(P), 9643713189 26-05-2022 25.05.2022

CS (COMM)/514/2022 BERGER PAINTS INDIA LTD Vs ZIXIN CYLINDERS PRIVATE LIMITED VIJAY KUMAR KARAADA DIRECTORRohit Kumar(P), 9643713189 26-05-2022 25.05.2022

CS (COMM)/512/2022 UNION BANK OF INDIA THROUGH ITS BRANCH MANAGER IE RK SINGH Vs M/S VAISHNAVI FASHION THROUGH ITS PROPRIETORARUN KUMAR SHUKLA(P),8586863313CONNECT@SNSLEGAL.COM 26-05-2022 25.05.2022

CS (COMM)/518/2022 UNION BANK OF INDIA THROUGH ITS BRANCH MANAGER IE RK SINGH Vs M/S SHRI SAI MART THROUGH ITS PROPRITORARUN KUMAR SHUKLA(P),8586863313CONNECT@SNSLEGAL.COM 26-05-2022 25.05.2022

CS (COMM)/519/2022 CANARA BANK Vs MD SHAHBAZ KHANSANJEEV  CHOPRA(P),9711142200CHOPRA6791@GMAIL.COM 26-05-2022 25.05.2022

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

SOUTH-
EAST

SANJAYK.ADVOCATE@GMAI
L.COM

ROHITKUMAR9842@GMAIL.
COM

ROHITKUMAR9842@GMAIL.
COM
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Date of 
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Date of e-
filing

15

CS (COMM)/517/2022 UNION BANK OF INDIA TRHOUGH ITS BRANCH MANAGER IE RK SINGH Vs M/S SATKARTAR JEWELLERS THROUGH ITS PROPRITORARUN KUMAR SHUKLA(P),8586863313CONNECT@SNSLEGAL.COM 26-05-2022 25.05.2022

CS (COMM)/520/2022M/S MAXWELL THROUGH ITS AUTHORISED REPRESENTATIVEMR  MAHABIR PERSHAD Vs M/S SUPER SEAL FLEXIBLE HOSE LTD THROUGH ITS DIRECTOR/AUTHORIZED REPRESENTATIVEPALLAV GUPTA(P), 9910186086 26-05-2022 25.05.2022

CS (COMM)/516/2022 M/S MAXWELL THROUGH ITS PARTNERMR MAHABIR PERSHAD Vs JITENDER DUBEY SOLE PROPRIETOR OF M/S AIMS RUBBER INDUSTRIESPALLAV GUPTA(P), 9910186086 26-05-2022 25.05.2022

CS (COMM)/515/2022 M/S NATCHART SHIPPING PRIVATE LIMITED Vs M/S R K AGROEXPORT PVT LTDDeepak Kumar Mishra(P),9811087543 26-05-2022 25.05.2022

CS (COMM)/525/2022M/S VALUE ONE RETAIL PVT LTD Vs M/S OPTIMEUS INFRACOM LIMITEDABHINAV BERI(P), 8588081414 27-05-2022 26.05.2022

CS (COMM)/530/2022M/S ROOTS MULTICLEAN LTD Vs M/S TARINI HYGIENE INDIALUKESH ANAND VASHISHTHA(P),9654701400N/A 28-05-2022 27.05.2022

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

SOUTH-
EAST

ADVPALLAVGUPTA@GMAIL.
COM

ADVPALLAVGUPTA@GMAIL.
COM

SIDHARTHAYADAVADVOCA
TE@GMAIL.COM

INFO@PRISTINELEGAL.CO
M
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15

CS (COMM)/533/2022JINDAL POLYBUTTONS PVT LTD Vs SUDHA FRP ENTERPRISESSANJEEV KUMAR GOYAL(P),9810498889LAW.SANJEEV@GMAIL.COM28-05-2022 27.05.2022

CS (COMM)/534/2022M/S SACHIDANAND INSULATIONS Vs METAL JOINTS MANUFACTURING PRIVATE LIMITEDBALRAM(P), 9873188641BR9840@GMAIL.COM 28-05-2022 27.05.2022

CS (COMM)/531/2022 UFLEX LIMITED Vs M/S ORGANO VEDICS AND  VIMAL PARTNERSUNIL KUMAR(P), 9810028877 28-05-2022 27.05.2022

CS (COMM)/532/2022UFLEX LIMITED Vs M/S NAZMA EXPORTS AND SHRI N AYAZ KHAN SOLE PROPRIETORSUNIL KUMAR(P), 9810028877 28-05-2022 27.05.2022

CS (COMM)/535/2022COST TO COST COMPUTERS (counter claim) Vs NATIONAL SEEDS CORPORATIONAVINASH KUMAR TYAGI(P),9899327537 28-05-2022 27.05.2022

CS (COMM)/536/2022KELEONE TRADING CO PRIVATE LIMITED Vs KASHVI DESIGNS PRIVATE LIMITEDBindra Rana(P), 9818202368LITIGATION@SSRANA.COM 30-05-2022 28.05.2022

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

SOUTH-
EAST

LAWYERSSINC@REDIFFMAI
L.COM

LAWYERSSINC@REDIFFMAI
L.COM

AVINASHTYAGI@YAHOO.CO
M
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15

CS (COMM)/538/2022DHARMENDRA SINGH Vs FAZLU REHMANHira Lal Dasi(P), 9810866407 30-05-2022 28.05.2022

CS (COMM)/537/2022M/S MANOHAR SINGH PARAM PAL SINGH THROUGH PROP PARAMPAL SINGH CHAWLA Vs M/S JATIN ENTERPRISES THROUGH PROP SMT RENU MAGGOSANJOG SINGH(P),8888887663N/A 30-05-2022 28.05.2022

CS (COMM)/       /2022 PARMOD JALAL 9891011477 31.05.2022 30.05.2022

CS (COMM)/       /2022CHAMBALFERTILISERS AND CHEMICAL LTD VS. CHASIGHAR ANKIT ANAND RAJ SHAH9910955904AASHAH83@YAHOO.COM 31.05.2022 30.05.2022

CS (COMM)/       /2022STATE BANK OF INDIA VS. TARUN SAINIVARUN CHANDIOK(P),9818365119 31.05.2022 30.05.2022

CS (COMM)/       /2022SANJAY KHANNA VS. A-ONE DESIGN AND ENTERIORS P K AGGARWAL 9868920473PKAGG.ADV@GMAIL.COM 31.05.2022 30.05.2022

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

SOUTH-
EAST

DASI.HIRALAL@GMAIL.CO
M

RAJENDER KHANNA@RAJENDERPAL KHANNA VS. DINESH SEGHAL

ADVOCATEJALLAN@YAHOO
.CO.IN

VARUNCHANDIOK@GMAIL.
COM

mailto:KHANNA@RAJENDERPAL
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15

CS (COMM)/       /2022R.K.ASSOCIATES AND HOTELLIER VS. AMP COMMUNICATIONAKSHAY SHARMA 9654275340 31.05.2022 30.05.2022

16 East EC-DLET-01-02067-2022 9811215075dineshadv1965@gmail.com 02/05/22 02/05/22

EC-DLET-01-02067-2022 9811252038advocatersgarg@gmail.com 02/05/22 02/05/22

EC-DLET-01-02069-2022 9811252038advocatersgarg@gmail.com 02/05/22 02/05/22

EC-DLET-01-02051-2022 9811664434vtrslaw@gmail.com 02/05/22 02/05/22

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

SOUTH-
EAST

SHARMA.AKSHAY169@GMAI
L.COM

SH. SANJAY 
SHARMA-I

SANJAY GOVIL VS 
MNOHD SHAKIR

DINESH 
KUMAR

M/S KOTAK MAHINDRA 
BANK LTD VS 
KHURSHID AHMAD

RAVI SHANKAR 
GARG

M/S KOTAK MAHINDRA 
BANK LTD VS SH 
SATENDER YADAV

RAVI SHANKAR 
GARG

MMT DISTRIBUTORS 
PVT LTD VS SHANTI 
TRADING COMPANY

HARPREET 
SINGH
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Date of e-
filing

16 East

EC-DLET-01-02079-2022 LALIT PANDEY 9717391663lalitpandeyadav@gmail.com 04/05/22 04/05/22

EC-DLET-01-02080-2022 LALIT PANDEY 9717391663lalitpandeyadav@gmail.com 04/05/22 04/05/22

EC-DLET-01-02082-2022 7905150941advtarapokhriyal@gmail.com 04/05/22 04/05/22

EC-DLET-01-02083-2022 7905150941advtarapokhriyal@gmail.com 04/05/22 04/05/22

EC-DLET-01-02085-2022 GAGAN JINDAL 9871365547adv.gagan.jindal@gmail.com 04/05/22 04/05/22

SH. SANJAY 
SHARMA-I

DHARA MOTOR 
FINANCE LTD VS 
KULDEEP

DHARA MOTOR 
FINANCE LTD VS 
SHALENDER KUMAR

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
GLADSON PRICELY 
JEBARAJ

TARA 
POKHRIYAL

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
DAYANAND SHRIMANT 
MORE

TARA 
POKHRIYAL

VEE ESS CAPFIN PVT 
LTD VS AJAY



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02086-2022 GAGAN JINDAL 9871365547adv.gagan.jindal@gmail.com 04/05/22 04/05/22

EC-DLET-01-02087-2022 7905150941advtarapokhriyal@gmail.com 04/05/22 04/05/22

EC-DLET-01-02088-2022 7905150941advtarapokhriyal@gmail.com 04/05/22 04/05/22

EC-DLET-01-02095-2022 NITISH PATHANIA 9999334816 pathania.hot@gmail.com 04/05/22 04/05/22

EC-DLET-01-02094-2022 NITISH PATHANIA 9999334816 pathania.hot@gmail.com 04/05/22 04/05/22

SH. SANJAY 
SHARMA-I

VEE ESS CAPFIN PVT 
LTD VS RADHEY SHYAM

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
PREM 
SHANKARSYAMLAL 
SHARMA

TARA 
POKHRIYAL

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
BODDU MAHESH

TARA 
POKHRIYAL

DASH LEASING AND 
FINANCE PVT LTD VS 
NADEEM AHMED

DASH LEASING AND 
FINANCE PVT LTD VS 
ANISH



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02093-2022 NITISH PATHANIA 9999334816 pathania.hot@gmail.com 04/05/22 04/05/22

EC-DLET-01-02092-2022 NITISH PATHANIA 9999334816 pathania.hot@gmail.com 04/05/22 04/05/22

EC-DLET-01-02091-2022 NITISH PATHANIA 9999334816 pathania.hot@gmail.com 04/05/22 04/05/22

EC-DLET-01-02090-2022 NITISH PATHANIA 9999334816 pathania.hot@gmail.com 04/05/22 04/05/22

EC-DLET-01-02081-2022 G. L. VERMA 9891600120 glverma53@yahoo.com 04/05/22 04/05/22

SH. SANJAY 
SHARMA-I

DASH LEASING AND 
FINANCE PVT LTD VS 
NAFEESH QURESHI

BALDEV FINLEASE PVT 
LTD VS HITESH 
DHARMA

BALDEV FINLEASE PVT 
LTD VS INDERPAL 
SINGH

HONEYWELL FINSERV 
PVT LTD VS RISHI 
KUMAR

ERA TECH 
MEDISYSTEMS VS 
NAYATI HEALTHCARE 
AND RESEARCH PVT 
LTD



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02071-2022 DINESH KUMAR SINGH9811108641 04/05/22 04/05/22

EC-DLET-01-02105-2022 LALIT PANDEY 9717391663lalitpandeyadav@gmail.com 05/05/22 05/05/22

EC-DLET-01-02107-2022 LALIT PANDEY 9717391663lalitpandeyadav@gmail.com 05/05/22 05/05/22

EC-DLET-01-02116-2022 NITISH PATHANIA 9999334816 pathania.hot@gmail.com 05/05/22 05/05/22

EC-DLET-01-02115-2022 NITISH PATHANIA 9999334816 pathania.hot@gmail.com 05/05/22 05/05/22

SH. SANJAY 
SHARMA-I

SHREE ANK FINHOLD 
VS BHAWAR SINGH

dksinghassociates2007@rediff
mail.com

DHARA MOTOR 
FINANCE LTD VS RITU 
CHAUDHARY

DHARA MOTOR 
FINANCE LTD VS RITU 
CHAUDHARY

DASH LEASING AND 
FINANCE PVT LTD VS 
SIKANDER KHAN

DASH LEASING AND 
FINANCE PVT LTD VS 
SHAKEEL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02114-2022 NITISH PATHANIA 9999334816 pathania.hot@gmail.com 05/05/22 05/05/22

EC-DLET-01-02113-2022 NITISH PATHANIA 9999334816 pathania.hot@gmail.com 05/05/22 05/05/22

EC-DLET-01-02112-2022 NITISH PATHANIA 9999334816 pathania.hot@gmail.com 05/05/22 05/05/22

EC-DLET-01-02111-2022 NITISH PATHANIA 9999334816 pathania.hot@gmail.com 05/05/22 05/05/22

EC-DLET-01-02110-2022 NITISH PATHANIA 9999334816 pathania.hot@gmail.com 05/05/22 05/05/22

SH. SANJAY 
SHARMA-I

DASH LEASING AND 
FINANCE PVT LTD VS 
MOHD NAFEES

DASH LEASING AND 
FINANCE PVT LTD VS 
MOHD MAJID

DASH LEASING AND 
FINANCE PVT LTD VS 
JITENDER

DASH LEASING AND 
FINANCE PVT LTD VS 
DEEPAK OBEROI

BALDEV FINLEASE PVT 
LTD VS RUBEENA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02109-2022 NITISH PATHANIA 9999334816 pathania.hot@gmail.com 05/05/22 05/05/22

EC-DLET-01-02108-2022 NITISH PATHANIA 9999334816 pathania.hot@gmail.com 05/05/22 05/05/22

EC-DLET-01-02084-2022 7905150941advtarapokhriyal@gmail.com 05/05/22 05/05/22

EC-DLET-01-02096-2022 VINOD KUMAR 9811754003vinodadvocate676@gmail.com 06/05/22 06/05/22

EC-DLET-01-02098-2022 VINOD KUMAR 9811754003vinodadvocate676@gmail.com 06/05/22 06/05/22

SH. SANJAY 
SHARMA-I

BALDEV FINLEASE PVT 
LTD VS ROSHAN LAL

BALDEV FINLEASE PVT 
LTD VS IRFAN

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
KRISHNA 
CHANGDEORAO KADAM

TARA 
POKHRIYAL

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
ANURAG GOSWAMI

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
SARIK



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02099-2022 VINOD KUMAR 9811754003vinodadvocate676@gmail.com 06/05/22 06/05/22

EC-DLET-01-02100-2022 VINOD KUMAR 9811754003vinodadvocate676@gmail.com 06/05/22 06/05/22

EC-DLET-01-02101-2022 VINOD KUMAR 9811754003vinodadvocate676@gmail.com 06/05/22 06/05/22

EC-DLET-01-02102-2022 VINOD KUMAR 9811754003vinodadvocate676@gmail.com 06/05/22 06/05/22

EC-DLET-01-02124-2022 LALIT PANDEY 9717391663lalitpandeyadav@gmail.com 06/05/22 06/05/22

SH. SANJAY 
SHARMA-I

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
SUMIT RAJPAL SINGH

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
SHAIKH SAMEER

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
SHUBHAM SHARMA

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
MUKESH N DHENGALE

HINDUJA LEYLEND 
FINANCIAL LTD VS 
FAIZAN HUSSAIN



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02125-2022 NITIN GARG 9958986363info@knowlex.in 06/05/22 06/05/22

EC-DLET-01-02077-2022 RAHUL BHARDWAJ8376049807 advocateashok.1@gmail.com. 06/05/22 06/05/22

EC-DLET-01-02076-2022 RAHUL BHARDWAJ8376049807 advocateashok.1@gmail.com. 06/05/22 06/05/22

EC-DLET-01-02078-2022 RAHUL BHARDWAJ8376049807 advocateashok.1@gmail.com. 06/05/22 06/05/22

SH. SANJAY 
SHARMA-I

PUNJAB NATINAL BANK 
VS DHARAM VIR 
SHARMA

BMW INDIA FINANCIAL 
SERVICES PVT LTD VS 
ANIRUDDH A BASU

BMW INDIA FINANCIAL 
SERVICES PVT LTD VS 
POETS LOVERS AND 
LUNATICS VFX HOUSE 
PVT LTD

BMW INDIA FINANCIAL 
SERVICES PVT LTD VS 
SRI ADITYA HOTELS 
AND RESORTS



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02133-2022 LALIT PANDEY 9717391663lalitpandeyadav@gmail.com 07/05/22 07/05/22

EC-DLET-01-02134-2022 LALIT PANDEY 9717391663lalitpandeyadav@gmail.com 07/05/22 07/05/22

EC-DLET-01-02135-2022 LALIT PANDEY 9717391663lalitpandeyadav@gmail.com 07/05/22 07/05/22

EC-DLET-01-02126-2022 B. B. SHARMA 9891887145 07/05/22 07/05/22

EC-DLET-01-02127-2022 B. B. SHARMA 9891887145 07/05/22 07/05/22

SH. SANJAY 
SHARMA-I

DHARA MOTOR 
FINANCE LTD VS 
HITESH SINGH

DHARA MOTOR 
FINANCE LTD VS 
HITESH SINGH

DHARA MOTOR 
FINANCE LTD VS 
HITESH SINGH

SHREE ANK FINHOLD 
PVT LTD VS PAWAN 
SIROHI

Bankebiharisharma@rediffmai
l.com

M/S PEEJAY FINANCE 
COMPANY PVT LTD VS 
BHARAT KUMAR 
CHAUDHARY

Bankebiharisharma@rediffmai
l.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02131-2022 SHAILENDRA BABBAR9899585301 07/05/22 07/05/22

EC-DLET-01-02132-2022 SHAILENDRA BABBAR9899585301 07/05/22 07/05/22

EC-DLET-01-02119-2022 SUNITA SINGH 9871040589indolexlaw@gmail.com 07/05/22 07/05/22

EC-DLET-01-02138-2022 9873347330 09/05/22 09/05/22

SH. SANJAY 
SHARMA-I

M/S PRABHAT 
CONTAINERS PVT LTD 
VS M/S FIROZABAD 
CERAMICS PVT LTD 

shailendrababbar19@gmail.co
m

M/S PRABHAT 
CONTAINERS PVT LTD 
VS M/S ANAND GLASS 
WORK FIROZABAD AND 
OTHERS

shailendrababbar19@gmail.co
m

AXIS BANK LTD VS 
IRSHAD AHMAD

MALWA LEASING AND 
CREDITS PVT LTD VS 
SANDEEP LAL

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.c
om



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02140-2022 AVANISH KUAMR 9873347330 09/05/22 09/05/22

EC-DLET-01-02145-2022 MAYANK MAHAJAN 9873347330 09/05/22 09/05/22

EC-DLET-01-02146-2022 MAYANK MAHAJAN 9873347330 09/05/22 09/05/22

EC-DLET-01-02147-2022 MAYANK MAHAJAN 9873347330 09/05/22 09/05/22

EC-DLET-01-02144-2022 MAYANK MAHAJAN 9873347330 09/05/22 09/05/22

SH. SANJAY 
SHARMA-I

AIROX TECHNOLOGIES 
PVT LTD VS SHANTI 
MUKAND HOSPITAL

mayank_mahajan05@yahoo.c
om

KOTAK MAHINDRA 
BANK LTD VS ANYTIME 
LOGISTIC PVT LTD

mayank_mahajan05@yahoo.c
om

KOTAK MAHINDRA 
BANK LTD VS SANDIP 
GAJANAN PATIL

mayank_mahajan05@yahoo.c
om

KOTAK MAHINDRA 
BANK LTD VS HAFIZ 
MOHD HASAN SHAH

mayank_mahajan05@yahoo.c
om

KOTAK MAHINDRA 
BANK LTD VS 
NIJAMUDDIN 
NAWABALI SHAIKH

mayank_mahajan05@yahoo.c
om



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02143-2022 MAYANK MAHAJAN 9873347330 09/05/22 09/05/22

EC-DLET-01-02148-2022 SUNITA SINGH 9871040589indolexlaw@gmail.com 09/05/22 09/05/22

EC-DLET-01-02151-2022 9999855157 09/05/22 09/05/22

EC-DLET-01-02152-2022 SONIA JASUJA 8920545467 09/05/22 09/05/22

EC-DLET-01-02155-2022 MAYANK MAHAJAN 9873347330 10/05/22 10/05/22

SH. SANJAY 
SHARMA-I

KOTAK MAHINDRA 
BANK LTD VS SHANKAR 
PARVATI BUILDER AND 
DEVELOPERS

mayank_mahajan05@yahoo.c
om

ELECTRONICA FINANCE 
LTD VS PULKIT PRINT 
PROCESS

PRATAP FINCON PVT 
LTD VS SANJAY

JITENDER 
KUMAR YADAV

ADVJITENDERYADAV2017@
GMAIL.COM

NEWTEC STEELS PVT 
LTD VS GYAN SINGH

soniajasujaadvocate558@gmai
l.com

KOTAK MAHINDRA 
BANK LTD VS KRISHAN 
KUMAR 

mayank_mahajan05@yahoo.c
om



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02157-2022 MAYANK MAHAJAN 9873347330 10/05/22 10/05/22

EC-DLET-01-02158-2022 MAYANK MAHAJAN 9873347330 10/05/22 10/05/22

EC-DLET-01-02159-2022 MAYANK MAHAJAN 9873347330 10/05/22 10/05/22

EC-DLET-01-02161-2022 MAYANK MAHAJAN 9873347330 10/05/22 10/05/22

EC-DLET-01-02162-2022 MAYANK MAHAJAN 9873347330 10/05/22 10/05/22

SH. SANJAY 
SHARMA-I

KOTAK MAHINDRA 
BANK LTD VS KOMAL 
CRANE

mayank_mahajan05@yahoo.c
om

KOTAK MAHINDRA 
BANK LTD VS ANYTIME 
LOGISTIC PVT LTD

mayank_mahajan05@yahoo.c
om

KOTAK MAHINDRA 
BANK LTD VS RAJ

mayank_mahajan05@yahoo.c
om

KOTAK MAHINDRA 
BANK LTD VS R S 
BHADANA TRADERS

mayank_mahajan05@yahoo.c
om

KOTAK MAHINDRA 
BANK LTD VS ANYTIME 
LOGISTIC PVT LTD

mayank_mahajan05@yahoo.c
om



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02164-2022 MAYANK MAHAJAN 9873347330 10/05/22 10/05/22

EC-DLET-01-02165-2022 MAYANK MAHAJAN 9873347330 10/05/22 10/05/22

EC-DLET-01-02167-2022 ABHA VIJAYAN 9953335792abhavijayan13@gmail.com 10/05/22 10/05/22

EC-DLET-01-02168-2022 ABHA VIJAYAN 9953335792abhavijayan13@gmail.com 10/05/22 10/05/22

EC-DLET-01-02170-2022 ABHA VIJAYAN 9953335792abhavijayan13@gmail.com 10/05/22 10/05/22

SH. SANJAY 
SHARMA-I

KOTAK MAHINDRA 
BANK LTD VS OMKAR 
SINGH

mayank_mahajan05@yahoo.c
om

KOTAK MAHINDRA 
BANK LTD VS KRISHAN 
R

mayank_mahajan05@yahoo.c
om

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
PRABHAKAR BALIRAM 
PATIL

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
SANTOSH JAGDISH 
KACHARE

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
SOHAIL MOINUDDIN 
SHAIKH



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02171-2022 GAGAN JINDAL 9871365547adv.gagan.jindal@gmail.com 10/05/22 10/05/22

EC-DLET-01-02172-2022 GAGAN JINDAL 9871365547adv.gagan.jindal@gmail.com 10/05/22 10/05/22

EC-DLET-01-02150-2022 9811642330 10/05/22 10/05/22

EC-DLET-01-02175-2022 NITISH PATHANIA 9999334816 pathania.hot@gmail.com 10/05/22 10/05/22

EC-DLET-01-02176-2022 NITISH PATHANIA 9999334816 pathania.hot@gmail.com 10/05/22 10/05/22

SH. SANJAY 
SHARMA-I

DANDONA FINANCE 
LIMITED VS JAGDISH 
LAL

DANDONA FINANCE 
LIMITED VS AJAY 
KUMAR

M/S SHARE INDIA 
FINCAP PVT LTD VS DEV 
PRAKASH RAJPOOT

SAJJAN KUMAR 
AGGARWAL

BALDEV FINLEASE PVT 
LTD VS AKASH

DASH LEASING AND 
FINANCE PVT LTD VS 
FAKRUDDIN



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02178-2022 NITISH PATHANIA 9999334816 pathania.hot@gmail.com 10/05/22 10/05/22

EC-DLET-01-02181-2022 NITISH PATHANIA 9999334816 pathania.hot@gmail.com 10/05/22 10/05/22

EC-DLET-01-02183-2022 NITISH PATHANIA 9999334816 pathania.hot@gmail.com 10/05/22 10/05/22

EC-DLET-01-02184-2022 NITISH PATHANIA 9999334816 pathania.hot@gmail.com 10/05/22 10/05/22

EC-DLET-01-02186-2022 NITISH PATHANIA 9999334816 pathania.hot@gmail.com 10/05/22 10/05/22

SH. SANJAY 
SHARMA-I

DASH LEASING AND 
FINANCE PVT LTD VS 
GAJENDER SINGH

DASH LEASING AND 
FINANCE PVT LTD VS 
MOHD BADRUDDIN

DASH LEASING AND 
FINANCE PVT LTD VS 
NOOR ALAM

DASH LEASING AND 
FINANCE PVT LTD VS 
RAMESHWAR PRASAD

DASH LEASING AND 
FINANCE PVT LTD VS 
SANJIV KUMAR



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02191-2022 NITISH PATHANIA 9999334816 pathania.hot@gmail.com 10/05/22 10/05/22

EC-DLET-01-02189-2022 NITISH PATHANIA 9999334816 pathania.hot@gmail.com 10/05/22 10/05/22

EC-DLET-01-02187-2022 NITISH PATHANIA 9999334816 pathania.hot@gmail.com 10/05/22 10/05/22

EC-DLET-01-02149-2022 9210040583praveenmilania@gmail.com 10/05/22 10/05/22

EC-DLET-01-02166-2022 MAYANK MAHAJAN 9873347330 11/05/22 11/05/22

SH. SANJAY 
SHARMA-I

DASH LEASING AND 
FINANCE PVT LTD VS 
YASEEM

DASH LEASING AND 
FINANCE PVT LTD VS 
SUYAB ALI

DASH LEASING AND 
FINANCE PVT LTD VS 
SANTOSH PASWAN

RITU GUPTA VS M/S 
CHARMS INDIA PVT LTD

PRAVEEN 
KUAMR 

SHARMA

KOTAK MAHINDRA 
BANK LTD VS ASHISH 
YADAV

mayank_mahajan05@yahoo.c
om



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02160-2022 MAYANK MAHAJAN 9873347330 11/05/22 11/05/22

EC-DLET-01-02156-2022 MAYANK MAHAJAN 9873347330 11/05/22 11/05/22

EC-DLET-01-02153-2022 MAYANK MAHAJAN 9873347330 11/05/22 11/05/22

EC-DLET-01-02192-2022 MAYANK MAHAJAN 9873347330 11/05/22 11/05/22

EC-DLET-01-02193-2022 MAYANK MAHAJAN 9873347330 11/05/22 11/05/22

SH. SANJAY 
SHARMA-I

KOTAK MAHINDRA 
BANK LTD VS SUBHASH 
CHAND

mayank_mahajan05@yahoo.c
om

KOTAK MAHINDRA 
BANK LTD VS AFSAR

mayank_mahajan05@yahoo.c
om

KOTAK MAHINDRA 
BANK LTD VS ANYTIME 
LOGISTIC PVT LTD

mayank_mahajan05@yahoo.c
om

KOTAK MAHINDRA 
BANK LTD VS 
CHOWDHARY 
CONSTRUCTION

mayank_mahajan05@yahoo.c
om

KOTAK MAHINDRA 
BANK LTD VS 
MULTISKILL 
ENGINEERING

mayank_mahajan05@yahoo.c
om



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02194-2022 MAYANK MAHAJAN 9873347330 11/05/22 11/05/22

EC-DLET-01-02195-2022 MAYANK MAHAJAN 9873347330 11/05/22 11/05/22

EC-DLET-01-02196-2022 MAYANK MAHAJAN 9873347330 11/05/22 11/05/22

EC-DLET-01-02197-2022 MAYANK MAHAJAN 9873347330 11/05/22 11/05/22

EC-DLET-01-02198-2022 MAYANK MAHAJAN 9873347330 11/05/22 11/05/22

SH. SANJAY 
SHARMA-I

KOTAK MAHINDRA 
BANK LTD VS 
TULSHIRAM SHANIVAR 
PATIL

mayank_mahajan05@yahoo.c
om

KOTAK MAHINDRA 
BANK LTD VS 
TULSHIRAM SHANIVAR 
PATIL

mayank_mahajan05@yahoo.c
om

KOTAK MAHINDRA 
BANK LTD VS 
SHIVPRASAD PANDEY

mayank_mahajan05@yahoo.c
om

KOTAK MAHINDRA 
BANK LTD VS KARAN 
SHARMA

mayank_mahajan05@yahoo.c
om

KOTAK MAHINDRA 
BANK LTD VS RANJEET 
KUMAR

mayank_mahajan05@yahoo.c
om



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02199-2022 MAYANK MAHAJAN 9873347330 11/05/22 11/05/22

EC-DLET-01-02200-2022 MAYANK MAHAJAN 9873347330 11/05/22 11/05/22

EC-DLET-01-02202-2022 MAYANK MAHAJAN 9873347330 11/05/22 11/05/22

EC-DLET-01-02210-2022 SONIA JASUJA 8920545467 11/05/22 11/05/22

EC-DLET-01-02211-2022 SONIA JASUJA 8920545467 11/05/22 11/05/22

SH. SANJAY 
SHARMA-I

KOTAK MAHINDRA 
BANK LTD VS SANDEEP 
KUMAR DHIMAN

mayank_mahajan05@yahoo.c
om

KOTAK MAHINDRA 
BANK LTD VS 
BADRINATH 
CONSTRUCTIONS

mayank_mahajan05@yahoo.c
om

KOTAK MAHINDRA 
BANK LTD VS ANYTIME 
LOGISTIC PVT LTD

mayank_mahajan05@yahoo.c
om

PRATAP FINCON PVT 
LTD VS VIPIN KUMAR

soniajasujaadvocate558@gmai
l.com

PRATAP FINCON PVT 
LTD VS HARINDER 
SAHNI

soniajasujaadvocate558@gmai
l.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02208-2022 VISHAL SINGH 7982571793 adv.vishalsingh@gmail.com 11/05/22 11/05/22

EC-DLET-01-02215-2022 HAIDER ABBAS 9717062924habbas.21@gmail.com 11/05/22 11/05/22

EC-DLET-01-02216-2022 9811642330 11/05/22 11/05/22

EC-DLET-01-02224-2022 NITISH PATHANIA 9999334816 pathania.hot@gmail.com 11/05/22 11/05/22

EC-DLET-01-02223-2022 NITISH PATHANIA 9999334816 pathania.hot@gmail.com 11/05/22 11/05/22

SH. SANJAY 
SHARMA-I

MAX ENTRANCE 
AUTOMATION PVT LTD 
VS SANGEETA AVIATION 
SERVICES PVT LTD 

DHARA MOTOR 
FINANCE LTD VS 
DHEERAJ SINGH

M/S ANMOL FINANCIAL 
SERVICES LTD VS 
SATENDER SINGH

SAJJAN KUMAR 
AGGARWAL

DASH LEASING AND 
FINANCE PVT LTD VS 
YUNUSH

DASH LEASING AND 
FINANCE PVT LTD VS 
SALIM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02222-2022 NITISH PATHANIA 9999334816 pathania.hot@gmail.com 11/05/22 11/05/22

EC-DLET-01-02221-2022 NITISH PATHANIA 9999334816 pathania.hot@gmail.com 11/05/22 11/05/22

EC-DLET-01-02220-2022 NITISH PATHANIA 9999334816 pathania.hot@gmail.com 11/05/22 11/05/22

EC-DLET-01-02219-2022 NITISH PATHANIA 9999334816 pathania.hot@gmail.com 11/05/22 11/05/22

EC-DLET-01-02218-2022 NITISH PATHANIA 9999334816 pathania.hot@gmail.com 11/05/22 11/05/22

SH. SANJAY 
SHARMA-I

DASH LEASING AND 
FINANCE PVT LTD VS 
RAJ KUMAR JHA

DASH LEASING AND 
FINANCE PVT LTD VS 
PRINCE

DASH LEASING AND 
FINANCE PVT LTD VS 
PARUN TIKAIT

DASH LEASING AND 
FINANCE PVT LTD VS 
NAQUI HALDER

DASH LEASING AND 
FINANCE PVT LTD VS 
KISMAT ABBAS



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02217-2022 NITISH PATHANIA 9999334816 pathania.hot@gmail.com 11/05/22 11/05/22

EC-DLET-01-02214-2022 9999855157 11/05/22 11/05/22

EC-DLET-01-02225-2022 9999114922samarendrakradv@yahoo.com 12/05/22 12/05/22

EC-DLET-01-02227-2022 9999114922samarendrakradv@yahoo.com 12/05/22 12/05/22

EC-DLET-01-02228-2022 9999114922samarendrakradv@yahoo.com 12/05/22 12/05/22

SH. SANJAY 
SHARMA-I

DASH LEASING AND 
FINANCE PVT LTD VS 
BIPIN PRASAD

BHOLA AUTO FINLEASE 
PVT LTD VS SONU

JITENDER 
KUMAR YADAV

ADVJITENDERYADAV2017@
GMAIL.COM

UNION BANK OF INDIA 
VS CHANDRA MANI

SAMARENDRA 
KUMAR

UNION BANK OF INDIA 
VS BISWADEEP 
MAJUMDAR

SAMARENDRA 
KUMAR

UNION BANK OF INDIA 
VS SANDEEP SHARAN 
DWIVEDI

SAMARENDRA 
KUMAR



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02229-2022 9999114922samarendrakradv@yahoo.com 12/05/22 12/05/22

EC-DLET-01-02230-2022 9999114922samarendrakradv@yahoo.com 12/05/22 12/05/22

EC-DLET-01-02232-2022 MAYANK MAHAJAN 9873347330 12/05/22 12/05/22

EC-DLET-01-02235-2022 SUDHIR GUPTA 9313885241 12/05/22 12/05/22

EC-DLET-01-02237-2022 B. B. SHARMA 9891887145 12/05/22 12/05/22

SH. SANJAY 
SHARMA-I

UNION BANK OF INDIA 
VS ARVIND SINGH 
RAWAT

SAMARENDRA 
KUMAR

UNION BANK OF INDIA 
VS ANUPAM SINGH

SAMARENDRA 
KUMAR

IDFC FIRST BANK VS 
RAJAN KUAMR

mayank_mahajan05@yahoo.c
om

KARTIK GUPTA VS M/S 
SEABUCK AYURVEDA 
PVT LTD

DOST FINCAP PVT LTD 
VS SONU KHAN

Bankebiharisharma@rediffmai
l.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02238-2022 B. B. SHARMA 9891887145 12/05/22 12/05/22

EC-DLET-01-02240-2022 7905150941advtarapokhriyal@gmail.com 12/05/22 12/05/22

EC-DLET-01-02241-2022 7905150941advtarapokhriyal@gmail.com 12/05/22 12/05/22

EC-DLET-01-02242-2022 7905150941advtarapokhriyal@gmail.com 12/05/22 12/05/22

EC-DLET-01-02243-2022 7905150941advtarapokhriyal@gmail.com 12/05/22 12/05/22

SH. SANJAY 
SHARMA-I

SHREE ANK FINHOLD 
PVT LTD VS YASH 
YADAV

Bankebiharisharma@rediffmai
l.com

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
PRAKASH RANJAN

TARA 
POKHRIYAL

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
ONKARASWAMY HK

TARA 
POKHRIYAL

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
SURENDER KAPILA

TARA 
POKHRIYAL

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
SAMITA DEEPAK PATIL

TARA 
POKHRIYAL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02245-2022 7905150941advtarapokhriyal@gmail.com 12/05/22 12/05/22

EC-DLET-01-02246-2022 7905150941advtarapokhriyal@gmail.com 12/05/22 12/05/22

EC-DLET-01-02247-2022 7905150941advtarapokhriyal@gmail.com 12/05/22 12/05/22

EC-DLET-01-02204-2022 MARINA K. SAIKIA9891965300 12/05/22 12/05/22

EC-DLET-01-02177-2022 RISHABH GULATI 9873709995rishabh.g@live.in 13/05/22 13/05/22

SH. SANJAY 
SHARMA-I

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
RAKESH SINGH 
SHEKHAWAT

TARA 
POKHRIYAL

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
NAVEEN KUMAR N

TARA 
POKHRIYAL

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
ASWANTH THAMPI

TARA 
POKHRIYAL

PUNJAB NATINAL BANK 
VS M/S ANSARI 
ENTERPRISES

M/S BANSAL CREDITS 
LIMITED VS SANTOSH 
KUMAR



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02248-2022 AKASH CHATERJEE9999347660 13/05/22 13/05/22

EC-DLET-01-02249-2022 VISHWENDRA VERMA9871704611 13/05/22 13/05/22

EC-DLET-01-02252-2022 NITISH PATHANIA 9999334816 pathania.hot@gmail.com 13/05/22 13/05/22

EC-DLET-01-02251-2022 NITISH PATHANIA 9999334816 pathania.hot@gmail.com 13/05/22 13/05/22

EC-DLET-01-02250-2022 NITISH PATHANIA 9999334816 pathania.hot@gmail.com 13/05/22 13/05/22

SH. SANJAY 
SHARMA-I

DIVAM ELECTRICAL 
AND CONTRACTS PVT 
LTD VS THE GREAT 
GETSBY CLUB OF INDIA

SACHIN VERMA VS THE 
HANDCRAFT

verma.vishwendra@yahoo.co
m

DASH LEASING AND 
FINANCE PVT LTD VS 
MOHD SARTAJ

DASH LEASING AND 
FINANCE PVT LTD VS 
JITENDER SINGH

DASH LEASING AND 
FINANCE PVT LTD VS 
JAVED



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02254-2022 NITISH PATHANIA 9999334816 pathania.hot@gmail.com 13/05/22 13/05/22

EC-DLET-01-02253-2022 NITISH PATHANIA 9999334816 pathania.hot@gmail.com 13/05/22 13/05/22

EC-DLET-01-02255-2022 NITISH PATHANIA 9999334816 pathania.hot@gmail.com 13/05/22 13/05/22

EC-DLET-01-02257-2022 RISHABH GULATI 9873709995rishabh.g@live.in 13/05/22 13/05/22

EC-DLET-01-02262-2022 9958726491jangraadvocate@gmail.com 13/05/22 13/05/22

SH. SANJAY 
SHARMA-I

DASH LEASING AND 
FINANCE PVT LTD VS 
RUKSANA BEGUM

DASH LEASING AND 
FINANCE PVT LTD VS 
MOHD SHAKIR

DASH LEASING AND 
FINANCE PVT LTD VS 
VISHNU

M/S BANSAL CREDITS 
LIMITED VS BALENDER 
KUMAR TOMAR

CNH INDUSTRIAL 
CAPITAL PVT LTD VS 
SANTOSH KUMAR 
SURYA

RAJESH 
JANGRA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02259-2022 SONIA JASUJA 8920545467 13/05/22 13/05/22

EC-DLET-01-02264-2022 MOHD. MOBIN AKHTAR9810705871mdmobinakhtar@gmail.com 17/05/22 17/05/22

EC-DLET-01-02265-2022 SONIA JASUJA 8920545467 17/05/22 17/05/22

EC-DLET-01-02267-2022 VINOD KUMAR 9811754003vinodadvocate676@gmail.com 17/05/22 17/05/22

EC-DLET-01-02268-2022 VINOD KUMAR 9811754003vinodadvocate676@gmail.com 17/05/22 17/05/22

SH. SANJAY 
SHARMA-I

DAZZLING LEASING 
FINANCE PVT LTD VS 
VEER SINGH

soniajasujaadvocate558@gmai
l.com

IRIS OVERSEAS PVT LTD 
VS KLUGGER SERVICES 
PVT LTD 

M/S PRATAP FINCON 
PVT LTD VS RAM 
CHANDER

soniajasujaadvocate558@gmai
l.com

HINDUJA LEYLEND 
FINANCIAL LTD VS 
RAVINDER SINGH

HINDUJA LEYLEND 
FINANCIAL LTD VS JAIM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02269-2022 VINOD KUMAR 9811754003vinodadvocate676@gmail.com 17/05/22 17/05/22

EC-DLET-01-02270-2022 VINOD KUMAR 9811754003vinodadvocate676@gmail.com 17/05/22 17/05/22

EC-DLET-01-02272-2022 ABHA VIJAYAN 9953335792abhavijayan13@gmail.com 17/05/22 17/05/22

EC-DLET-01-02273-2022 ABHA VIJAYAN 9953335792abhavijayan13@gmail.com 17/05/22 17/05/22

EC-DLET-01-02276-2022 ABHA VIJAYAN 9953335792abhavijayan13@gmail.com 17/05/22 17/05/22

SH. SANJAY 
SHARMA-I

HINDUJA LEYLEND 
FINANCIAL LTD VS 
MUSAHID AHMAD

HINDUJA LEYLEND 
FINANCIAL LTD VS 
MOHD YASIN

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
DEVRAJ V

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
NEW YADAV

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
PRADEEP KUMAR



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02277-2022 ABHA VIJAYAN 9953335792abhavijayan13@gmail.com 17/05/22 17/05/22

EC-DLET-01-02278-2022 9971617786 inayat513@gmail.com 18/05/22 18/05/22

EC-DLET-01-02280-2022 8376049807 advocateashok.1@gmail.com. 18/05/22 18/05/22

EC-DLET-01-02282-2022 9999855157 18/05/22 18/05/22

EC-DLET-01-02266-2022 9953865303 Prideindialawfirm@gmail.com 18/05/22 18/05/22

SH. SANJAY 
SHARMA-I

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
TEJPAL LOHIA

PREMIER ROADLINES 
LTD. VS PRIME RIGS 
LTD. 

INAYAT 
AHMAD

CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO. LTD. VS 
ANKUR KARNWAL

RAHUL 
BHARDWAJ

TOTSOL FINANCIAL 
SERVICES LTD. VS 
SALEEM HASAN

JITENDER 
KUMAR YADAV

ADVJITENDERYADAV2017@
GMAIL.COM

PUNJAB NATINAL BANK 
VS SANYA TRADERS

VIKAS KR 
SHARMA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02284-2022 SONIA JASUJA 8920545467 19/05/22 19/05/22

EC-DLET-01-02285-2022 SONIA JASUJA 8920545467 19/05/22 19/05/22

EC-DLET-01-02286-2022 SONIA JASUJA 8920545467 19/05/22 19/05/22

EC-DLET-01-02288-2022 MAYANK MAHAJAN 9873347330 19/05/22 19/05/22

EC-DLET-01-02287-2022 MAYANK MAHAJAN 9873347330 19/05/22 19/05/22

SH. SANJAY 
SHARMA-I

DAZZLING LEASING 
FINANCE PVT LTD VS 
SONU

soniajasujaadvocate558@gmai
l.com

DAZZLING LEASING 
FINANCE PVT LTD VS 
PRAKASH PRASAD

soniajasujaadvocate558@gmai
l.com

M/S MGS FINCAP PVT 
LTD VS DINESH KUMAR

soniajasujaadvocate558@gmai
l.com

AXIS BANK VS 
SURENDER SATBIR

mayank_mahajan05@yahoo.c
om

AXIS BANK LTD VS 
SATPAL SINGH

mayank_mahajan05@yahoo.c
om



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02283-2022 9868927179 19/05/22 19/05/22

EC-DLET-01-02292-2022 MAYANK MAHAJAN 9873347330 19/05/22 19/05/22

EC-DLET-01-02293-2022 MAYANK MAHAJAN 9873347330 19/05/22 19/05/22

EC-DLET-01-02294-2022 MAYANK MAHAJAN 9873347330 19/05/22 19/05/22

EC-DLET-01-02295-2022 MAYANK MAHAJAN 9873347330 19/05/22 19/05/22

EC-DLET-01-02297-2022 MAYANK MAHAJAN 9873347330 19/05/22 19/05/22

SH. SANJAY 
SHARMA-I

PUNJAB NATINAL BANK 
VS PARWEEN KUMAR 
TAWATIYA

SUDHIR 
KUMAR SINGH

AXIS BANK LTD VS 
AFSAR 

mayank_mahajan05@yahoo.c
om

AXIS BANK LTD VS 
BAJINDER VIRK 

mayank_mahajan05@yahoo.c
om

AXIS BANK LTD VS 
SAROJ

mayank_mahajan05@yahoo.c
om

AXIS BANK LTD VS 
VINIT KARAN

mayank_mahajan05@yahoo.c
om

AXIS BANK LTD VS 
NARENDER RANDHIR

mayank_mahajan05@yahoo.c
om



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02296-2022 7905150941advtarapokhriyal@gmail.com 19/05/22 19/05/22

EC-DLET-01-02298-2022 MAYANK MAHAJAN 9873347330 19/05/22 19/05/22

EC-DLET-01-02302-2022 MAYANK MAHAJAN 9873347330 19/05/22 19/05/22

EC-DLET-01-02299-2022 7905150941advtarapokhriyal@gmail.com 19/05/22 19/05/22

EC-DLET-01-02303-2022 MAYANK MAHAJAN 9873347330 19/05/22 19/05/22

EC-DLET-01-02300-2022 MAYANK MAHAJAN 9873347330 19/05/22 19/05/22

SH. SANJAY 
SHARMA-I

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
VINEESH P V

TARA 
POKHRIYAL

AXIS BANK LTD VS 
DEVENDER SHARMA

mayank_mahajan05@yahoo.c
om

AXIS BANK LTD VS 
REENA DEVI

mayank_mahajan05@yahoo.c
om

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
ARUN R

TARA 
POKHRIYAL

AXIS BANK LTD VS 
SUKHBIR

mayank_mahajan05@yahoo.c
om

AXIS BANK LTD VS 
AMRTI SINGH

mayank_mahajan05@yahoo.c
om



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02307-2022 MAYANK MAHAJAN 9873347330 19/05/22 19/05/22

EC-DLET-01-02304-2022 7905150941advtarapokhriyal@gmail.com 19/05/22 19/05/22

EC-DLET-01-02309-2022 7905150941advtarapokhriyal@gmail.com 19/05/22 19/05/22

EC-DLET-01-02310-2022 7905150941advtarapokhriyal@gmail.com 19/05/22 19/05/22

SH. SANJAY 
SHARMA-I

KOTAK MAHINDRA 
BANK LTD VS M S NEW 
SHRI HARI DELHI 
TEMPO SERVICES

mayank_mahajan05@yahoo.c
om

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
AJAY CHAUDHARY

TARA 
POKHRIYAL

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
ITAGI SHIVAKUMAR 

TARA 
POKHRIYAL

CARS24 FINANCIAL 
SERVICES PVT LTD VS D 
S ARUN 

TARA 
POKHRIYAL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02121-2022 9213313229 19/05/22 19/05/22

EC-DLET-01-02312-2022 SAURABH 9810830635 19/05/22 19/05/22

EC-DLET-01-02316-2022 HAIDER ABBAS 9717062924habbas.21@gmail.com 20/05/22 20/05/22

EC-DLET-01-02317-2022 9999855157 20/05/22 20/05/22

EC-DLET-01-02319-2022 B. B. SHARMA 9891887145 21/05/22 21/05/22

SH. SANJAY 
SHARMA-I

M/S VIRENDRA KUMAR 
PROJECT PVT LTD VS 
M/S S. S. ENTERPRISES

SANTOSH 
KUMAR 
BANSAL

LAL MOHAN YADAV VS 
CA COOPERATIVE T/C 
SOCIETY LTD

RUPAYAN FINANCIAL 
AND INDUSTRIAL CO-
ORPORATION LTD VS 
RAJ KUMAR BHATIA

B D CREDITS LTD VS 
JAGESHWAR

JITENDER 
KUMAR YADAV

ADVJITENDERYADAV2017@
GMAIL.COM

DOST FINCAP PVT LTD 
VS RAHUL MUDGIL

Bankebiharisharma@rediffmai
l.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02324-2022 9811044353 21/05/22 21/05/22

EC-DLET-01-02318-2022 9899794006 legal_gm1968@yahoo.co.in 21/05/22 21/05/22

EC-DLET-01-02305-2022 MAYANK MAHAJAN 9873347330 21/05/22 21/05/22

EC-DLET-01-02325-2022 MAYANK MAHAJAN 9873347330 21/05/22 21/05/22

EC-DLET-01-02326-2022 MAYANK MAHAJAN 9873347330 21/05/22 21/05/22

SH. SANJAY 
SHARMA-I

IDBI BANK LIMITED VS 
PARDEEP KUMAR

PARTHIV JA 
MEHTA

KUNTA DEVI VS RAVI 
GUPTA

GHANSHYAM 
MISHRA

KOTAK MAHINDRA 
BANK LTD VS MADAN 
LAL YADAV

mayank_mahajan05@yahoo.c
om

KOTAK MAHINDRA 
BANK LTD VS NANHE 
RAM

mayank_mahajan05@yahoo.c
om

KOTAK MAHINDRA 
BANK LTD VS PREETI 
VIJAY MAURYA

mayank_mahajan05@yahoo.c
om



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02327-2022 LALIT PANDEY 9717391663lalitpandeyadav@gmail.com 21/05/22 21/05/22

EC-DLET-01-02328-2022 MAYANK MAHAJAN 9873347330 21/05/22 21/05/22

EC-DLET-01-02329-2022 LALIT PANDEY 9717391663lalitpandeyadav@gmail.com 21/05/22 21/05/22

EC-DLET-01-02323-2022 VIJAY MISHRA 9711103338legal@ylsa.co.in 21/05/22 21/05/22

EC-DLET-01-02330-2022 LALIT PANDEY 9717391663lalitpandeyadav@gmail.com 21/05/22 21/05/22

SH. SANJAY 
SHARMA-I

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
GIRJESH KUMAR

KOTAK MAHINDRA 
BANK LTD VS JITENDER 
KUMAR

mayank_mahajan05@yahoo.c
om

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
DEEPAK SINGH 
PARIHAR

M/S TENERON LTD VS 
RAJIV SINHA

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
SUSHEEL KUMAR 
AWASTHIAM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02331-2022 LALIT PANDEY 9717391663lalitpandeyadav@gmail.com 21/05/22 21/05/22

EC-DLET-01-02332-2022 LALIT PANDEY 9717391663lalitpandeyadav@gmail.com 21/05/22 21/05/22

EC-DLET-01-02333-2022 RISHABH GULATI 9873709995rishabh.g@live.in 21/05/22 21/05/22

EC-DLET-01-02334-2022 RISHABH GULATI 9873709995rishabh.g@live.in 21/05/22 21/05/22

EC-DLET-01-02335-2022 RISHABH GULATI 9873709995rishabh.g@live.in 21/05/22 21/05/22

SH. SANJAY 
SHARMA-I

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
PARMESH SIDDANNA

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
BALWANTRAO 
LAKHAKAR

M/S BANSAL CREDITS 
LIMITED VS SUNIL 
KUMAR

M/S BANSAL CREDITS 
LIMITED VS BALENDER 
KUMAR TOMAR

M/S BANSAL CREDITS 
LIMITED VS RAVINDRA 
KUMAR



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02336-2022 RISHABH GULATI 9873709995rishabh.g@live.in 21/05/22 21/05/22

EC-DLET-01-02337-2022 RISHABH GULATI 9873709995rishabh.g@live.in 21/05/22 21/05/22

EC-DLET-01-02338-2022 RISHABH GULATI 9873709995rishabh.g@live.in 21/05/22 21/05/22

EC-DLET-01-02339-2022 RISHABH GULATI 9873709995rishabh.g@live.in 21/05/22 21/05/22

EC-DLET-01-02340-2022 MAYANK MAHAJAN 9873347330 21/05/22 21/05/22

SH. SANJAY 
SHARMA-I

M/S BANSAL CREDITS 
LIMITED VS SHEETAL 
PIPLI

M/S BANSAL CREDITS 
LIMITED VS SADIQ 
AMIN

M/S BANSAL CREDITS 
LIMITED VS SAMEY 
KHAN

M/S BANSAL CREDITS 
LIMITED VS 
MOHAMMAD ZAHID

KOTAK MAHINDRA 
BANK LTD VS JAISWAL 
ENTERPRISES

mayank_mahajan05@yahoo.c
om



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02341-2022 MAYANK MAHAJAN 9873347330 21/05/22 21/05/22

EC-DLET-01-02342-2022 MAYANK MAHAJAN 9873347330 21/05/22 21/05/22

EC-DLET-01-02343-2022 MAYANK MAHAJAN 9873347330 21/05/22 21/05/22

EC-DLET-01-02344-2022 MAYANK MAHAJAN 9873347330 21/05/22 21/05/22

EC-DLET-01-02345-2022 MAYANK MAHAJAN 9873347330 21/05/22 21/05/22

SH. SANJAY 
SHARMA-I

KOTAK MAHINDRA 
BANK LTD VS 
RUKUMUDDIN 
MEHTASAB SHAIKH

mayank_mahajan05@yahoo.c
om

KOTAK MAHINDRA 
BANK LTD VS V P 
INFRATECH

mayank_mahajan05@yahoo.c
om

KOTAK MAHINDRA 
BANK LTD VS 
SHREEKRUPA STONE 
CRUSHING CO

mayank_mahajan05@yahoo.c
om

KOTAK MAHINDRA 
BANK LTD VS 
VIGHNESH ROADLINES

mayank_mahajan05@yahoo.c
om

KOTAK MAHINDRA 
BANK LTD VS V P 
INFRATECH

mayank_mahajan05@yahoo.c
om



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02306-2022 MAYANK MAHAJAN 9873347330 21/05/22 21/05/22

EC-DLET-01-02301-2022 MAYANK MAHAJAN 9873347330 21/05/22 21/05/22

EC-DLET-01-02346-2022 MAYANK MAHAJAN 9873347330 23/05/22 23/05/22

EC-DLET-01-02347-2022 MAYANK MAHAJAN 9873347330 23/05/22 23/05/22

EC-DLET-01-02348-2022 MAYANK MAHAJAN 9873347330 23/05/22 23/05/22

SH. SANJAY 
SHARMA-I

KOTAK MAHINDRA 
BANK LTD VS OMKAR 
CONSTRUCTION

mayank_mahajan05@yahoo.c
om

KOTAK MAHINDRA 
BANK LTD VS OMKAR 
CONSTRUCTION

mayank_mahajan05@yahoo.c
om

KOTAK MAHINDRA 
BANK LTD VS OMKAR 
CONSTRUCTION

mayank_mahajan05@yahoo.c
om

KOTAK MAHINDRA 
BANK LTD VS OMKAR 
CONSTRUCTION

mayank_mahajan05@yahoo.c
om

KOTAK MAHINDRA 
BANK LTD VS 
SIDDHIVINAYAK 
ENTERPRISES

mayank_mahajan05@yahoo.c
om



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02349-2022 MAYANK MAHAJAN 9873347330 23/05/22 23/05/22

EC-DLET-01-02355-2022 RAHUL BHARDWAJ8376049807 advocateashok.1@gmail.com. 23/05/22 23/05/22

EC-DLET-01-02356-2022 RAHUL BHARDWAJ8376049807 advocateashok.1@gmail.com. 23/05/22 23/05/22

EC-DLET-01-02358-2022 RAHUL BHARDWAJ8376049807 advocateashok.1@gmail.com. 23/05/22 23/05/22

EC-DLET-01-02360-2022 RAHUL BHARDWAJ8376049807 advocateashok.1@gmail.com. 23/05/22 23/05/22

SH. SANJAY 
SHARMA-I

KOTAK MAHINDRA 
BANK LTD VS 
SHREEKRUPA STONE 
CRUSHING CO

mayank_mahajan05@yahoo.c
om

M/S ELECTRONICA 
FINANCE LTD VS 
INSEPTRA INDIA PVT. 
LTD.

M/S ELECTRONICA 
FINANCE LTD VS 
INSEPTRA INDIA PVT. 
LTD.

M/S ELECTRONICA 
FINANCE LTD VS 
RIDDHI INDUSTRIES

M/S ELECTRONICA 
FINANCE LTD VS 
RIDDHI INDUSTRIES



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02361-2022 RAHUL BHARDWAJ8376049807 advocateashok.1@gmail.com. 23/05/22 23/05/22

EC-DLET-01-02366-2022 B. B. SHARMA 9891887145 23/05/22 23/05/22

EC-DLET-01-02365-2022 ARVIND SHARMA 9810574316 23/05/22 23/05/22

EC-DLET-01-02375-2022 9811252038advocatersgarg@gmail.com 24/05/22 24/05/22

EC-DLET-01-02373-2022 9811252038advocatersgarg@gmail.com 24/05/22 24/05/22

SH. SANJAY 
SHARMA-I

M/S ELECTRONICA 
FINANCE LTD VS FAST 
TECH ENGINEERING

DOST FINCAP PVT LTD 
VS SONU KHAN

Bankebiharisharma@rediffmai
l.com

ANIL CHAUDHARY VS 
NISHA BIJALWAN

M/S CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS 
POONAM CHAUHAN

RAVI SHANKAR 
GARG

M/S KOTAK MAHINDRA 
BANK LTD VS SHIVA 
KANT PANDEY

RAVI SHANKAR 
GARG



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02372-2022 9811252038advocatersgarg@gmail.com 24/05/22 24/05/22

EC-DLET-01-02376-2022 LALIT PANDEY 9717391663lalitpandeyadav@gmail.com 24/05/22 24/05/22

EC-DLET-01-02367-2022 PRAVEEN KUAMR SHARMA9210040583praveenmilania@gmail.com 24/05/22 24/05/22

EC-DLET-01-02381-2022 SANJEEV SAGAR 9811016162 sagarandsagar@live.com 25/05/22 25/05/22

Ec-DLET-01-02383-2022 YASHMEET KAUR9818933150 lawmarkst@gmail.com 25/05/22 25/05/22

SH. SANJAY 
SHARMA-I

M/S KOTAK MAHINDRA 
BANK LTD VS BRAHAM 
PRAKASH

RAVI SHANKAR 
GARG

RAJHANS MOTOR 
INVESTMENT CO VS JAI 
RAJ

CHANDRA KUMAR 
GUPTA VS CHARMS 
INDIA PVT LTD

ICICI BANK LTD VS 
ANKIT KUMAR SINGH

DIVYANSH PRATHAM 
INFRACON PVT LTD VS 
DWARIKA INFOCOM PVT 
LTD



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02388-2022 RISHABH GULATI 9873709995rishabh.g@live.in 25/05/22 25/05/22

EC-DLET-01-022389-2022 RISHABH GULATI 9873709995rishabh.g@live.in 25/05/22 25/05/22

EC-DLET-01-02386-2022 9999855157 25/05/22 25/05/22

EC-DLET-01-02374-2022 ANKIT SHARMA 9650208207 25/05/22 25/05/22

EC-DLET-01-02396-2022 7905150941advtarapokhriyal@gmail.com 26/05/22 26/05/22

SH. SANJAY 
SHARMA-I

M/S ANRFINLEASE PVT 
LTD VS GOPAL

M/S ANRFINLEASE PVT 
LTD VS R S SINGH

BHOLA AUTO FINLEASE 
PVT LTD VS ABHISHEK 
PAL

JITENDER 
KUMAR YADAV

ADVJITENDERYADAV2017@
GMAIL.COM

SOMANY CREMENICS 
LTD VS INDO TECH 
PROJECTS PVT LTD

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
RAKESH SHRINIWAS

TARA 
POKHRIYAL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02397-2022 7905150941advtarapokhriyal@gmail.com 26/05/22 26/05/22

EC-DLET-01-02398-2022 7905150941advtarapokhriyal@gmail.com 26/05/22 26/05/22

EC-DLET-01-02401-2022 LALIT PANDEY 9717391663lalitpandeyadav@gmail.com 26/05/22 26/05/22

EC-DLET-01-02402-2022 LALIT PANDEY 9717391663lalitpandeyadav@gmail.com 26/05/22 26/05/22

SH. SANJAY 
SHARMA-I

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
MANHESH SHARAD 
PATIL

TARA 
POKHRIYAL

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
RAMESH PANDURANG 
VAVHAL

TARA 
POKHRIYAL

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS RAJLAXMI 
TRIPATHY

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS NARENDER 
SINGH



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02403-2022 LALIT PANDEY 9717391663lalitpandeyadav@gmail.com 26/05/22 26/05/22

EC-DLET-01-02404-2022 LALIT PANDEY 9717391663lalitpandeyadav@gmail.com 26/05/22 26/05/22

EC-DLET-01-02406-2022 ADITI GUPTA 9873347330 26/05/22 26/05/22

EC-DLET-01-02405-2022 ARUNIM DINKAR 7503177132 arunimdinkar@gmail.com 26/05/22 26/05/22

EC-DLET-01-02408-2022 ADITI GUPTA 9873347330 26/05/22 26/05/22

SH. SANJAY 
SHARMA-I

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS CHETNA 
GULSHAN JUNEJA

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS VINAY 
KUMAR

KOTAK MAHINDRA 
PRIME LTD VS 
DEEPANSHU HARISH 
DOTANIA

ADITIGUPTA_LAW@yahoo.c
o.in

KOTAK MAHINDRA 
PRIME LTD VS SUNIL 
KUMAR

KOTAK MAHINDRA 
PRIME LTD VS MAMTA 
RANI

ADITIGUPTA_LAW@yahoo.c
o.in



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02410-2022 ARUNIM DINKAR 7503177132 arunimdinkar@gmail.com 26/05/22 26/05/22

EC-DLET-01-02409-2022 ARUNIM DINKAR 7503177132 arunimdinkar@gmail.com 26/05/22 26/05/22

EC-DLET-01-02411-2022 ARUNIM DINKAR 7503177132 arunimdinkar@gmail.com 26/05/22 26/05/22

EC-DLET-01-02413-2022 ARUNIM DINKAR 7503177132 arunimdinkar@gmail.com 26/05/22 26/05/22

EC-DLET-01-02414-2022 ADITI GUPTA 9873347330 26/05/22 26/05/22

SH. SANJAY 
SHARMA-I

KOTAK MAHINDRA 
PRIME LTD VS AAYUB

KOTAK MAHINDRA 
PRIME LTD VS 
YAIPHABA NAOREM 

KOTAK MAHINDRA 
PRIME LTD VS 
BARAHMANAND

KOTAK MAHINDRA 
PRIME LTD VS SHADAB

KOTAK MAHINDRA 
PRIME LTD VS ASHOK 
KUMAR

ADITIGUPTA_LAW@yahoo.c
o.in



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02415-2022 ADITI GUPTA 9873347330 26/05/22 26/05/22

EC-DLET-01-02416-2022 ADITI GUPTA 9873347330 26/05/22 26/05/22

EC-DLET-01-02417-2022 NAVEEN SEHRAWAT9999926997 26/05/22 26/05/22

EC-DLET-01-02418-2022 NAVEEN SEHRAWAT9999926997 26/05/22 26/05/22

EC-DLET-01-02385-2022 RAJEEV SAGAR 9810021846 sagarandsagar@live.com 26/05/22 26/05/22

SH. SANJAY 
SHARMA-I

KOTAK MAHINDRA 
PRIME LTD VS BILAL 
QURESHI

ADITIGUPTA_LAW@yahoo.c
o.in

KOTAK MAHINDRA 
PRIME LTD VS 
CHANDRA MOHAN

ADITIGUPTA_LAW@yahoo.c
o.in

R2K INFRA VS M/S G. R. 
REALCON PVT. LTD.

adv.naveen.sehrawat@gmail.c
om

R2K INFRA VS M/S 
SIKKA INFRA PLANET 
PVT. LTD.

adv.naveen.sehrawat@gmail.c
om

ICICI BANK LTD VS 
SATISH KUMAR



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02063-2022 SAHIL 9910837060Advsahil2016@gmail.com 26/05/22 26/05/22

EC-DLET-01-02390-2022 9811653359 26/05/22 26/05/22

EC-DLET-01-02359-2022 S K TYAGI 9811059032shivktyagi@gmail.com 26/05/22 26/05/22

EC-DLET-01-02462-2022 GAGAN JINDAL 9871365547adv.gagan.jindal@gmail.com 27/05/22 27/05/22

SH. SANJAY 
SHARMA-I

SHREE MAHALAXMI 
ENTERPRISES VS R K 
METAL ENGINEERING 
WORKS

ONSITE RENTALS 
SERVICES PVT. LTD. VS 
CHD DEVELOPERS LTD.

PAVNESH 
MOHAN

STATE BANK OF INDIA 
VS PRAVEEN KUMAR 
SINGH

7VIK FINVESTMENT PVT 
LTD VS JAIBHAGWAN



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02400-2022 9810229189sagar.chawla@nsouthlaw.com 27/05/22 27/05/22

EC-DLET-01-02469-2022 MAYANK MAHAJAN 9873347330 28/05/22 28/05/22

EC-DLET-01-02470-2022 MAYANK MAHAJAN 9873347330 28/05/22 28/05/22

EC-DLET-01-02454-2022 9868521167abhishekkaushik@gmail.com 30/05/22 30/05/22

SH. SANJAY 
SHARMA-I

ANJNA R SAHI VS 
CELEBRINO WELLNESS 
AND HOSPITALITY PVT 
LTD

SAGAR 
CHAWLA

KOTAK MAHINDRA 
BANK LTD VS THE 
KISHABGARH ANJELI 
CO OP TRANSPORT

mayank_mahajan05@yahoo.c
om

KOTAK MAHINDRA 
BANK LTD VS THE BHIM 
COOPERATIVE SOCIETY 
LTD.

mayank_mahajan05@yahoo.c
om

SUBODH PAL VS K STAR 
ESTATE MANAGEMENT 
PVT LTD

ABHISHEK 
KAUSHIK



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02455-2022 9868521167abhishekkaushik@gmail.com 30/05/22 30/05/22

EC-DLET-01-02435-2022 ADITI GUPTA 9873347330 30/05/22 30/05/22

EC-DLET-01-02432-2022 ADITI GUPTA 9873347330 30/05/22 30/05/22

EC-DLET-01-02430-2022 ADITI GUPTA 9873347330 30/05/22 30/05/22

EC-DLET-01-02428-2022 ADITI GUPTA 9873347330 30/05/22 30/05/22

SH. SANJAY 
SHARMA-I

SUBODH PAL VS KSN 
BUILDERS AND 
DEVELOPERS

ABHISHEK 
KAUSHIK

KOTAK MAHINDRA 
BANK LTD VS JASVEER 
SINGH

ADITIGUPTA_LAW@yahoo.c
o.in

KOTAK MAHINDRA 
BANK LTD VS DIGITAL 
SVC INDIA PVT LTD

ADITIGUPTA_LAW@yahoo.c
o.in

KOTAK MAHINDRA 
BANK LTD VS BRIJ 
MOHAN

ADITIGUPTA_LAW@yahoo.c
o.in

KOTAK MAHINDRA 
BANK LTD VS VIRENDER 
SINGH

ADITIGUPTA_LAW@yahoo.c
o.in



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02426-2022 ADITI GUPTA 9873347330 30/05/22 30/05/22

EC-DLET-01-02443-2022 ADITI GUPTA 9873347330 30/05/22 30/05/22

EC-DLET-01-02444-2022 ADITI GUPTA 9873347330 30/05/22 30/05/22

EC-DLET-01-02445-2022 ADITI GUPTA 9873347330 30/05/22 30/05/22

EC-DLET-01-02448-2022 ADITI GUPTA 9873347330 30/05/22 30/05/22

SH. SANJAY 
SHARMA-I

KOTAK MAHINDRA 
BANK LTD VS SUMER 
SINGH

ADITIGUPTA_LAW@yahoo.c
o.in

KOTAK MAHINDRA 
BANK LTD VS SHILPA

ADITIGUPTA_LAW@yahoo.c
o.in

KOTAK MAHINDRA 
BANK LTD VS ISHWAR 
SINGH

ADITIGUPTA_LAW@yahoo.c
o.in

KOTAK MAHINDRA 
BANK LTD VS YASHODA 
NANDAN TRIVEDI

ADITIGUPTA_LAW@yahoo.c
o.in

KOTAK MAHINDRA 
BANK LTD VS JAI 
NARAIN

ADITIGUPTA_LAW@yahoo.c
o.in



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02446-2022 ADITI GUPTA 9873347330 30/05/22 30/05/22

EC-DLET-01-02460-2022 AAYUSHI AGGARWAL9990806333 30/05/22 30/05/22

EC-DLET-01-02476-2022 ARUNIM DINKAR 7503177132 arunimdinkar@gmail.com 30/05/22 30/05/22

EC-DLET-01-02477-2022 ARUNIM DINKAR 7503177132 arunimdinkar@gmail.com 30/05/22 30/05/22

EC-DLET-01-02478-2022 ARUNIM DINKAR 7503177132 arunimdinkar@gmail.com 30/05/22 30/05/22

SH. SANJAY 
SHARMA-I

KOTAK MAHINDRA 
BANK LTD VS AZIM 
AHMED

ADITIGUPTA_LAW@yahoo.c
o.in

RAMASHRAYA 
INDUSTRIES PVT LTD VS 
QUTONE CERAMICS PVT 
LTD

aayushi.aggarwal95@gmail.co
m

KOTAK MAHINDRA 
BANK LTD VS 
MOHAMMAD WASIM

KOTAK MAHINDRA 
BANK LTD VS DHUNNER 
SINGH

KOTAK MAHINDRA 
BANK LTD VS TARA ART 
PRINTERS PVT LTD



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02479-2022 UMESH JOSHI 9910568669advumeshjoshi@gmail.com 30/05/22 30/05/22

EC-DLET-01-02482-2022 ARUNIM DINKAR 7503177132 arunimdinkar@gmail.com 30/05/22 30/05/22

EC-DLET-01-02491-2022 LALIT PANDEY 9717391663lalitpandeyadav@gmail.com 30/05/22 30/05/22

EC-DLET-01-02492-2022 LALIT PANDEY 9717391663lalitpandeyadav@gmail.com 30/05/22 30/05/22

EC-DLET-01-02493-2022 LALIT PANDEY 9717391663lalitpandeyadav@gmail.com 30/05/22 30/05/22

SH. SANJAY 
SHARMA-I

BANK OF BARODA VS 
MUJEEB AHMAD

KOTAK MAHINDRA 
BANK LTD VS CHIRAG 
CHAUDHARY

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS VIRENDER 
GUPTA

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS VIPIN 
KUMAR SINGH

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS 
SEVENHILLS 
AUTOMOBILES PVT LTD



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02494-2022 LALIT PANDEY 9717391663lalitpandeyadav@gmail.com 30/05/22 30/05/22

EC-DLET-01-02499-2022 LALIT PANDEY 9717391663lalitpandeyadav@gmail.com 30/05/22 30/05/22

EC-DLET-01-02420-2022 SUBHASH CHAND 9871286169 30/05/22 30/05/22

EC-DLET-01-02464-2022 9958726491jangraadvocate@gmail.com 30/05/22 30/05/22

EC-DLET-01-02449-2022 ADITI GUPTA 9873347330 31/05/22 31/05/22

SH. SANJAY 
SHARMA-I

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS SANDEEP 
KUMAR GOYAL

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS RAJEEV 
PATHAK

PRAMOD ENTERPRISES 
VS SUKHSEWA MULTI 
HOSPITAL LTD

CNH INDUSTRIAL 
CAPITAL PVT LTD VS 
SUSHIL KUMAR

RAJESH 
JANGRA

KOTAK MAHINDRA 
PRIME LTD VS VED 
SINGH

ADITIGUPTA_LAW@yahoo.c
o.in



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02407-2022 ADITI GUPTA 9873347330 31/05/22 31/05/22

EC-DLET-01-02453-2022 ADITI GUPTA 9873347330 31/05/22 31/05/22

EC-DLET-01-02452-2022 ADITI GUPTA 9873347330 31/05/22 31/05/22

EC-DLET-01-02447-2022 ADITI GUPTA 9873347330 31/05/22 31/05/22

EC-DLET-01-02441-2022 ADITI GUPTA 9873347330 31/05/22 31/05/22

SH. SANJAY 
SHARMA-I

KOTAK MAHINDRA 
PRIME LTD VS HARISH

ADITIGUPTA_LAW@yahoo.c
o.in

KOTAK MAHINDRA 
PRIME LTD VS BRAHAM 
PRAKASH

ADITIGUPTA_LAW@yahoo.c
o.in

KOTAK MAHINDRA 
PRIME LTD VS ANJANA 
SHARMA

ADITIGUPTA_LAW@yahoo.c
o.in

KOTAK MAHINDRA 
PRIME LTD VS VIABHAV 
TOMAR

ADITIGUPTA_LAW@yahoo.c
o.in

KOTAK MAHINDRA 
PRIME LTD VS VINOD 
KUMAR J

ADITIGUPTA_LAW@yahoo.c
o.in



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02440-2022 ADITI GUPTA 9873347330 31/05/22 31/05/22

EC-DLET-01-02437-2022 ADITI GUPTA 9873347330 31/05/22 31/05/22

EC-DLET-01-02434-2022 ADITI GUPTA 9873347330 31/05/22 31/05/22

EC-DLET-01-02433-2022 ADITI GUPTA 9873347330 31/05/22 31/05/22

EC-DLET-01-02431-2022 ADITI GUPTA 9873347330 31/05/22 31/05/22

SH. SANJAY 
SHARMA-I

KOTAK MAHINDRA 
PRIME LTD VS ASHOK 
KUMAR

ADITIGUPTA_LAW@yahoo.c
o.in

KOTAK MAHINDRA 
PRIME LTD VS GANGA 
SHARMA

ADITIGUPTA_LAW@yahoo.c
o.in

KOTAK MAHINDRA 
PRIME LTD VS 
SURENDRA KUMAR

ADITIGUPTA_LAW@yahoo.c
o.in

KOTAK MAHINDRA 
PRIME LTD VS SUBHASH 
SINGH

ADITIGUPTA_LAW@yahoo.c
o.in

KOTAK MAHINDRA 
PRIME LTD VS ATUL 
MALHOTRA

ADITIGUPTA_LAW@yahoo.c
o.in



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

EC-DLET-01-02429-2022 ADITI GUPTA 9873347330 31/05/22 31/05/22

ADITI GUPTA 9873347330 31/05/22 31/05/22

ADITI GUPTA 9873347330 31/05/22 31/05/22

ADITI GUPTA 9873347330 31/05/22 31/05/22

ADITI GUPTA 9873347330 31/05/22 31/05/22

SH. SANJAY 
SHARMA-I

KOTAK MAHINDRA 
PRIME LTD VS KARMBIR 
J

ADITIGUPTA_LAW@yahoo.c
o.in

EC-DLET-01-02427-
2022

KOTAK MAHINDRA 
PRIME LTD VS 
HARKESH

ADITIGUPTA_LAW@yahoo.c
o.in

EC-DLET-01-02425-
2022

KOTAK MAHINDRA 
PRIME LTD VS 
JITENDRA KUMAR

ADITIGUPTA_LAW@yahoo.c
o.in

EC-DLET-01-02450-
2022

KOTAK MAHINDRA 
PRIME LTD VS 
GAJAVAKRA SHIVAAY 
TEXTILES PVT. LTD.

ADITIGUPTA_LAW@yahoo.c
o.in

EC-DLET-01-02436-
2022

KOTAK MAHINDRA 
PRIME LTD VS 
GAJAVAKRA SHIVAAY 
TEXTILES PVT. LTD.

ADITIGUPTA_LAW@yahoo.c
o.in



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

LALIT PANDEY 9717391663lalitpandeyadav@gmail.com 31/05/22 31/05/22

LALIT PANDEY 9717391663lalitpandeyadav@gmail.com 31/05/22 31/05/22

LALIT PANDEY 9717391663lalitpandeyadav@gmail.com 31/05/22 31/05/22

LALIT PANDEY 9717391663lalitpandeyadav@gmail.com 31/05/22 31/05/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-02495-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS VIJAY 
KUMAR SINGLA

EC-DLET-01-02498-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS MOHD 
FARUK 

EC-DLET-01-02497-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS RAVINDER 
KUMAR SAHNI

EC-DLET-01-02496-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS VIJAYATA 
MAKKAR



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

LALIT PANDEY 9717391663lalitpandeyadav@gmail.com 31/05/22 31/05/22

LALIT PANDEY 9717391663lalitpandeyadav@gmail.com 31/05/22 31/05/22

LALIT PANDEY 9717391663lalitpandeyadav@gmail.com 31/05/22 31/05/22

LALIT PANDEY 9717391663lalitpandeyadav@gmail.com 31/05/22 31/05/22

LALIT PANDEY 9717391663lalitpandeyadav@gmail.com 31/05/22 31/05/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-02439-
2022

SOBEK AUTO INDIA PVT. 
LTD. VS ISLAND AUTO 
GROUPS

EC-DLET-01-02442-
2022

SOBEK AUTO INDIA PVT. 
LTD. VS ISLAND AUTO 
GROUPS

EC-DLET-01-02501-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS DINESH 
KUMAR DUBEY

EC-DLET-01-02504-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS NAVEEN 
RAJPUT

EC-DLET-01-02505-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS JAYANTI 
PARSAD



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

LALIT PANDEY 9717391663lalitpandeyadav@gmail.com 31/05/22 31/05/22

ADITI GUPTA 9873347330 31/05/22 31/05/22

UMESH JOSHI 9910568669advumeshjoshi@gmail.com 31/05/22 31/05/22

UMESH JOSHI 9910568669advumeshjoshi@gmail.com 31/05/22 31/05/22

UMESH JOSHI 9910568669advumeshjoshi@gmail.com 31/05/22 31/05/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-02506-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS ASHOK 
PAWAR

EC-DLET-01-02511-
2022

KOTAK MAHINDRA 
PRIME LTD VS VIVEK 
MITTAL

ADITIGUPTA_LAW@yahoo.c
o.in

EC-DLET-01-02461-
2022

BANK OF BARODA VS 
DEVANAND CHAUHAN 

EC-DLET-01-02438-
2022

BANK OF BARODA VS 
VIBHUTI BHUSHAN

EC-DLET-01-02451-
2022

BANK OF BARODA VS 
MUJEEB AHMAD



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

SUMEDHA DUA 9891560587MAIL@AEQUITASLEGAL.IN 31/05/22 31/05/22

AMIT SISODIA 9212327910amitsisodia19@gmail.com 31/05/22 31/05/22

9873407861prateeksh1986@gmail.com 31/05/22 31/05/22

9810849776dinkarattorney@gmail.com 31/05/22 31/05/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-02486-
2022

ARUN DUA VS ANIL 
PAPNEJA

EC-DLET-01-02458-
2022

RUCHIKA SINGH VS 
PRADEEP DIRECTOR 
M/S BHUSHAN 
SERVEXPERT PVT. LTD.

EC-DLET-01-02510-
2022

E AND A ENGINEERING 
SOLUTIONS VS 
SUPERFIL 
ENGINEERING PVT. 
LTD.

PRATEEK 
SHARMA

EC-DLET-01-02509-
2022

M/S P P FASHIONS PVT 
LTD VS ADITYA BIRLA 
FASHION AND RETAILS 
LTD AND OTHERS 

DINKAR 
KUMAR



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 CS(COMM)-35/2022 9990042642 sri.anshu83@gmail.com 02.05.2022 02.05.2022

CS(COMM)-36/2022 9990042642 sri.anshu83@gmail.com 02.05.2022 02.05.2022

OMP(COMM)-3/2022 MOHD. ZAHID 9811750070 zahidkhan@gmail.com 02.05.2022 30.04.2022

CS(COMM)-37/2022 9868597298 mailmejpgupta@gmail.com 04.05.2022 04.05.2022

EX(COMM)-22/2022 VIDUR SIKKA 9891613863 raghav.adv7b@gmail.com 05.05.2022 13.01.2022

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)
(w.e.f- 20.07.2021)

NORTH 
EAST

CANARA BANK VS NITIN 
TOMAR

ANKUR 
AGGARWAL

CANARA BANK VS 
SACHIN KUMAR

ANKUR 
AGGARWAL

MANISHA SAXENA & 1 
OTHERS VS HINDUJA 
HOUSING FINANCE 
LIMITED  & OTHERS

SURENDER KUMAR VS 
SHAKIR

JHINNOO 
PRASAD GUPTA

FINOVA CAPITAL PVT 
LTD VS RAHUL MITTAL 
AND OTHERS



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17

EX(COMM)-23/2022 ROHIT BOHRA 7500984272 mohitbalsla24@gmail.com 06.05.2022 10.01.2022

C.S(COMM)-38/2022 SUNIL KUMAR 9310109123 advsonikatomar@gmail.com 07.05.2022 07.05.2022

EX(COMM)-24/2022 VIDUR SIKKA 7838737001 ritarora91@gmil.com 07.05.2022 18.01.2022

CS(COMM)-39/2022 9899408618 shaliniadvocate@gmail.com 11.05.2022 11.05.2022

EX(COMM)-25/2022 ROHTI BOHRA 7838737001 ritarora91@gmil.com 11.05.2022 11.05.2022

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)
(w.e.f- 20.07.2021)

NORTH 
EAST

KOTAK MAHINDRA 
PRIME LTD  VS ASHISH 
JAISWAL

STATE BANK  OF INDIA 
VS SH. BALBIR SINGH

FINOVA CAPITAL PVT 
LTD VS NAFEES KHAN  
AND  OTHERS

STATE BANK  OF INDIA 
VS MANOJ KUMAR

SHALINI 
UPADHYAY

KOTAK MAHINDRA 
PRIME LTD VS LIYAKAT 
A AND OTHERS



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17

EX(COMM)-26/2022 8285002845 litigation@srcslegal.com 11.05.2022 11.05.2022

ARBA(COMM)-1/2022 ANKIT DANG 7503503158 N/A 19.05.2022 19.05.2022

EX(COMM)-27/2022 SUNNY ARORA 8285002845 litigation@srcslegal.com 19.05.2022 17.05.2022

EX(COMM)-28/2022 SUNNY ARORA 8285002845 litigation@srcslegal.com 19.05.2022 17.05.2022

EX(COMM)-29/2022 SUNNY  ARORA 8285002845 litigation@srcslegal.com 19.05.2022 19.05.2022

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)
(w.e.f- 20.07.2021)

NORTH 
EAST

SBI CARDS AND 
PAYMENTS SERVICE 
PVT LTD. VS IMRAN 
MALIK

WASIQUR 
RAHMAN 
KHAN

RINKU VS M/S ENTRUST 
OVERSEAS PVT LTD

BAJAJ HOUSING 
FINANCE LTD VS 
RAMPHAL SINGH

BAJAJ HOUSING 
FINANCE  LTD VS  
RAMPHAL  SINGH

BAJAJ HOUSING 
FINANCE LTD. VS 
BRIJESH KUMAR



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17

EX(COMM)-30/2022 8588826768 mpchaudhary07@gmail.com 19.05.2022 19.05.2022

CS(COMM)-40/2022 99990042642 sri.anshu83@gmail.com 20.05.2022 20.05.2022

CS(COMM)-41/2022 99990042642 sri.anshu83@gmail.com 20.05.2022 20.05.2022

EX(COMM)-31/2022 8010215314 aravikramshukla@gmail.co,m 20.05.2022 20.05.2022

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)
(w.e.f- 20.07.2021)

NORTH 
EAST

PAWAN MAHESHWARI 
VS SHITLA MSHRA

MORESHWAR 
PRASAD

CANARA BANK VS M/S 
SKY WALL MOUNT AND 
OTHERS

ANKUR 
AGGARWAL

CANARA BANK VS SMT 
SHANTI 
BHANDARILEGAL 
HEIRW/O LATE MR 
SHANKAR SINGH 
BHANDARIPROP OF M/S 
S2 LUBES

ANKUR 
AGGARWAL

M/S KOGTA FINANCIAL 
INDIA LIMITED VS 
IMAMMUDDIN 
KALAMUDDIN AND 
OTHERS

RECOVERY 
AND MESNE 
PROFIT



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17

EX(COMM)-32/2022 8010215314 aravikramshukla@gmail.co,m 20.05.2022 20.05.2022

CS(COMM)-42/2022 99990042642 sri.anshu83@gmail.com 25.05.2022 20.05.2022

CS(COMM)-43/2022 UMESH JOSHI 9871828208 deepanshugoyal62@gmail.com27.05.2022 27.05.2022

CS(COMM)-44/2022 9910568669 adyumeshjoshi@gmail.com 27.05.2022 27.05.2022

CS(COMM)-45/2022 9910568669 adyumeshjoshi@gmail.com 27.05.2022 27.05.2022

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)
(w.e.f- 20.07.2021)

NORTH 
EAST

MS KOGTA FINANCIAL 
INDIA LTD VS WASIM 
RAJA  AND OTHER

SHARWN 
KUMAR 
TIWARI

CANARA BANK VS M/S 
BLK TRADING AND CO 
TROUGH ITS PROP. SH. 
BILAL HAMID AND  
OTHER

ANKUR 
AGGARWAL

BANK OF BARODA VS 
DEEPANSHU PROP M/S 
GOYAL HARDWARE

BANK OF BARODA VS 
JATIN GOSWAMI

JOSHI AND 
ASSOCIATES

BANK  OF  BARODA VS 
RAHUL TIWARI 

JOSHI AND 
ASSOCIATES



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17

9811736977 aslawassociates.as@gmail.com 27.05.2022 27.05.2022

9811478243 lawexcel@gmail.com 27.05.2022 27.05.2022

C.S(COMM)-46/2022 SBI VS BOBI 9810210832 vijayprakash9682@gmail.com 30.05.2022 30.05.2022

9818712378 31.05.2022 30.05.2022

CS(COMM)-47/2022 9811736977 aslawassociates.as@gmail.com 31.05.2022 31.05.2022

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)
(w.e.f- 20.07.2021)

NORTH 
EAST

OMP(COMM)-
04/2022

RINKU VS M/S ENTRUST 
OVERSEAS PVT LTD

ARVIND 
SHARMA

OMP(COMM)-
05/2022

GOVT. OF NCT OF DELHI 
VS M/S GORKHA 
SECURITY SEVICES

MUKESH 
ANAND

VIJAY 
PRAKASH

OMP(COMM)-
06/2022

MAHESH KUMAR VS 
MATSYA FINCAP 
PRIVATE LIMITED

MUDDASSIR 
DAIYYAN

muddassir.daiyyan@gmail.co
m

M/S HILTI INDIA PVT 
LTD VS MR LOKESH 
SHARMA PROPRIETOR 
LAKSHYA ENTERPRISES

ARVIND 
SHARMA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17

EX(COMM)-33/2022 BAMBA 9369850733 31.05.2022 31.05.2022

18 Shahdara CS (COMM)/311/2022 OPS ENTERPRISES PVT LTD Vs AJAY SHOPPING CENTRE THROUGH ITS PROP SHRI RAMESH KUMAR SHARMAMANJU JAIN(P), 9818321621manjujain3.97@gmail.com 05-05-2022 05-05-2022

CS (COMM)/312/2022 KOMT SOLUTIONS PRIVATE LTD Vs BALAJI TRADERSmanish kumar(P), 9871214093associatesrudram@gmail.com 05-05-2022 05-05-2022

Execution (Comm)/30/2022M/S ARROW ARCHITECTURAL SYSTEMS Vs M/S AGH WIRES PVT LTDSUNIL KUMAR(P), 9899758004 07-05-2022 07-05-2022

Execution (Comm)/32/2022VIJENDER SINGH TYAGI Vs EAST DELHI MUNICIPAL CORPORATIONSATYENDRA KUMAR SINGH(P),9811015335legal@katyalassociates.com 07-05-2022 07-05-2022

CS (COMM)/328/2022M/S MAHEEKA INDUSTRIES LLP Vs M/S JAINCO APPARELSSWADESH BANSAL(P),9899984679 11-05-2022 11-05-2022

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)
(w.e.f- 20.07.2021)

NORTH 
EAST

KOTAK MAHINDRA 
PRIME LTD VS PARVESH 
KUMAR

BNNLITIGATION@GMAIL.C
OM

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE 
(COMMERCIAL) 

legallocusconsociate.gmail.co
m

swadeshbansal73804@gmail.c
om



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18 Shahdara

Execution (Comm)/36/2022KOTAK MAHINDRA PRIME LTD Vs ZAHID ALIRohit Bohra(P), 92135280731980adv@gmail.com 11-05-2022 11-05-2022

CS (COMM)/325/2022STATE BANK OF INDIA Vs MONIKA TOMARShalini Upadhyay(P),9899408618shaliniadvocate@gmail.com 11-05-2022 11-05-2022

CS (COMM)/326/2022M/S MAHEEKA INDUSTRIES LLP Vs M/S MAHA DURGA TRADING COMPANYSWADESH BANSAL(P),9899984679 11-05-2022 11-05-2022

CS (COMM)/327/2022VIVEK GOYAL Vs DEVENDRA NATH GUPTAANKUR SINGHAL(P),9811126091 11-05-2022 11-05-2022

CS (COMM)/324/2022STATE BANK OF INDIA Vs RAJ TOMARShalini Upadhyay(P),9899408618shaliniadvocate@gmail.com 11-05-2022 11-05-2022

Execution (Comm)/34/2022KOTAK MAHINDRA PRIME LTD Vs VISHAL KANDHARIRohit Bohra(P), 9811015335legal@katyalassociates.com 11-05-2022 11-05-2022

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE 
(COMMERCIAL) 

swadeshbansal73804@gmail.c
om

ankursinghaladvocate@gmail.c
om



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18 Shahdara

Execution (Comm)/35/2022KOTAK MAHINDRA PRIME LTD Vs DEEPAK SO LAXMANRohit Bohra(P), 9811015335legal@katyalassociates.com 11-05-2022 11-05-2022

CS (COMM)/332/2022PUNJAB AND SIND BANK Vs SIPPY TRADERSAMIT KUMAR MISHRA(P),9717743446 13-05-2022 13-05-2022

CS (COMM)/334/2022ADIDAS AG Vs ASHOK KUMARAASTHA SHARMA(P),9718209970mail@thelegist.com 17-05-2022 17-05-2022

OMP (I) (COMM)/167/2022KOTAK MAHINDRA BANK LTD Vs JAI KARANTANUJ AGRAWAL(P),9599153502tagrawal.5@gmailcom 17-05-2022 17-05-2022

OMP (I) (COMM)/168/2022KOTAK MAHINDRA BANK LTD Vs NATTHI LAL UPADHYATANUJ AGRAWAL(P),9599153502tagrawal.5@gmailcom 17-05-2022 17-05-2022

CS (COMM)/340/2022PUNJAB AND SIND BANK Vs RUDRACHITRA MALHOTRA(P),9212888057chitrasobti@gmail.com 20-05-2022 20-05-2022

CS (COMM)/338/2022MOHD NASIR Vs MR ISLAMUDDINNEELAM KUMARI(P),9319141145yu2111an.iplp@gmail.com 20-05-2022 20-05-2022

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE 
(COMMERCIAL) 

amitmishramanu14@gmail.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18 Shahdara

CS (COMM)/339/2022PUNJAB AND SIND BANK Vs BALRAJCHITRA MALHOTRA(P),9212888057chitrasobti@gmail.com 20-05-2022 20-05-2022

CS (COMM)/344/2022SHREE KAMADGIRI ENTERPRISES PVT LTD Vs HDFC BANK LIMITEDRupendev Sharma(P),9811217875 21-05-2022 21-05-2022

CS (COMM)/347/2022M/S SKY TEXPROS PVT LTD Vs MS V MARC ELECTTRICALS PRIVATE LIMITEDRAJESH KUMAR SINGH(P),9811159874advocatens@yahoo.com 23-05-2022 23-05-2022

CS (COMM)/348/2022LUCKY JACKET CLUB THROUGH PROP VICKY JAISWAL Vs MUFADDAL DAWOODBHAI NALWAL PROP OF M/S MUFEE HOSIERYJ S Jaiswal(P), 8826692102jaiswal1512@gmail.com 24-05-2022 24-05-2022

CS (COMM)/349/2022DOLLY SHARMA Vs PRAVEEN GARGRAJESH KAJLA(P), 9811239251rajeshkajla@gmail.com 24-05-2022 24-05-2022

OMP (I) (COMM)/175/2022KOTAK MAHINDRA BANK LTD Vs MAHENDER SINGHTANUJ AGRAWAL(P),9599153502tagrawal.5@gmailcom 24-05-2022 24-05-2022

CS (COMM)/353/2022SUSHILA JAIN Vs VINAY AHUJABIRENDER BHATT(P),7838076621birenderlawyer@gmail.com 25-05-2022 25-05-2022

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE 
(COMMERCIAL) 

vashishtassociates99@gmai.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18 Shahdara

CS (COMM)/352/2022KLJ PARAFLEX INDIA LIMITED Vs DHARMENDRA SINGH CHAUHANJUSNEET SINGH KOHLI(P),9999631964jasneetsinghkohli@gmail.com 25-05-2022 25-05-2022

OMP (I) (COMM)/177/2022KOTAK MAHINDRA BANK LTD Vs RATAN SINGHTANUJ AGRAWAL(P),9599153502tagrawal.5@gmailcom 27-05-2022 27-05-2022

CS (COMM)/355/2022M/S SKY TEXPROS PRIVATE LIMITED Vs RUCHIKA JAIN PROPRAJESH KUMAR SINGH(P),9810059246advocatevns@yahoo.com 27-05-2022 27-05-2022

CS (COMM)/356/2022ALL WAYS LOGISTICS INDIA PVT LTD Vs QUALITY NON WOVEN FABRIQAKSHAY KUMAR(P),9811479499 27-05-2022 27-05-2022

MISC DJ/373/2022 SALEK CHAND JAIN AND SONS Vs ANSHUL KHANNAAditya Jain(P), 8383953944jainadityara@yahoo.com 27-05-2022 27-05-2022

CS (COMM)/366/2022SH VINOD KUMAR BATRA Vs SH SANDEEP GUPTAKulwant Kaur(P), 9873476464dalipanand990@gmail.com 30-05-2022 30-05-2022

CS (COMM)/365/2022SUNIL JAIN Vs SHREEKUNJ IMPEX AND ANRASHU JAIN(P), 9811281405adv.ashu74@gmail.com 30-05-2022 30-05-2022

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE 
(COMMERCIAL) 

legalaffair.133@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18 Shahdara

CS (COMM)/364/2022FLYING HORSE IMPEX PVT LTD THRU AR Vs DHRUV IMPEX THRU ITS PROPRIETOR SACHIN JAINSATYA PRAKASH NANGIA(P),9810068576kumarkrishan1972@gmail.com30-05-2022 30-05-2022

19 Shahdara CS (COMM)/309/2022OP AND SONS TRADERS PVT LTD Vs MAA SUSWANI TEXTILE THROUGH ITS PROP HANSRAJ SURANAMANJU JAIN(P), 9818321621majujain3097@gmail.com 02-05-2022 02-05-2022

CS (COMM)/308/2022VARDHMAN TEXTILES Vs YASH JI TEXILESMonica Goel(P), 8800401525 02-05-2022 02-05-2022

CS (COMM)/315/2022 CANARA BANK Vs DEVENDER SINGHRISHI CHAWLA(P), 9958602302282surajkumar@gmail.com 07-05-2022 07-05-2022

CS (COMM)/316/2022 JAMMU AND KASHMIR BANK LTD Vs RAKSEH KUMARSUMEET ANAND(P),9953154353sumeetanandadv@gmail.com 07-05-2022 07-05-2022

CS (COMM)/317/2022 HARJIT SINGH Vs HARPREET SINGHSAGAR BHARDWAJ(P),9810047548satishpandit@gmail.com 07-05-2022 07-05-2022

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE 
(COMMERCIAL) 

MS. SUKHVINDER 
KAUR DJ COMM – 02 

monicagoelaessociates@gmail.
com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

19 Shahdara

CS (COMM)/313/2022 MOHAN ENTERPRISES Vs SMRUTI COLLECTIONVIKAS KUMAR SINGH(P),9818068661advocatevikassingh@yahoo.in 07-05-2022 07-05-2022

CS (COMM)/314/2022 RAJENDER KUMAR RASTOGI Vs EAST DELHI MUNICIPAL COPORATIONSATYENDRA KUMAR SINGH(P),9811161525sksingh16@gmail.com 07-05-2022 07-05-2022

CS (COMM)/323/2022KALPATRU GARMENTS Vs UPHAR MAHALDINESH SINGH(P), 9289124180 11-05-2022 11-05-2022

CS (COMM)/322/2022KRISHAN PAL SINGH Vs NUTRICANE  BEVERAGES PRIVATE LIMITEDDAYA NAND SHARMA(P),9818384002 11-05-2022 11-05-2022

CS (COMM)/320/2022RAJDHANI FLOUR MILLS LTD Vs VIKAS OBEROISANJAY KUMAR(P),9818336108sanjayk.advocate@gmail.com 11-05-2022 11-05-2022

CS (COMM)/319/2022 PUNJAB AND SIND BANK Vs ANIL KUMARGEETA SATIJA(P), 8851539983 11-05-2022 11-05-2022

MS. SUKHVINDER 
KAUR DJ COMM – 02 

advocatedineshsingh2017@gm
ail.com

advocatessatondra02@gmail.c
om

advocategeetavohra@gmail.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

19 Shahdara

CS (COMM)/321/2022 PUNJAB AND SIND BANK Vs ANU GUPTAGEETA SATIJA(P), 8851539983 11-05-2022 11-05-2022

CS (COMM)/331/2022 STATE BANK OF INDIA Vs AMIT KUMAR SARAWATShalini Upadhyay(P),9899408618shaliniadvocate@gmail.com 12-05-2022 12-05-2022

CS (COMM)/330/2022BALESHWAR DAYAL Vs HARISH KUMARSandhaya Gupta(P), 9819206567radhylalsharma@gmail.com 12-05-2022 12-05-2022

CS (COMM)/333/2022PURE NATURALS Vs M/S SOLUTIONS INTERNATIONALS INCTUSHAR SHARMA(P),7676909742ek.singh@legelawpartners.com13-05-2022 13-05-2022

CS (COMM)/335/2022ADIDAS AG Vs ASHOK KUMARAASTHA SHARMA(P),9810481016mail@thelegist.com 17-05-2022 17-05-2022

CS (COMM)/336/2022LEVI STRAUSS AND COMPANY Vs ASHOK KUMARAASTHA SHARMA(P),9810481016mail@thelegist.com 17-05-2022 17-05-2022

CS (COMM)/337/2022RAKESH KUMAR JAIN Vs ROHIT GUPTAGAURAV KUMAR(P),9818964696pradeeptiotia@gmail.com 19-05-2022 19-05-2022

MS. SUKHVINDER 
KAUR DJ COMM – 02 

advocategeetavohra@gmail.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

19 Shahdara

CS (COMM)/341/2022 BANK OF BARODA Vs MR AJAY MITTALRAJESH KUMAR TIWARI(P),9899913203advsudhashukla@gmail.com 20-05-2022 20-05-2022

CS (COMM)/342/2022BANK OF BARODA Vs KARUNESH AGGARWALRAJESH KUMAR TIWARI(P),9899913203advsudhashukla@gmail.com 20-05-2022 20-05-2022

CS (COMM)/343/2022THROUGH ITS AUTHORISED REPRESENTATIVE Vs MUKESH KUMARJUSNEET SINGH KOHLI(P),9999631964jasneetsinghkohli@gmail.com 20-05-2022 20-05-2022

CS (COMM)/346/2022HARSHA ASSOCIATES Vs MAHESH CHAND GUPTAMUKESH MOHAN(P),8448370312mukesh@glawz.com 23-05-2022 23-05-2022

CS (COMM)/345/2022HARSHA ASSOCIATES Vs MAHESH CHAND GUPTAMUKESH MOHAN(P),8448370312mukesh@glawz.com 23-05-2022 23-05-2022

CS (COMM)/350/2022RAJ KUMAR SARSWAT PROP OF M/S PAWAN GARMENTS Vs AHMAD ALI PROP OF M/S FASHION CORNERASHWANI KUMAR(P),9891200739 25-05-2022 25-05-2022

MS. SUKHVINDER 
KAUR DJ COMM – 02 

ashwanikchandrani@gmail.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

19 Shahdara

CS (COMM)/351/2022 LUCKY JACKET CLUB THROUGH PROP VICKY JAISWAL Vs NAVEEN KUMAR GUPTA PROP OF M/S GANPATI GARMENTSJ S Jaiswal(P), 9711004714advjaiswal1512@gmail.com 25-05-2022 25-05-2022

CS (COMM)/354/2022GANESH PLASTIC INDUSTRIES Vs S K TECHNOLOGIESNAVEEN KUMAR GOYAL(P),9810215264naveenkgoyal@yahoo.com 26-05-2022 26-05-2022

CS (COMM)/357/2022SKY TEXPROS PRIVATE LTD Vs ANAND JAIN PROPRAJESH KUMAR SINGH(P),9810059246advocatevns@yahoo.com 28-05-2022 28-05-2022

CS (COMM)/358/2022M/S RAKMAN INDUSTRIES LIMITED Vs MS RUCHIKA JAIN PROPRAJESH KUMAR SINGH(P),9810059246advocatevns@yahoo.com 28-05-2022 28-05-2022

CS (COMM)/362/2022NARESH KUMAR Vs MD FAZIL @ MOHD FASIL @ MOHD FAZIL SUFIMohit Khanna(P), 9818539988advmohitkhanna@gmail.com 30-05-2022 30-05-2022

CS (COMM)/360/2022STATE BANK OF INDIA Vs SEEMA GUPTASHIV KUMAR TYAGI(P),9811059032shivktyagi1@gmail.com 30-05-2022 30-05-2022

CS (COMM)/363/2022LEVI STRAUSS AND COMPANY Vs ASHOK KUMARAASTHA SHARMA(P),9718209970mail@thelegist.com 30-05-2022 30-05-2022

MS. SUKHVINDER 
KAUR DJ COMM – 02 



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

19 Shahdara

CS (COMM)/361/2022 RSPL LTD Vs M/S NIRWAL ENTERPRISESDHARMENDRA KUMAR YADAV(P),9811129304 30-05-2022 30-05-2022

CS (COMM)/383/2022SHREE SAI SALES Vs SHRI SHYAM COLLECTIONABHISHEK BAJPAI(P),9811642330 31-05-2022 31-05-2022

CS (COMM)/368/2022BANK OF BARODA Vs TARUN SHARMA PROP M/S TARUN PET PLASTUMESH JOSHI(P), 9910568669advumeshjoshi@gmial.com 31-05-2022 31-05-2022

CS (COMM)/367/2022PUNJAB AND SIND BANK Vs DHEERAJVishal Soni(P), 9868588173sanjeetaadv@gmail.com 31-05-2022 31-05-2022

Execution (Comm)/26/2022AXIS BANK LTD Vs BALA JATIN ANAND(P), 9871040589indolexlaw@gmail.com 02-05-2022 02-05-2022

Execution (Comm)/27/2022AXIS BANK LTD Vs MICKY NARANGJATIN ANAND(P), 9871040589indolexlaw@gmail.com 02-05-2022 02-05-2022

Execution (Comm)/28/2022IIFL FINANCE LTD Vs ZARA STOREVIDUR SIKKA(P), 8923507004sakshi.sharma@trulegal.co.on 07-05-2022 07-05-2022

MS. SUKHVINDER 
KAUR DJ COMM – 02 

sanjeev.singh@singhnassociat
es.com

advsajjankumaraggarwal@gms
il.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

19 Shahdara

Execution (Comm)/29/2022KOTAK MAHINDRA PRIME LTD Vs SHIVANI ARYA AND ANRKUSHAL KUMAR(P),9958724670 07-05-2022 07-05-2022

Execution (Comm)/33/2022KOTAK MAHINDRA BANK LTD Vs AMAN PEERAnkur Katyal(P), 8527383235amanpeermusic@gmail.com 11-05-2022 11-05-2022

Execution (Comm)/37/2022INTEC CAPITAL LTD Vs MS SPA ENGINEERING SERVIESRISHU AGARWAL(P),9990918352 13-05-2022 13-05-2022

OMP (COMM)/3/2022JAN MOHAMMAD Vs SHRI RAM TRANSPORT FINANCE COMPANY LTDSUNIL KUMAR(P), 7982690338muneeshshukla06@gmail.com 05-05-2022 05-05-2022

OMP (I) (COMM)/166/2022AXIS BANK LIMITED Vs SAVITA THAKURRAJESH KUMAR(P),9958726491jangraadvocate@gmail.com 07-05-2022 07-05-2022

OMP (I) (COMM)/165/2022AXIS BANK LIMITED Vs KULDEEP SINGHRAJESH KUMAR(P),9958726491jangraadvocate@gmail.com 07-05-2022 07-05-2022

MS. SUKHVINDER 
KAUR DJ COMM – 02 

kushal.kumar@eruditelegal.asi
a

rishuagarawal.legal@gmail.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

19 Shahdara

OMP (I) (COMM)/170/2022KOTAK MAHINDRA BANK LTD Vs UNNATI TRANSPOTTANUJ AGRAWAL(P),9599153502tagrawal.5@gmail.com 17-05-2022 17-05-2022

OMP (I) (COMM)/171/2022KOTAK MAHINDRA BANK LTD Vs MOHD NAFEESTANUJ AGRAWAL(P),9599153502 17-05-2022 17-05-2022

OMP (I) (COMM)/169/2022KOTAK MAHINDRA BANK LTD Vs MAHMUD KHANTANUJ AGRAWAL(P),9599153502tagrawal.5@gmail.com 17-05-2022 17-05-2022

OMP (I) (COMM)/172/2022KOTAK MAHINDRA PRIME Vs PRITPAL SINGH GUJRAL SINCE DECEASED THROUGH HIS WIFE JASKIRAI KAURMAYANK MAHAJAN(P),9873347330 19-05-2022 19-05-2022

OMP (I) (COMM)/176/2022KOTAK MAHINDRA BANK LTD Vs NITESHTANUJ AGRAWAL(P),9599153502tagrawal.5@gmail.com 26-05-2022 26-05-2022

OMP (COMM)/5/2022UNION OF INDIA Vs RAM SINGHBHARAT KUMAR SAINI(P),1122485217eepwddelhim211@gamil.com 28-05-2022 28-05-2022

MS. SUKHVINDER 
KAUR DJ COMM – 02 

tagrawal.5@gmail.com

mayankmahajan05@yahoo.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

20 North-West NIL

21 NORTH CS (COMM)/275/2022CANARA BANK Vs GAUTAM ENTERPRISES 24-05-2022

CS (COMM)/274/2022CANARA BANK Vs RAMAN KHANNA 24-05-2022

SH. GURDEEP 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL) 

MS. BARKHA
GUPTA, DJ(COMM)

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

21 NORTH

CS (COMM)/276/2022CANARA BANK Vs VASUDEV GARMENTS 24-05-2022

CS (COMM)/277/2022 CANARA BANK Vs RANI GARG 24-05-2022

CS (COMM)/273/2022UNION BANK OF INDIA Vs SHRUTI BENJAMIN 24-05-2022

MS. BARKHA
GUPTA, DJ(COMM)

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

21 NORTH

CS (COMM)/272/2022UNION BANK OF INDIA Vs M/S LUKS AND LYKS 24-05-2022

CS (COMM)/269/2022STATE BANK OF INDIA Vs MANDEEP KAUR SOHI 24-05-2022

CS (COMM)/270/2022STATE BANK OF INDIA Vs MOHIT VERMA 24-05-2022

MS. BARKHA
GUPTA, DJ(COMM)

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

21 NORTH

CS (COMM)/271/2022 STATE BANK OF INDIA Vs SATISH KUMAR SAINI 24-05-2022

22 South-West CS COMM. 197/2022 9868927179 sksinghadvdelhi@gmail.com 04.05.2022 16.04.2022

CS COMM. - 198/2022 ISHA DHER 9953966407 advisha.dhir@gmail.com 04.05.2022 05.04.2022

CS COMM. 199/2022 98100922571 04.05.2022 16.04.2022

CS COMM. 200/2022 KAPIL KHER 9891072729 anilkher@gmail.com 04.05.2022 29.04.2022

MS. BARKHA
GUPTA, DJ(COMM)

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

PUNJAB NATIONAL 
BANK VS M/S GANPATI 

SANITATION

SUDHIR KR. 
SINGH

PAWAN NAGI VS 
ASHUTOSH VERMA

CANARA BANK VS 
MAHESH KUMAR

VANDANA 
BHATIA

bhatiaandcompany171@gmail.
com

JEUNESSE GLOBAL VS 
MAHENDRA SINGH



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

22 South-West

CS COMM. 201/2022 Y.P.SINGH 9811434477 adv.ypsingh@gmail.com 04.05.2022 21.04.2022

CS COMM. 202/2022 ICICI BANK VS ANGURI 9958724670 04.05.2022 13.04.2022

CS COMM. .203/2022 8588853481 deepakpanchaladv@gmail.com 04.05.2022 27.04.2022

CS COMM. 204/2022 C.PARKASH 9810654872 advocatec.p@gmail.com 04.05.2022 05.04.2022

CS COMM. 205/2022 9873137157 noor.syed878@gmail.com 04.05.2022 13.04.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

YOKOHAMA (I) P. LTD. 
VS M/S CLICK TYRES

KUSHAL 
KUMAR

kushal.kumar@eruditelegal.asi
a

NITIKA KAUR VS AMIT 
JAIN

DEEPAK 
KUMAR

ICICI BANK VS RENISON 
RASHKI KANT

M/S ALP SECURITY 
SERVICES VS M/S 

YVANTAI 
INTERNATIONAL 

SUPPLY CHAIN

SYED 
NOORUZZAMA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

22 South-West

CS COMM. 206/2022 9873137157 noor.syed878@gmail.com 04.05.2022 13.04.2022

CS COMM. 207/2022 KARAN SONI 738423174 karansoni7838@gmail.com 04.05.2022 24.03.2022

CS COMM. 208/2022 ANUJ HANDA 011-46078301 mail@handaandcompany.in 05.05.2022 19.04.2022

CS COMM. 209/2022 9871573637 batarcs@gmail.com 05.05.2022 26.04.2022

CS COMM. 210/2022 9899331166 sauravbhasin10@gmail.com 05.05.2022 18.04.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

M/S SECURITY 
SERVICES VS M/S 

MAGICON IMPEX P. LTD.

SYED 
NOORUZZAMA

M/S D.P. ENTERPRISES 
VS R.K. HOME 
APPLICANCES

SANDEEP MADAN VS 
SANJAY CHAWLA

M/S J.B. GREENS VS M/S 
RLF FASHION

CHARAN S. 
VERMA

PUNJAB NATIONAL 
BANK VS CRAZY 

KITCHEN

SAURA V 
BHASIN



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

22 South-West

CS COMM. 211/2022 9899331166 sauravbhasin10@gmail.com 05.05.2022 18.04.2022

CS COMM. 212/2022 9899331166 sauravbhasin10@gmail.com 05.05.2022 18.04.2022

CS COMM. 213/2022 9899331166 sauravbhasin10@gmail.com 05.05.2022 18.04.2022

CS COMM. 214//2022 9891076727 lokendra418@gmail.com 06.05.2022 23.04.2022

CS COMM. 215/2022 ARVIND GUPTA 9811317311 09.05.2022 25.04.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

PUNJAB NATIONAL 
BANK VS AGGARWAL 

SWEETS

SAURA V 
BHASIN

PUNJAB NATIONAL 
BANK VS AGGARWAL 

SWEETS

SAURAV 
BHASIN

PUNJAB NATIONAL 
BANK VS GURDAYAL 

SINGH

SAURA V 
BHASIN

M/S MAPPLE PUMPS VS 
M/S HINDUSTAN 

MOTORS

LOKENDRA 
SINGH

STATE BANK OF INDIA 
VS VIJAY KR. KANOJIYA

advocatevinodgupta@gmail.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

22 South-West

OMP COMM. 9/2022 9953626490 aglawassociates1@gmail.com 04.05.2022 13.04.2022

OMP COMM. 10/2022 9990785147 04.05.2022 18.04.2022

OMP COMM. 11/2022 9811215280 06.05.2022 29.04.2022

8285008845 Litigation@srcslegal.com 07.05.2022 01.04.2022

8285008845 Litigation@srcslegal.com 07.05.2022 02.04.2022

8285008845 Litigation@srcslegal.com 07.05.2022 01.04.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

RAJAN SINGH VS HDFC 
BANK LTD.

GAURAV 
PARASHAR

NAVEEN KUMAR VS YES 
BANK

SANGRAM 
SINGH

advsangramsingh25@gmail.co
m

DINESH KUMAR VS DCB 
BANK LTD.

ASHISH 
UPADHAYAY

upadhayaylawchambersmail.c
om

OMP(I) COMM. 
8/2022

HDFC BANK VS PINKI 
CHHOTE LAL

SANJEEV 
PATHAK

OMP(I) COMM.9 /
2022

HDFC BANK VS  
DHARMENDRA SURESH

SANJEEV 
PATHAK

OMP(I) COMM. 
10/2022

HDFC BANK VS KVC 
ENTERPRISES

SANJEEV 
PATHAK



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

22 South-West

8285008845 Litigation@srcslegal.com 07.05.2022 02.04.2022

8285008845 Litigation@srcslegal.com 07.05.2022 02.04.2022

8285008845 Litigation@srcslegal.com 07.05.2022 01.04.2022

8285008845 Litigation@srcslegal.com 07.05.2022 01.04.2022

8285008845 Litigation@srcslegal.com 07.05.2022 01.04.2022

HDFC BANK VS SATISH 8285008845 Litigation@srcslegal.com 07.05.2022 02.04.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

OMP(I) COMM. 
11/2022

HDFC BANK VS PREETI 
TALWAR

SANJEEV 
PATHAK

OMP(I) COMM. 
12/2022

HDFC BANK VS NEW 
AUTOTECH

SANJEEV 
PATHAK

OMP(I) COMM. 
13/2022

HDFC BANK VS MD. 
NADEEM ANSHARI

SANJEEV 
PATHAK

OMP(I) COMM. 
14/2022

HDFC BANK VS 
CHARANJEET SINGH

SANJEEV 
PATHAK

OMP(I) COMM. 
15/2022

HDFC BANK VS 
RAGHURAJ

SANJEEV 
PATHAK

OMP(I) COMM. 
16/2022

SANJEEV 
PATHAK



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

22 South-West

8285008845 Litigation@srcslegal.com 07.05.2022 02.04.2022

8285008845 Litigation@srcslegal.com 07.05.2022 02.04.2022

8285008845 Litigation@srcslegal.com 07.05.2022 02.04.2022

8285008845 Litigation@srcslegal.com 07.05.2022 02.04.2022

8285008845 Litigation@srcslegal.com 07.05.2022 02.04.2022

8285008845 Litigation@srcslegal.com 07.05.2022 01.04.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

OMP(I) COMM. 
17/2022

HDFC BANK VS SONIA 
GUPTA

SANJEEV 
PATHAK

OMP(I) COMM. 
18/2022

HDFC BANK VS 
RAJENDER SINGH

SANJEEV 
PATHAK

OMP(I) COMM. 
19/2022

HDFC BANK VS IMRAN 
KHAN

SANJEEV 
PATHAK

OMP(I) COMM. 
20/2022

HDFC BANK VS RITESH 
KUMAR SINGH

SANJEEV 
PATHAK

OMP(I) COMM. 
21/2022

HDFC BANK VS BHANU 
PRIYA

SANJEEV 
PATHAK

OMP(I) COMM. 
22/2022

HDFC BANK VS SANJAY 
PARASHAR

SANJEEV 
PATHAK



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

22 South-West

8285008845 Litigation@srcslegal.com 07.05.2022 01.04.2022

8285008845 Litigation@srcslegal.com 07.05.2022 01.04.2022

8285008845 Litigation@srcslegal.com 07.05.2022 01.04.2022

8285008845 Litigation@srcslegal.com 07.05.2022 01.04.2022

8285008845 Litigation@srcslegal.com 07.05.2022 01.04.2022

CS COMM. 216/2022 9811161300 varunsharma@gmail.com 11.05.2022 05.05.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

OMP(I) COMM. 
23/2022

HDFC BANK VS 
NARENDER NARESH

SANJEEV 
PATHAK

OMP(I) COMM. 
24/2022

HDFC BANK VS 
HARMINDER SINGH

SANJEEV 
PATHAK

OMP(I) COMM. 
25/2022

HDFC BANK VS SEHDEV 
MAHENDRA

SANJEEV 
PATHAK

OMP(I) COMM. 
26/2022

HDFC BANK VS RASHID 
ALI

SANJEEV 
PATHAK

OMP(I) COMM. 
27/2022

HDFC BANK VS GIRISH 
CHAND

SANJEEV 
PATHAK

BANK OF INDIA VS 
JAGANNATH SAH

VARUN 
SHARMA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

22 South-West

CS COMM. 217/2022 9899331166 suravbhasin10@gmail.com 11.05.2022 04.05.2022

CS COMM. 218/2022 9899331166 suravbhasin10@gmail.com 11.05.2022 04.05.2022

CS COMM. 219/2022 9953283177 jka.legal@gmail.com 17.05.2022 10.05.2022

CS COMM. 220/2022 9810168405 rekharustogi@gmail.com 17.05.2022 11.05.2022

CS COMM. 221/2022 R.K. SINHA 9811255673 advocatesinha@rediffmail.com 17.05.2022 12.05.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

PUNJAB NATIONAL 
BANK VS M/S PANDEY 

BOOK DEPOT

SAURAV 
BHASIN

PUNJAB NATIONAL 
BANK VS M/S SRPK 

TRAIDNG

SAURA V 
BHASIN

M/S SHRI SHANDAR 
SNACKS P. LTD. VS M/S 

COLDEX LOGISTICS

JATIN 
AGGARWAL

CANARA BANK VS 
DINESH CHAUHAN

REKHA 
RASTOGI

STATE BANK OF INDIA 
VS NIKHIL PRATAP  

TYAGI



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

22 South-West

CS COMM. 222/2022 BIPLAB KUMAR 9811767517 17.05.2022 10.05.2022

CS COMM. 223/2022 BIPLAB KUMAR 9811767517 17.05.2022 10.05.2022

CS COMM. 224/2022 A.K.PANDEY 9312982075 avsgjurists@gmail.com 18.05.2022 13.05.2022

CS COMM. 225/2022 9312046733 yadavrazen@gmail.com 18.05.2022 11.05.2022

CS COMM. 226/2022 9312046733 yadavrazen@gmail.com 18.05.2022 11.05.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

STATE BANK OF INDIA 
VS JYOTI KOTIA

advocatebkmassociates@gmail
.com

STATE BANK OF INDIA 
VS ARUMNGAM MOHAN

advocatebkmassociates@gmail
.com

M/S KAILASH 
TECHNOLOGIES P. LTD. 

VS DIGITECH CALL 
SYSTEM P. LTD.

UNION BANK OF INDIA 
VS JAI SHAI SIDDHI 
VINAYAK EXPORTS

RAJENDRA 
YADAV

UNION BANK OF INDIA 
VS JAI SHAI SIDDHI 
VINAYAK EXPORTS

RAJENDRA 
YADAV



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

22 South-West

CS COMM. 227/2022 9312046733 yadavrazen@gmail.com 18.05.2022 11.05.2022

CS COMM. 228/2022 9312046733 yadavrazen@gmail.com 18.05.2022 11.05.2022

CS COMM. 229/2022 9312046733 yadavrazen@gmail.com 18.05.2022 11.05.2022

CS COMM. 230/2022 9312046733 yadavrazen@gmail.com 18.05.2022 17.05.2022

CS COMM. 231/2022 9312046733 yadavrazen@gmail.com 18.05.2022 11.05.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

UNION BANK OF INDIA 
VS M/S KRISHAN GARV 

MAYUR

RAJENDRA 
YADAV

UNION BANK OF INDIA 
VS KRISHAN GAUV 

MAYUR

RAJENDRA 
YADAV

UNION BANK OF INDIA 
VS SHRI ASHOK

RAJENDRA 
YADAV

UNION BANK OF INDIA 
VS PRAMOD SINGH

RAJENDRA 
YADAV

UNION BANK OF INDIA 
VS M/S DELTA 
INDUSTRIES

RAJENDRA 
YADAV



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

22 South-West

CS COMM. 232/2022 9312046733 yadavrazen@gmail.com 18.05.2022 11.05.2022

CS COMM. 233/2022 9312046733 yadavrazen@gmail.com 18.05.2022 11.05.2022

CS COMM. 234/2022 9312046733 yadavrazen@gmail.com 18.05.2022 11.05.2022

CS COMM. 235/2022 9312046733 yadavrazen@gmail.com 18.05.2022 11.05.2022

CS COMM. 236/2022 VISHAL GARG 9810171302 20.05.2022 18.05.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

UNION BANK OF INDIA 
VS M/S VIKAS 
ASSOCIATES

RAJENDRA 
YADAV

UNION BANK OF INDIA 
VS VERMA TOUR

RAJENDRA 
YADAV

UNION BANK OF INDIA 
VS M/S VIKAS 

INTERNATIONAL

RAJENDRA 
YADAV

UNION BANK OF INDIA 
VS ABHI ENTERPRISES

RAJENDRA 
YADAV

ASHISH SINGHAL VS 
M/S CALCUTTA UDYOG

LOCHAVNITESH003@GMAI
L.COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

22 South-West

CS COMM. 237/2022 9810959263 20.05.2022 18.05.2022

CS COMM. 238/2022 DURGESH PAL 9810181153 20.05.2022 18.05.2022

CS COMM. 239/2022 AKASH KUMAR 9555973086 ursvakilakash@gmail.com 20.05.2022 09.05.2022

CS COMM. 240/2022 R.B. PANDEY 9871434320 rbp5370@yahoo.com 20.05.2022 17.05.2022

CS COMM. 241/2022 B.P. NAHAR 9868154420 bpnahar51@gmail.com 21.05.2022 18.05.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

M/S KSK HEALTHCARE 
SERVICES VS M/S 

SHANTIDEEP HOSPITAL

PRAMOD 
SHRIVASTVA

pshrivastvaadvocate@gmail.co
m

M/S HI-TECH 
GEOSYNTHETICS P. LTD. 

VS M/S RISHU 
CONSTRUCTIONS

DURGEHHPAL@GMAIL.CO
M

ANNU KUMARI VS 
DURGESH 

RAVISHANKAR GUPTA

CANARA BANK VS LALIT 
NARAYAN

PUNJAB NATIONAL 
BANK VS VIPIN KUMAR 

TYAGI



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

22 South-West

CS COMM. 242/2022 8708989848 adv.tusharkukreja@gmail.com 21.05.2022 26.04.2022

CS COMM. 243/2022 8708989848 adv.tusharkukreja@gmail.com 21.05.2022 26.04.2022

CS COMM. 244/2022 8708989848 adv.tusharkukreja@gmail.com 21.05.2022 26.04.2022

CS COMM. 245/2022 8708989848 adv.tusharkukreja@gmail.com 21.05.2022 26.04.2022

CS COMM. 246/2022 9711222478 shwetabakshi 21.05.2022 11.05.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

PUNJAB NATIONAL 
BANK VS M/S DUBEY 

TRADERS

TUSHAR 
KUKREJA

PUNJAB NATIONAL 
BANK VS M/S JAI DADA 

DEV TRADERS

TUSHAR 
KUKREJA

PUNJAB NATIONAL 
BANK VS NEERAJ 

GUPTA

TUSHAR 
KUKREJA

PUNJAB NATIONAL 
BANK VS BABITA 

SHARMA

TUSHAR 
KUKREJA

BANK OF BARODA VS 
M/S I SMART LED 

LIGHTS

SHWETA 
BAKSHI



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

22 South-West

CS COMM. .247/2022 9711222478 shwetabakshi 21.05.2022 11.05.2022

CS COMM. 248/2022 PRASHANT 9911373783 infomarkshield.in 21.05.2022 19.05.2022

CS COMM. 249/2022 TRILOK CHAND 9810000909 joylegal1384@gmail.com 21.05.2022 02.05.2022

CS COMM. 250/2022 9810762404 21.05.2022 06.05.2022

CS COMM. 251/2022 9810236867 contactvs@akjlaw.in 21.05.2022 18.05.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

BANK OF BARODA VS 
M/S OCEAN 
MARKETING

SHWETA 
BAKSHI

USMAN ALI PEER 
MOHAMMED VS 

FLIPKART INTERNET 
PVT. LTD.

ROYAL (INDIA) TECHNO 
PROJECTS VS M/S RV 

KUITTERS

M/S SHIV MAHA 
MANDALESHWAR VS 
M/S BALAJI TRADERS

RAJAN 
SHARMA

lawyerranjansharma@gmail.co
m

VIKASH KUMAR JAIN VS 
DOOSAN POWER 

SYSTEMS

AKJ LAW 
ASSOCIATES



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

22 South-West

CS COMM. 252/2022 9811454468 shivamsharma221@gmail.com 21.05.2022 20.05.2022

CS COMM. 253/2022 8800892099 21.05.2022 13.05.2022

CS COMM. 254/2022 8860625759 23.05.2022 20.05.2022

CS COMM. 255/2022 8588957065 vineet1743@gmail.com 24.05.2022 13.05.2022

CS COMM. 256/2022 9212888057 chitrasobti@gmail.com 24.05.2022 05.05.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

NEERAJ YADAV VS 
SANJAY MAKHIJA

SHIVAM 
SHARMA

UNION BANK OF INDIA 
VS PRAMOD KUMAR

SANDEEP 
DHARIWAL

dhariwalsandeep905@gmail.c
om

TELESKYPE VS 
EXCELLENT ADS

SAURAB 
VERMA

advocatesaurabhverma@gmail
.com

CHANDER SHEKHAR 
KHUREJA VS M/S R.D. 

SALES AGENCIES

VINEET 
KAUSHIK

CANARA BANK VS M/S M 
A ENTERPRISES

CHITRA 
MALHOTRA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

22 South-West

CS COMM. 257/2022 9212888057 chitrasobti@gmail.com 24.05.2022 11.05.2022

CS COMM. 258/2022 9212888057 chitrasobti@gmail.com 24.05.2022 20.05.2022

CS COMM. 259/2022 9212888057 chitrasobti@gmail.com 24.05.2022 20.05.2022

CS COMM. .260/2022 9212888057 chitrasobti@gmail.com 24.05.2022 11.05.2022

CS COMM. 261/2022 9212888057 chitrasobti@gmail.com 24.05.2022 06.05.2022

CS COMM. 262/2022 YASHIKA SOOD 7291013304 yashika.sood10@gmail.com 24.05.2022 23.05.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

CANARA BANK VS M/S 
MANOJ TRANSPORT

CHITRA 
MALHOTRA

CANARA BANK VS M/S 
R.P.M. PACKERS

CHITRA 
MALHOTRA

CANARA BANK VS M/S 
C.K. ZIPPERS

CHITRA 
MALHOTRA

CANARA BANK VS M/S 
GURUNANAK 

INTERNATIONAL

CHITRA 
MALHOTRA

CANARA BANK VS M/S 
YSH EDGE TECH.

CHITRA 
MALHOTRA

PUNJAB NATIONAL 
BANK VS  BISHAL 

KUMAR DAS



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

22 South-West

CS COMM. 263/2022 ARVIND SINHA 9810618195 arvindsinha1@gmail.com 25.5.2022 24.05.2022

CS COMM. 264/2022 9899331166 sauravbhasin10@gmail.com 26.05.2022 25.05.2022

CS COMM. 265/2022 9899331166 sauravbhasin10@gmail.com 26.05.2022 18.05.2022

CS COMM. 266/2022 9899331166 sauravbhasin10@gmail.com 26.05.2022 17.05.2022

CS COMM. 267/2022 9899331166 sauravbhasin10@gmail.com 26.05.2022 25.05.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

UNION BANK OF INDIA 
VS  ASHWANI KUMAR

PUNJAB NATIONAL 
BANK VS M/S SK AND 

VAAHIYA TRADING

SAURAV 
BHASIN

PUNJAB NATIONAL 
BANK VS M/S 

NURSINGH CHAPATI

SAURA V 
BHASIN

PUNJAB NATIONAL 
BANK VS  M/S NEW 

KALKA CLOTH HOUSE

SAURA V 
BHASIN

PUNJAB NATIONAL 
BANK VS  M/S 

VALUABLE

SAURA V 
BHASIN



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

22 South-West

CS COMM. 268/2022 9899331166 sauravbhasin10@gmail.com 26.05.2022 25.05.2022

CS COMM. 269/2022 9899138242 27.05.2022 24.05.2022

CS COMM. 270/2022 9873245548 sumit.virmani2@gmail.com 30.05.2022 13.05.2022

CS COMM. 271/2022 9873245548 sumit.virmani2@gmail.com 30.05.2022 13.05.2022

CS COMM. 272/2022 9873245548 sumit.virmani2@gmail.com 30.05.2022 18.05.2022

CS COMM. 273/2022 9873245548 sumit.virmani2@gmail.com 30.05.2022 13.05.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

PUNJAB NATIONAL 
BANK VS  M/S ADITI 

INDIA

SAURA V 
BHASIN

PUNJAB NATIONAL 
BANK VS  KAMAL 

KHANNA

ARUN 
BHARDWAJ

arunbhardwaj1206@gmail.co
m

CANARA BANK VS R.P. 
PRINTERS

SUMIT 
VIRMANI

CANARA BANK VS  P R 
INFRATE

SUMIT 
VIRMANI

CANARA BANK VS 
DEEPAK KUMAR

SUMIT 
VIRMANI

CANARA BANK VS SONU 
GARMENT

SUMIT 
VIRMANI



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

22 South-West

OMP COMM. 12/2022 ARVIND GUPTA 9811317311 18.05.2022 27.04.2022

OMP COMM. 13/2022 ARVIND GUPTA 9811317311 18.05.2022 27.04.2022

OMP COMM. 14/2022 9899837371 ADVNSDIWAN@GMAIL.COM 21.05.2022 18.04.2022

OMP COMM. 15/2022 9899837371 ADVNSDIWAN@GMAIL.COM 21.05.2022 18.04.2022

OMP COMM. 16/2022 9899837371 ADVNSDIWAN@GMAIL.COM 21.05.2022 18.04.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

UNION OF INDIA VS M/S 
MANISH BUILDWELL 

ENGINEERS

advocatearvindgupta@gmail.c
om

UNION OF INDIA VS M/S 
MANISH BUILDWELL 

ENGINEERS

advocatearvindgupta@gmail.c
om

INTEC CAPITAL 
LIMITED VS O.P. 

ENTERPRISES

NISHANT S. 
DIWAN

INTEC CAPITAL 
LIMITED VS O.P. 

ENTERPRISES

NISHANT S. 
DIWAN

INTEC CAPITAL 
LIMITED VS O.P. 

ENTERPRISES

NISHANT S. 
DIWAN



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

22 South-West

9818417075 18.05.2022 13.05.2022

9911314422 30.05.2022 20.05.2022

EX. 216/2022 7053465129 bnnlitigation@gmail.com 02.05.2022 08.03.2022

EX. 217/2022 7053465129 bnnlitigation@gmail.com 02.05.2022 24.03.2022

EX. 218/2022 7053465129 bnnlitigation@gmail.com 02.05.2022 24.03.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

OMP(I) COMM. 
28/2022

M/S MANAGEMENTARS 
BUSINESS SOLUTION VS 

M/S DATTA FINANCE

VIKRAM JEET 
SAINI

lawyer.vikramsaini@gmail.co
m

OMP(I)COMM.. 
29/2022

M/S CITY X-RAY & SCAN 
CLINIC VS M/S MATA 
ROOP RANI MAGGO 

HOSPITAL

SANDEEP 
YADAV

MALHOTRAADV@GMAIL.CO
M

KOTAK MAHINDRA 
PRIME LTD. VS VIKAS

BAMBHA & 
NANDAN

KOTAK MAHINDRA 
PRIME LTD. VS  

RASBHIRI RAMCHARAN

BAMBHA & 
NANDAN

KOTAK MAHINDRA 
PRIME LTD. VS  VINOD 

KUMAR

BAMBHA & 
NANDAN



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

22 South-West

EX 219/2022 7053465129 bnnlitigation@gmail.com 02.05.2022 26.03.2022

EX 220/2022 AMIT KUMAR 9990659331 02.05.2022 07.03.2022

EX 221/2022 AMIT KUMAR 9990659331 02.05.2022 07.03.2022

EX 222/2022 7053465129 bnnlitigation@gmail.com 02.05.2022 29.03.2022

EX. 223/2022 7053465129 bnnlitigation@gmail.com 02.05.2022 29.03.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

KOTAK MAHINDRA 
PRIME LTD. VS  

HARIKISHAN @ ANS.

BAMBHA & 
NANDAN

MANIBHAVNAM HOME 
FINANCE I. PVT. LTD. VS 

SURENDER

KMPSPARTNER@GMAIL.CO
M

MANIBHAVNAM HOME 
FINANCE I. PVT. LTD. VS 

SUSHIL

KMPSPARTNER@GMAIL.CO
M

KOTAK MAHINDRA 
PRIME LTD. VS  RAHUL 

KUMAR

BAMBHA & 
NANDAN

KOTAK MAHINDRA 
PRIME LTD. VS  

SATYAVIR SINGH

BAMBHA & 
NANDAN



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

22 South-West

EX. 224/2022 LALIT PANDEY 9717391663 LALITPANDEY@GMAIL.COM 02.05.2022 28.03.2022

EX. 227/2022 8285002845 Litigation@srcslegal.com 05.05.2022 23.03.2022

EX. 228/2022 8285002845 Litigation@srcslegal.com 05.05.2022 23.03.2022

EX. 229/2022 8285002845 Litigation@srcslegal.com 05.05.2022 23.03.2022

EX. COMM. 01/2022 8285002845 Litigation@srcslegal.com 05.05.2022 04.04.2022

EX. 232/2022 8285002845 Litigation@srcslegal.com 05.05.2022 23.03.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

CARS 24 SERVICES PVT. 
LTD. VS HERE UGO

HDFC BANK LTD. VS 
ANKIT MEENA

SANJEEV 
PATHAK

HDFC BANK LTD. VS 
DEEPAK PAHUJA

SANJEEV 
PATHAK

HDFC BANK LTD. VS  
SHARON PANDEY

SANJEEV 
PATHAK

HDFC BANK LTD. VS  
SANKAR CHAKRABARTY

SANJEEV 
PATHAK

HDFC BANK LTD. VS  
SANJAY DEWAN

SANJEEV 
PATHAK



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

22 South-West

EX. 233/2022 8285002845 Litigation@srcslegal.com 05.05.2022 23.03.2022

EX. 234/2022 8285002845 Litigation@srcslegal.com 05.05.2022 23.03.2022

EX. 235/2022 ANKUR KATYAL 9811809439 ankurkatyal@asklegal.com 06.05.2022 26.03.2022

EX. 236/2022 9013493108 Amarnathrbc@yahoo.com 06.05.2022 25.03.2022

EX. 237/2022 9013493108 Amarnathrbc@yahoo.com 06.05.2022 29.03.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

HDFC BANK LTD. VS  
DEEPAK MEENA

SANJEEV 
PATHAK

HDFC BANK LTD. VS 
JAIL SINGH YADAV

SANJEEV 
PATHAK

KOTAK MAHINDRA 
BANK VS MANOJ 

KUMAR

DHANI LOANS & 
SERVICES LTD. VS 

SUNITA SINGH

RAHUL 
BHARDWAY

DHANI LOANS & 
SERVICES LTD. VS 

LOVELEESH KUMAR

RAHUL 
BHARDWAY



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

22 South-West

EX. 238/2022 9013493108 Amarnathrbc@yahoo.com 06.05.2022 30.03.2022

EX. 239/2022 RAJIV NARAIN 9810508115 Leagumassociates@gmail.com 06.05.2022 26.03.2022

EX. 240/2022 RAJIV NARAIN 9810508115 Leagumassociates@gmail.com 06.05.2022 26.03.2022

EX. 241/2022 RAJIV NARAIN 9810508115 Leagumassociates@gmail.com 06.05.2022 26.03.2022

EX. 242/2022 RAJIV NARAIN 9810508115 Leagumassociates@gmail.com 06.05.2022 26.03.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

DHANI LOANS & 
SERVICES LTD. VS 
KARUNA TIWARI

RAHUL 
BHARDWAY

SBI CARDS & PARYMENT 
SERVICES LTD. VS 
BHAWNA GUPTA

SBI CARDS & PARYMENT 
SERVICES LTD. VS 

MEGHA GUPTA

SBI CARDS & PARYMENT 
SERVICES LTD. VS 
NAVEEN KUMAR

SBI CARDS & PARYMENT 
SERVICES LTD. VS VIPIN 

KATHIYAL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

22 South-West

EX. 243/2022 RAJIV NARAIN 9810508115 Leagumassociates@gmail.com 06.05.2022 26.03.2022

EX. 244/2022 RAJIV NARAIN 9810508115 Leagumassociates@gmail.com 06.05.2022 26.03.2022

EX. COMM. 02/2022 9999925860 10.05.2022 11.04.2022

EX. COMM. 03/2022 9999925860 10.05.2022 27.04.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SBI CARDS & PARYMENT 
SERVICES LTD. VS  

KAMAL KUMAR NANDA

SBI CARDS & PARYMENT 
SERVICES LTD. VS  
YUDHVEER SINGH

HDB FINANCIAL 
SERVICES LTD. VS 

LAKHSMAN BUILDING 
MATERIAL SUPPLIERS

DEEPANKAR 
SONDHI

Deepaknur@sondhipartners.co
m

HDB FINANCIAL 
SERVICES LTD. VS 

MEHBOOB ALI

DEEPANKAR 
SONDHI

Deepaknur@sondhipartners.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

22 South-West

EX. COMM. 04/2022 SUMIT RAJPUT 9999333350 Sumitrajputadv@gmail.com 10.05.2022 26.04.2022

EX. 05/2022 PRADEEP RANA 9717458522 Ranapradeep1020@gmail.com 10.05.2022 22.03.2022

EX. 245/2022 VIKAS DEEP 7838963403 Lawvikas99@gmail.com 07.05.2022 22.03.2022

EX. 246/2022 VIKAS DEEP 7838963403 Lawvikas99@gmail.com 07.05.2022 22.03.2022

EX. 247/2022 VIKAS DEEP 7838963403 Lawvikas99@gmail.com 07.05.2022 22.03.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

M/S QUIXOTIC HEALTH 
CARE VS M/S NAVA 

HEALTH CARE

ASHOK KUMAR GUPTA 
VS M/SDIVINE 

INFRACON

M/S GAMBIT LEASING & 
FINANCE P. LTD. VS 

BALRAM VERMA

M/S AAR KAY FINLEASE 
P. LTD. VS 

RAJEEVKUMAR

M/S GAMBIT LEASING & 
FINANCE P. LTD. VS  
NARENDER MOHAN



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

22 South-West

EX. 06/2022 9811138361 10.05.2022 22.03.2022

EX. COMM. 07/2022 9811138361 10.05.2022 22.03.2022

EX. COMM. 08/2022 ABID AHMED 9213142242 10.05.2022 13.04.2022

EX. 09/2022 9599153502 tagrawal5@gmail.com 10.05.2022 13.04.2022

EX. COMM. 10/2022 9599153502 tagrawal5@gmail.com 10.05.2022 13.04.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

BAJAJ FINANCE LTD. VS 
AMIT BHATT

ALOK 
SHANKAR

ADVALOKSHANKAR10@MAI
L.COM

BAJAJ FINANCE LTD. VS 
RUCHI MATHUR

ALOK 
SHANKAR

ADVALOKSHANKAR10@MAI
L.COM

ORIX LEASING & 
FINANCE VS NARGESH 

KUMAR

abidahmadadvocate@gmail.co
m

M/S KOTAK MAHINDRA 
BANK VS CHANCHAL 

RANI

TANUJ 
AGGARWAL

M/S KOTAK MAHINDRA 
BANK VS RAKESH 

KUMAR TYAGI

TANUJ 
AGGARWAL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

22 South-West

EX. COMM. 11/2022 9868521167 10.05.2022 02.05.2022

EX. COMM. 14/2022 AMITA GAUR 9718174346 Amita.gaur@sethiassociates.in 21.05.2022 31.03.2022

EX. COMM. 12/2022 8826750777 19.05.2022 12.05.2022

EX. COMM. 13/2022 8826750777 19.05.2022 12.05.2022

EX. COMM. 15/2022 9582710417 21.05.2022 12.05.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

M/S KOTAK MAHINDRA 
BANK VS DEEPAK 

DOGRA

ABHISHEK 
KAUSHIK

adv.abhishekkaushik@gmail.c
om

KOTAK MAHINDRA 
BANK VS RAM IKABAL 

SINGH

KOGTA FINANCIAL 
INDIA LTD. VS JAGRITI 

TRANSPORT

MANISHA 
BARUAH

MANISHBARUAHLEGAL@G
MAIL.COM

KOGTA FINANCIAL 
INDIA LTD. VS 

DHARMENDER RANA

MANISHA 
BARUAH

MANISHBARUAHLEGAL@G
MAIL.COM

KOTAK MAHINDRA 
PRIME VS BALBIR 

SINGH

KUSHAL 
KUMAR

KUSHAL.kumar@eruditelegal.
asia



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

22 South-West

EX. COMM. 16/2022 ABID AHMED 9213142242 23.05.2022 11.05.2022

EX. COMM. 17/2022 ABID AHMED 9213142242 23.05.2022 11.05.2022

EX . COMM. 18/2022 ABID AHMED 9213142242 23.05.2022 11.05.2022

EX. COMM. 19/2022 ABID AHMED 9213142242 23.05.2022 11.05.2022

EX. COMM. 20/2022 9711728821 adv.atulagarwal12@gmail.com 24.05.2022 11.05.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

AU SMALL FINANCE 
BANK LTD. VS SHRUTI 

ARYA

abidahmadadvocate@gmail.co
m

AU SMALL FINANCE 
BANK LTD. VS SATISH 

KUMAR

abidahmadadvocate@gmail.co
m

AU SMALL FINANCE 
BANK LTD. VS  KULDEEP

abidahmadadvocate@gmail.co
m

AU SMALL FINANCE 
BANK LTD. VS  DEEPAK 

SAROHA

abidahmadadvocate@gmail.co
m

KALPA POWER PVT. LTD. 
VS OVERVIEW  

TECHNOLOGIES P. LTD.

ATUL 
AGARWAL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

22 South-West

EX. 21/2022 011-43565357 25.05.2022 21.04.2022

Total 1459

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

AXIS BANK LTD. VS 
RAVINDER KUMAR

AVA L EGAL 
LLP

info@avalegal.com


	Form-1

